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 LOK  sABHA

 Monday,  May  29,  967/Jyaistha  8,  889
 (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 (Mx.  Speaxen  in  the  Chair)
 ORAL  ANSWERS  TO  QUESTIONS

 Rtpori  to  U.S,  Congress  by  two  U.S.
 Senators

 Shri
 Shri  हू,  N.  Ttwary:
 Shri  Swell:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  Government  have
 studied  the  report  made  to  the  US.
 Congress  by  Senators  Gale  McGee  ang Frank  हे,  Moss  after  their  recent  study
 mission  to  Central  and  South  East
 Asia;  and

 (b)  whether  a  protest  has  been  lod-
 ged  with  the  U.S.  Government  for
 certain  remarks  against
 Indie  made  by  them  in  their  report?

 The  Minister  of  External  Affairs
 (Shri  M.  ९.  Chagla):  (a)  ang  (b)

 Yes,  Sir.  The  report  exp

 73०8
 Gvestion  of  Sny  protest  to  the  U.S.
 Government  does  not  arise.

 यो  जासं  फरनेन्ड:ज:  प्रध्यक्ष  महोदय,  जब
 प्रमरीका  सरकार  के  किसी  भी  व्यवहार  के
 बारे  में  हिन्दुस्तान  में  कोई  भी  बात  छापी  जाती
 है,  तो  उस  का  खुलासा  करने  का  काम  हिन्दु-
 स्तान  में  झमरीकों  राजदूत  या  उन  के  किसी
 दूसरे  प्रवक्ता  को  बोर  में  किया  जाता  है,
 जो  उसका  खुलासा  हमारे  मुल्क  के  अखबारों
 में  या उन  की  भोर  से  अखबार हैं,  जेसे  प्रम-
 रोकन  रिपोर्टर,  में  निकालते  हैं  i  इसी  तरह
 से  हिन्दुस्तान  के  राजदूत  भी  वाशिंगटन
 में  हैं--तो  जब  हमारे  मुल्क  के  बारे  में  इस
 किस्म  की  कोई  गलत  बयानी  हो,  जंसा
 इन  दो  जिम्मेदार  भ्रमरीकी  सिनेटरों  ने  किया,
 तो  क्या  इस  का  खुलासा  या  इस  का  खण्डन
 हमारे  यहां  के  राजदूत  की  बोर  से  किया
 गया  ?

 Shri  M.  ea  Chagla:  It  it  not  cor-
 rect  to  say  that  the  Ambassador  has
 not  contradicted  these  wrong  impres- sions  coveyed  by  the  American  Sena-
 tors  about  India.  In  any  case  my  hon.
 friend  wil]  remember  that  it  is  very
 difficult  in  the  United  States  to  get
 things  published  in  American  news-
 papers.  ]  had  that  experience  having
 been  Ambassador  in  that  country,  You
 send  a  note  or  a  letter  to  the  New
 York  Times,  but  it  just  does  not  pub.
 lish  it.  That  way,  our  Press  is
 more  considerate,  if  I  may  say  30°
 But  our  Embassy  does  its  best  through
 the  Press,  through  the  radio  and  by
 meeting  the  people  who  form  public

 pinion  in  the  United  States,  to  present
 critica)  opinions  on  aspects  of  India
 with  which  we  cannot  but  we  do
 not  find  that  it  is  intended  to  be  dis-
 paraging.  In  any  case,  it  is  not  an  off-
 cial  U.S,  Government  report  and  the

 a  true  picture  of  India  ang  what  India
 stands  for.  If  my  hon  friend  does
 not  find  it  in  the  American  papers,  it
 does  not  mean  that  we  have  not  made
 any  attempt  to  get  it.
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 यो  जा  करनेस्वौज: यदि किसी यदि  किवी  मुल्क
 में  कियो  झातमी  को  प्रमरोका में  जाना
 हो, तो  सब  से  पहले  उसके  बारे  में  यह  मालू-
 सात  हासिल  कौ  जाती  हैं  कि  उसके  सियासी
 विचार  क्या  हैं  उधकी  कहां  की  पैदाइश
 है,  उसका  प्ंगूठा  इत्यादि  लेने  के  बाद,  उनके
 प्रमरीका  में  जानते  वा  न  जाते  का  कमला
 किया  जाता  है  1  इसी  तरह  से  हमारे  मुल्क
 में  जो  लोग  प्राते  हैं  घौरफिर  यह  हमारे
 मुल्क  के  बारे  में  बहुत  हो  गलत  किस्म  को
 बातें  दुतिया  में  आकर  कवाने  का  काम
 करते हैं,  तो  क्या  सरकार  बढ  विचार  करेगो

 कि  इस  किस्म  के  लोगों  को  हिन्दुस्तान  में  घाते
 में  मनाही की  जाये  ?

 Shri  M.  0.  Chagla:  I  want  to  assure
 the  House  that,  whether  it  is  an  Ameri- can  or  an  African  or  an  Irish  @  clear~ ance  has  to  be  obtained  from  the  Home
 Ministry.  No  one  is  allowed,  no  one  is
 given  a  visa,  till  we  get  a  clearance about  his  credentials.  about  anything of  his  past  that  we  know.  That  policy applies  to  Americans  as  well  as  to  ail
 foreigners  entering  our  country.

 Shri  J,  मा,  Patel:  Asked  a  question in  Konnada

 ant  gern  :  उन्होंने  इतता
 ही  पूछा है  कि  जो  विचार उन  दोनों  सीनेटरों
 ने  व्यक्त  किया  है  क्या  उसके  लिये  उत  को
 कोई  पुरस्कार  देते  का  सरकार  विचार  कर
 रहो है  1
 Mr,  Speaker:  If  every  question must  be  translated  like  this....
 Shri  M.  0,  Chagla:  We  are  not

 thinking  of  giving  any  title  or  award
 to  these  senators.

 बबी  क०  me  तिथारी  :  मेरा  इस  पर
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 at  क०  ate  तिधारों  :  सुत  लीजिये  ।
 Shri  a  M.  Banerjee;  Under  what

 rule?

 ह  Go  ate  लियारी :  मैं  यह  जानना
 raat  हूं  कि  मी  तक  अम्य  भाषाओं  में  ere
 जो  स्पीविड  एलाउ  क रते  हैं,  उनका  ड्रॉस्लेगन
 दे  दिया  आता  है  t  क्या  क्ले:चत  प्रावर  में
 भो  दूसरी  लेखेजेज  में,  जो  कि  एपरूष्ड
 नहीं  है,  उत  को  नाज  किया  जपेंगा  धौर
 दूसरे  धादमी  उन  को  ट्रास्केट  करेंगे  ?

 ह (ह  मधु  लिये  :  प्रगुवाद  का  इन्त-
 जाम  हो।

 Mr.  Speaker:  After  all,  it  is  for  the
 whole  House  to  decide,  because  it
 would  mean  translation  again  in  dif-
 ferent  le  deca  the
 also  has  got  to  be  translated  that  takey
 way  the  little  time  that  we  have
 during  the  question  Hour,  If  the
 House  thinks  it  is  necessary  I  hove
 absolutely  no  objection.  But  I  think
 it  is  wasting  the  time  of  the  whole
 House  and  that  wil!  not  be  good.  After
 all.  we  have  allowed  speeches.  and
 we  have  made  arrangements  to
 get  them  translated.  I  am  going  to

 English
 start  putting  questions  in  other  langu-
 ages,  then  I  would  say  that  they  are
 Only  wasting  the  time  of  the  House
 and  hon.  Members  will  be  the  suffe-
 rers  and  not  the  Chair.

 श्रों  मु  लिखये:  घसुबाद  का  इन्त-
 जाम  करते  का  फंसला  हुभा है,  ae  कब  तक
 होगा  ?
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 ह (उ  णु  लिगये  :  मैं  पह  जानना  चाहता
 हूं  कि  भ्रमरीका  में  जो  हमारा  दूतावास  है,
 उसके  सदस्य  कया  ध्रमरोका  के  जो  सीनेटर्ज
 हैं  या  जो  हाउल  om  रिप्रेजेम्टेटिव्ज के  सदस्य
 हैं,  उत  से  सम्पर्क  प्रस्थाति  कर  के  झपना
 दृष्टिकोण  उन  को  समझाने  का  अवाम  करते
 हैं  ?  यदि  हां,  तो  क्या  इस  के  सम्बन्ध
 मे  कोई  रिपोर्ट  सरकार  के  पास  प्रातो  रहती
 है  ?

 Shri  M.  a  Chagla:  Yes,  our  Em-
 bassy  is  in  constant  contact  with  the
 Members  of  the  American  Senate  and
 the  American  House  of  Representatives
 and  we  do  get  report  from  time  ६०
 time  as  to  what  conversation  took
 Place  and  what  the  reactions  were

 sit  arg  लिसये  :  क्या  इस  के  बारे  में  काई
 रिपोर्ट  झाई  है.  ?

 Shri  M.  c  Chagla:  We  have,  but  I
 am  not  in  a  position  to  disclose  it
 because  it  is  ‘a  private  conversation.
 We  get  the  reaction  of  the  Ambassa-
 dor;  he  meets  other  Senators  and  he
 tries  to  clarify  \his.  But  obviously  I
 cannot  place  that  before  the  House.

 Shri  Indrajit  Gupta:  Has  the  hon.
 Minister  any  information  as  to  whe-
 ther  the  visit  of  these  two  senators  to
 India  was  in  their  private  capacity  or
 whether  they  had  come  on  behalf  of
 the  US  Congress  to  whom  they  had
 Teported  back?  May  ]  also  know
 whether  it  has  been  seen  that  in  their
 report.  a  summary  of  which  has  been
 Published  in  our  press  here.  they  have
 recommended  that  this  is  just  the
 appropriate  moment  when  India’s  dif-
 ficulties  should  be  utilised  by  the
 United  States  to  put  various  types  of
 economic  and  political  pressure  on

 It  is  there  stated  in  the  report.
 If  so,  is  this  not  highly  objectionable
 in  an  official  report  by  senators,  to
 which  we  could  legitimately  take  ob-
 jection  and  make  representationr
 through  diplomatic  channels?  Has
 any  such  action  been  taken,  and  if  not,
 why  not?

 Shri  M_  a  Chagia:;  This  was  not
 an  official  delegation.  This  was  a  case
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 of  two  Members  of  the  US  Congress
 who  visited  this  country.  It  would  be
 like  two  Members  of  Parliament  here
 goimg  to  the  United  States  and  then
 coming  back  and  saying  something
 about  what  they  thought  of  America.

 Shri  Inrdajit  Gupta:  They  made  a
 report  to  the  Congress.

 Shri  M.  cc  Chagla:  We  would  cer
 tainly  ohject  if  the  American  ov
 ermment  were  to  protest  to  us  abou’
 the  impression  of  our  Members  of
 Parliament,  That  was  their  position. It  was  not  an  official  delegation.  If
 it  was  certainly  we  could  have  pro-
 leste,;|  ut  the  diplomatic  level.

 Shri  Indrajit  Gupta:  On  a  point  of
 order  The  hon.  Minister  said

 श्री te  mo  तिकवरों  इस  तरह कं  जो
 लोग  पालियामे-ट  के  मम्बसं  भाते  है...
 Shri  Indrajit  Gupta:  The  hon,  Minis- ter  says  that  it  is  just  like  two  Mem-

 bers  of  the  Indian  Parliament  going in  their  private  capacities  abroad  and
 coming  back  and  issuing  a  statement. This  is  a  document  made  available
 by  them  to  the  US  Congress,  not  a
 Statement  issued  by  them  casually. Cam  two  Members  of  this  House  who
 fo  abroad,  come  back  and  make  an
 officia]  report  to  this  Parliament,  if
 they  had  gone  only  in  their  private
 capacities?
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 इम्तजाम  किया  है  कि  इसतरहकी  रिपोर्टस
 ओ  विदेशों  भें  ऐपिभर  होती  रहती  हैं.  उन
 का  कंट्रेडिक्शन  किया  जाये  भर  वहां  की
 पब्लिक  झोपोनियन  के  सिये  टू,  फ़ैक्ट्स  दिये
 जायें  ?

 Shri  mM.  Cc  Chagla:  I  think  I  have
 already  afiswered  that  question.

 Shri  Swell:  Among  the  various
 things  these  two  Senators  were  re-
 ported  to  have  mentioned  in  their  re~
 Port  is  this;

 “We  should  allow  more  readily
 for  Pakistan's  anxiety  about  New
 Delhi  and  be  less  excitable  over
 her  proclivities  towards  Peking
 than  is  now  the  case”.

 This  report  of  these  two  Senators
 came  about  the  same  time  as  the
 American  Congress  decided  to  re-
 sume  sales  of  spares  of  military
 equipment  to  both  India  ang  Pakistan.
 In  spite  of  all  the  hullabaloo  that  we
 raised,  Washington  seems  to  be  unim-
 pressed,  the  Government  of  USA  seem
 to  be  unimpressed,  with  our  protest,

 and  their  general  attitude  is  that  we
 Can  forget  China  for  the  next  ten
 years.  How  and  why  is  it  that  we
 have  s0  singularly  failed  in  putting
 our  case  across  either  to  the  repre~
 sentatives  of  America  or  of  the  Gov~
 ernment  of  America  and  impress  them
 with  the  urgency  and  of

 situation?
 Shri  M.  0.  Chagla:  As  I  have  al-

 ready  said,  we  strongly  disagree  with
 many  statements  made  in  the  report
 of  these  two  Senators.

 As  regards  our  putting  our  case
 actoss  to  the  US  public  and  the  US
 Government  I  assure  the  House  that
 we  have  done  everything  that  is  pos-
 sible  to  that  end,

 Shri  Swell:  My  question  was  not
 seeking  an  aswurance.  It  was:  how  and
 why  is  it  that  we  have  failed  so  mise-
 tably?

 Shri  Ranga:  Because  we  are  failing
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 Mx,  Speaker;  Shri  H.  N,  Mukerjee.
 Shri  छा.  N,  Mnkerjee:  Since  the

 Minister  is  not  in  a  Position  to  deny
 that  a  report  was  actually  made  ¢o  the

 Congress Us  by  these  two  Senators,
 which  this  report  a  certain
 quasi-official  character,  how  is  it  that
 Government  still  cont  to  treat
 it  as  the  obsérvations  of  two
 visitors  to  India  and  how  is  it  that  it
 does  not  insist  on  a  proper  protest
 being  made  through  diplomatic  chan-

 Shri  M.  0,  Chagia:  I  make  a  distinc-
 tion  between  a  delegation  sent  by  the
 US  Government  which  would  be  an
 Official  delegation  and  this  team.  Any
 remarks  made  by  the  former,  if  ob-
 jectionable,  would  certainly  req  a
 protest  on  our  part.  But  when  two
 members  of  Congress  88  members  of

 as  par!
 to  comne  here  and  make  a  report  to
 their  own  parliament,  with  great  res-
 pect,  it  is  not  the  report  of  an  official
 government  delegation,

 had  been  to  the  US  public,  it  would
 not  have  been.

 Shri  Shivaji  Rao  S.  Deshmukh;  Will
 the  hon.  Minister  tell  us  how  he  pro-
 poses  to  allay  the  impressions  which
 are  bound  to  be  created  throughout
 the  wide  world  by  his  statement  that
 this  Government  is  reluctant  even  to
 protest  at  the  diplomatic  level]  under
 the  so-called  rules  of  procedure
 which  may  or  may  not  exist  about  the
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 in  America,
 aft  शिक्ष  नारायण  :  मैं  मिनिस्टर  साहब  से

 सिटिजेस्स  नहीं  थे,  are  उन्होंने  जो  रिपोर्ट
 की  उस  के  अगेन्सट हमारे हमारे  प्रस्वेसेडर ने  क्या
 ऐक्शन  लिया  भौर  कया  वहां  की  गवरनेमेंट
 से  पूछा  कि  उन्होंने  हमारी  बदतामी  क्यों  की  ?

 Shri  mM  0.  ‘Chagia:  The  two  Sena-

 123.  भरी  कंबर  लाल  गुप्त  :  क्या
 अतिरक्षा  मंत्री  बहू  बताते  को  कृपा  करेंगे

 (क)  पिछले  भारत-पाक  संघर्ष  के
 दौरान  हमारों  सैनिक  दृष्टि  से  क्या  कमियां

 (@)  कया  सरकार  ते  इस  सम्बन्ध
 |.मैं|कोई  जांच-पढ़ताल  को  है;  मौर

 (4)  यदि  हां,  तो  दे  क्या  हैं  प्रौर  सरकार
 मे  उन  कमियों  को  टूर  करने  के  लिये  क्या

 [  कार्यवाही  की  है  ?



 (iv)  detailed  review  of  organisa-
 tion  to  improve  the  teeth  to
 tail  ratio  was  carried  out;  and

 (v)  decisions  were  taken  to  im-
 prove  the  fire  power  of  our
 forces.

 at  कंवर  लात  गुप्त  :  इस  इंडो-पाकिस्तान
 कांफिलक्ट  में  हमारी  एश्चर  कोसे  पौर  लेंड
 फोर्स  के  पास  माडडर्त  वेयन््स  को  पाकिस्तान के
 मुकाबले  में  बहुत  कमो  थो,  ता  इन  माडने  बेपल्स
 की  कमी  के  कारण हमे  क्या  क्षति  हुई  पौर
 उस  को  पूरा  करने के  लिये  हम  ते  क्या  कया
 कदम  उठाये  हैं  तथा  कहां  तक  उतत  चीजों
 में  हम  कामयाब  हुए  है  ?

 Shri  Swaran  Singh;  It  is  no  doubt
 &  fect  that  the  Pakistanj  Army  and
 also  their  Air  Force  hag  some  more
 sophisticateg  equipment.  But  7  think

 the  valour  and  tactics  adopted
 Force  proved  @
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 eft  ae  लाल  गुप्त:  मैं  जानना  चाहता
 हूं  कि  तेवो  दौर  एयर  फोर्स  को  भौर  ज्यादा
 इफैक्टिव  बनाने  के  लिए  मंत्री  सहोदय  ने  क्या
 क्या  कदम  उठाये  हैं  भौर  उस  में  वह  कहां
 तक  सफल  हुए  हैं  ?

 मैं  यह  भो  जानता  चाहता  हूं  कि  बो्ड र
 के  भासपास  लगते  हुए  जो  गहर  हैं  या  दूसरे
 इलाके  हैं  उनके  बचाव  के  लिए  प्रापने  कौन
 कौन  से  कनक्रीट  स्टंप्स  उठाये  हैं?
 Mr,  Speaker:  I  think  it  covers  the

 whole  policy.
 Shri  Swaran  Singh:  Apart  from  that,

 it  has  never  been  in  the  public  inte-
 rest  that  we  should  disclose  as  to  what
 steps  we  have  taken  to  protect  our
 cities  ang  the  like.  It  is  not  discussed.

 tt  कंबर  लाल  गुप्त  :  मोटी  मोटी
 बातें  तो  कुछ  बतायें  ताकि  पता  लगे  कि  भाप
 कुछ  कर  रह ेहैं  ।  कहीं  ऐसा  न  हो  कि  इस
 बबन भ्राप यह कह यह  कह  कर  कि  पब्लिक  हंटिरेस्ट
 में यह  बताना  नहीं  है  और  न  बाद  में  प्राप

 कहें  कि  यह  हो  गया  है  L  इस  वास्ते  मोर्ट
 तौर

 से  स्भ्रापको  कुछ  तो  बताना  चाहिये  ।
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 at  strategic  points  as  was  done  in  this
 case?  This  cost  us  in  men  and  mate-
 rial  end  the  whole  operation  was
 delayed.

 Shri  Swaran  Singh:  I  would  like  to
 point  out  that  the  corrective  and
 remedial  action  taken  by  us  as  a@
 result  of  the  the  NEFA  happenings
 did  help  the  country  and  our  Armed
 Forces  gave  a  much  better  account
 of  themselves  and  registered  very  de-
 cisive  successes  at  the  time  of  the
 Indo-Pakistan  conflict.  We  should  be
 happy  over  the  performance  of  our
 Armed  Forces  when  our  country  had
 to  face  aggression  from  Pakistan  to-
 wards  the  end  of  the  year  ‘1965.  In
 matters  such  as  the  posting  of  indi-
 vidual  officers  or  the  tasks  entrusted
 to  them,  we  generally  accept  and  we
 shouJd  cortinue  doing  so,  the  advice
 of  our  Army  chiefs.  It  is  mainly  their
 responsibility  to  deploy  the  forces.

 Shri  Ranga:  What  about  the  sugges- tion  he  has  made.
 Shri  Nath  Pal:  Mine  was  a  specific tion.  I  have  refrained  from  nam- ing  the  officer  because
 Shri  Swaran  Singh:  I  have  not  finish-

 ed  yet.
 Shri  Kanwar  La}  Gupta:  Is  it  a  full

 stop  or  comma?
 Shri  Swaran  Singh:  It  is  neither  a_

 लेकिन  जो  इनफार्मेशन  मिनिस्टर  साहब
 से  मांगी  जाती  है  उसको  न  दे  कर
 वह जो  इनफार्मेशन देते  हैं  उससे  चौर  भी
 ज्यादा  कनफ्यूशन  पैदा  हो  जाता  है।
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 and  {nitiative  really  does  not  deserve
 or  hag  no  proper  piace  in  a  front  line,
 but  on  the  precise  officer,  the  instance
 that  he  has  given,  I  have  no  informa-
 tion  at  present.

 Shri  Nath  Pai:  Will  he  promise  that
 he  will  kindly  jay  it  on  the  Table  of
 the  House  later  on?  (Interruption).
 Mr.  Speaker,  Sir,  ;  do  not  want  to
 hurt  anyone's  feelings.  He  is  the  Def-
 ence  Minister;  I  am  an  Mem-
 ber  of  the  Houses,  but  I  know  what
 happened,  how  things  went  on  and
 why  and  so  on.  But  I  do  not  want  to
 name  the  person,  since  it  would  not
 be  Parliamentary  etiquette.  He  knows.
 the  Minister  knows,  the  Speaker
 knows;  the  Minister  jolly  well  knows
 him.  I  do  not  want  to  name  him
 bec  it  is  not  for  me  to
 name  him  since  he  cannot  come  here in  defence.  None  the  less,  he  is  taking shelt  under  ‘tary  =  eti-
 quette,  and  is  not  mentioning  the name.  It  is  not  fair.  He  knows  it, and  when  he  says  he  has  no  informa- tion  7  do  not  think  it  is  fair  on  his
 Part  to  say  so.  (Interruption).

 Shri  P.  Venkatasubbaiah:  In  view  of
 the  recent  decision  of  the  United’
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 just  when  military  operations  are
 going  on.  May  I  therefore  know—
 besides  making  efforts  to  atain  seif-
 sufficiency,  and  of  course  we  are  mak-
 ing  efforts  to  attain  self-sufficiency,
 which  naturally  take;  some  time,—
 swhat  steps  are  you  taking  to  establish
 liaison  with  a  large  number  of  coun-
 tries,  who  ¢in  give  Us  alternative
 military  equipment?  That  is  to  say,
 shen  our  stock  suppliers  from  the
 Uniteg  Kingdom,  USA  and  Russia  or
 any  other  country  fall  to  supply  us,
 ‘we  should  be  able  to  get  enough
 material  from  some  other  countries,
 Are  you  making  efforts  to  maintain
 ontacts  with  ag  many  other  countries
 as  possible.  and  if  so,  with  what  re-
 sults?

 Shri  Swaran  Singh:  We  have  taken
 ‘and  we  continue  to  take  steps  to  step
 up  our  own  production.  Secondly,
 we  are  taking  steps  to  acquire  defence
 equipment  from  abroad.  Thirdly,  we
 ate  also  in  touch  with  various  sources,
 and  our  policy  has  been  to  diversify
 ‘the  sources  of  supplies.

 भी  _म्मुलगन,  वार  :  बजीर  साहब
 ने  गुप्त  जी  के  सवाल  के  जवाब  में  फरमाया
 है  कि  यह  पब्लिक  इंटिरेस्ट  में  नहीं  है  कि  हम
 बतायें  कि  अपने  बोईर  को  महफूज  रखने
 के  लिए  हमने  कया  क्या  कार्रवाइयां  को
 हैं  ।  इसको  तसलीम  करते  हुए  मैं  जानना
 चाहता  हूं  कि  पाकिस्तान  को  भारत  ने  जो
 शिकस्त  दी  थी  उसके  बाद  बोर्डर पर  से
 हम  पर  हमला करने  के  लिए  या  अपने  बचाव
 के  लिए  पाकिस्तान ने  चीन  की  मदद  से
 और  झमरोका  को  भदद  से  कौन  कौन  से
 हथियार  हद्दे  किए  हैं  भौर  क्या  यह  पब्लिक
 के  इंटिरेस्ट  में  है  था  तहीं  कि  यह  इलफार्मेशन
 “मिनिस्टर  साहब  हाउस  को  दें  कि  पाकि-
 स्तान  ले  क्या  कुछ  हथियार  लिए  हैं  प्रौर
 उनका  जबाब  देने  के  लिए  हमारे  पास
 उन  से  बेहतर  हथिमार  हैं  या  नहीं है,  उन
 से  बेहतर  हृथिमार  क्या  हमने  महफूड  किए

 :  झुए  हैं  या  गहीं  किये  हुए  हैं  ?
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 Mr,  Speaker:  A  question  must  be
 short,

 Shri  Swaran  Singh:  It  is  a  fact  that
 after  the  last  Indo-Pakistan  conflict,
 Pakistan  has  acquired  armaments  from
 a  number  of  sources;  they  have  got
 fairly  large  quantities  of  supplies  from
 China,  These  include  aircraft,  tanks
 and  also  other  smaller  arms,  guns,
 some  artilllery  equipment
 have  also  acquired—we  have  already
 mentioned  on  the  floor  of  this  House—



 tions.  May  I  know  whether  the  Def-
 ence  Ministry  will  take  up  the  deve-
 lopment  of  roads  on  the  border  with
 East  Pakistan?

 Shri  Swaran  Singh:  The  Border
 Roads  Develop:  Organisation  has
 undertaken  the  contruction  of  many
 roads  in  the  border  areas  to  improve
 our  lines  of  communication.  But  on
 the  East  Pakistan-India  side,  except
 in  some  hill  areas,  the  work  of  open-
 ing  up  unicati  has  generat!
 been  handled  by  the  normal  construc-
 tlon  agency.

 Shri  Dhireswar  Kalita:  It  is  on  the
 ™map,  not  in  reality.

 Shri  Swaran  Singh:  I  cannot  com-
 ment  upon  hig  comment,  that  is  his

 not  a  questi

 श्री  प्रकाशबोर  शास्त्री  :  भारत-पाकि-
 स्तान  संघर्ष  के  समय  जहां  कुछ  प्लौर
 भ्रसफलतापों  की  ओर  हमारा  ध्यान  गया
 था,  वहां  हमारी  सब  से  बडी  प्रसफलता
 मिलिटरी  इन्टर्िजेंस  के  सम्बन्ध  में  थी,  जिस

 की  प्ोर  नेफा  एन्क्वायरी की  रिपोर्ट  में  भी  ध्यान
 झाकषित  किया  गया  था  भौर  जिस  के  कारण
 हम  पंजाब  सैक्टर  भौर  राजस्थान  सैक्टर
 में  प्रपेक्षित  सफलतायें  प्राप्त  नहीं  कर  सके  ।
 क्या  रक्षा  मंत्रालय  ने  इन  दोनों  संघर्षों  के
 दौरान  प्राप्त  स्प्रमुभवों  के  ध्राधार पर  मिसिटरी
 इल्टेलिजेंस  के  संगठन  में  किसी  प्रकार  के
 विशेष  परिवर्तन  किये  हैं  या  श्रभी  तक  उस
 के  बारे में  पहले  जैसी  उपेक्षा-वृत्ति चल  रही

 set-up  of  intelligence  have  been  re-
 viewed  and  some  steps  have  been
 taken  to  make  it  more  effective.

 Shrimati  Sharda  Makerjee:  It  is  dis-
 fressing  to  note  that  the  Defence
 Ministry  is  still  clinging  to  outmoded
 British  thinking.  I  refer  to  the
 Wefence  Minister's  reference  to  the
 “teeth  to  tail  ratio”  phrase.  As  one
 wf  the  lessons  which  Government  has
 Jearnt  from  the  Indo-Pakistan  hostili-
 ties,  has  the  Government  made  any
 wttempt  to  orient  an  Indian  pattern  of
 det  bee!  ‘both  Pakistan  and
 india  are  tied  to  the  British  Patterns?
 There  was  no  anticipatory  movement
 either  from  us  or  from  the  other  ade.
 Even  to  the  extent  of  ciphers,  we  are
 tied  to  the  British  pattern.  Has  the

 tions?

 that  we  are  sticking  to  that  We
 make  a  thorough  study  of  ft  accord-
 ing  to  the  Indian  conditions  and  in  the
 present  situation,  it  will  not  be  fair
 to  say  that  we  are  merciy  following the  British  pattern;  it  is  very  much
 an  Indian  pattern,

 Shri  Hem  Barua:  What  does  he  mean
 by  Indian  traditions?

 Shri  Nath  Pai:  From  Dhronacharya
 and  Abhimanyu?

 Shri  Swaran  Singh:  I  said  “Indian
 conditions”"—what  are  our  problems
 and  how  to  deal  with  those  prodlems.

 Shri  Jyotirmoy  Basu:  We  have  been
 repeatedly  told  that  the  Government
 has  taken  up  indigenous  production  of
 deft  cerlously.  May very
 I  know  if  there  had  bea  any  reduc-
 tion  in  the  Iinportattu,  of  defence



 3325  Oral  Answers
 Shri  Swaran  Singh:  Sir,  I  have  no

 doubt  that  as  a  result  of  our  manufac-
 turing  programme  our  dependence  on
 imports  has  been  very  greatly  reduc-
 ed.

 Some  bon.  Members  rose—

 Mr.  Speaker:  Shri  Ram  Kishan—

 Shri  Jyotirmoy  Basu;  Sir,  I  put  ह.
 westion  very  i  tly  to  get  8  cor-

 rect  answer  whether  there  hag  been
 any  reduction  in  the  quantity  of  im-
 portation  and,  if  so,  to  what  extent.
 It  is  a  specific  question.  I¢  he  does
 not  answer  it,  we  will  be  on  our  legs,
 getting  up  and  shouting  and  it  will]
 only  mean  waste  of  time.  He  likes
 it,  I  know,  but  we  cannot  afford  it.

 ह (उ  रगयंर  सिंहः  स्पोकर  साहब,
 सेरा  जिला  रोहनक  हिन्दुस्तान  भर  में
 आर्मी  में  श्रब्बल  नम्बर  पर  है  ।  इस  लिए
 पप  मुझे  भी  एक-प्राध  सवाव  पूछने  दीजिए  t

 Mr.  Speaker:  Shri  Ram  Kishan  was
 your  Chief  Minister.

 tt  रणधीर  सिंह  :  जिन  की  सात
 पुश्तों  में  कोई  फ़ोजों  नहीं  है,  ग्राप  उन  को
 तो  मौका  दें  रहे  हैं,  लेकिन  जिस  का  सारा
 खानदान  लाहौर  में  खड़ते  लड़ते  मर  गया
 श्राप  उस  को  सवाल  पूछ;  नहीं  देते  हैं.  t

 Shri  Swaran  Singh:  Sir,  it  is,  no
 doubt,  my  attitude  to  give  as  much
 information  as  possible,  but  to  expect me  to  give  figures  etc.  when  they  do
 not  at  all  arise  out  of  the  question
 which  has  been  tabled  is  not  fair.
 This  question  relates  to  Indo-Pakistam
 hostilities  and  the  lessons  we  have

 how  much  it  has  decreased  and  ail!
 that,  i¢  separate  questions  are  tabled
 I  will  certainly  try  to  collect  what
 ever  information  we  can  give  consis
 tent  with  the  serurity  of  the  country.
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 Shri  Ram  Kishan:  Sir,  will  the  Mini.

 ster  of  Defence  be  pleased  to  state  if
 after  the  Indo-Pakistan  conflict  some
 suggestions  were  made  by  the  then
 Punjab  Government  to  the  Western
 Command  to  improve  the  defence
 communication  with  regarqd  to
 construction  of  airports,  canton-
 ments  and  other  things;  and,
 secondly,  wil]  the  Minister  be
 pleased  to  state  what  action  has  been
 taken,  in  view  of  the  Pak  aggressive
 designs,  with  regard  to  the  defence  of
 Khemkaran  and  Fazilka  where  we
 failed  during  the  last  Indo-Pakistan
 conflict?

 Shri  Swaran  Singh:  It  is  a  faci  thar
 certain  suggestions  were  received  and
 we  have  undertaken  some  action.  We
 have  also  completed  some  work.  But,
 in  line  with  what  I  said  on  an  earlier
 occasion,  I  do  not  want  to  give  the
 details  of  the  works  we  have  cons-
 tructed  on  our  side,

 को  बलराज  मधोक  :  पिछले  युद्ध  का
 यह  एक  सर्वमात्य  अनुभव  है  कि  सीमा  के
 जिन  क्षेत्रों  में  हमारे  ऐसे  लोग  बसे  हुए  थे,
 देश  के  प्रति  जिन  की  प्रास्था  निश्चित  थी
 और  जहां  मीन्ज  प्राफ़  कम्यूनिकेशन्क,  सड़कों,
 इत्यादि  का  पर्याप्त  प्रबन्ध  था,  वहां  पाहि-

 स्तान  प्रागे  नहीं  बढ़  पाया,  परन्तु  जिन  सीमा-
 श्षेत्रों  में,  जैसे  राजस्थान  भ्रौर  जस्मू-काश्मीर
 के  बाईर  पर,  ऐसे  णोग  बसे  हुए  थे,  देह
 के  प्रति  जिन  की  आस्था  संदिस्ध  थी  भ्रौर
 जहां  सड़कों  घ्रादि  झा  ग्रच्छा  प्रबन्ध  नहीं
 था,  वहां  युद्ध  के  दिमों  में  और  बाद  में  भो
 पाकिस्तान  की  सेनायें  बहुत  तेजी  से  दाने
 बढ़  मई  श्रौर  उन्होंने  बहुत बड़े  इलाके  पर
 कब्जा  कर  लिया।  पिछले  युद्ध  का  यह  एक
 स्-मान्य  तथ्य  है,  जिस का  सब  को  ज्ञान
 है  1  मैं  मंत्री  महोदय  से  यह  जानना  चाहता
 हैं  कि  जिन  सीमा-्षेत्रों में  संदिग्ध  प्रास्था
 के  लोग  बसे  हुए  हैं,  जिन  के  कारण  पाकिस्तान
 की  सेनायें  हमारे  देश  में  धागे  बढ़  पाएँ,
 हां  से  उन  लोगों  को  हटाने  के  खिए  सरकार
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 से  क्या  कदम  उठाना  है  भौर  जिन  सीमा
 क्षत्रों  में  जैसे  राजस्थान  में  सड़क  प्ादि
 नहीं  थीं,  वहां  पर  मीन्य  झाफ़  कम्यूनिकेशन्ज
 की  समुजित  व्यवस्था  करते  के  लिए  क्या
 कार्यवाही  को  गई  है  t

 Shri  gwaran  Singh:  Sir,  means  of
 communication  are  being  improved
 both  in  Rajasthan  and  also  in  several
 other  sectors,  The  other  question
 about  the  loyalty  or  the  disposition  of
 the  people  living  in  border  areas,  I
 think  that  it  wil  not  be  quite  fair  to
 import  these  considerations,  because
 I  Wave  no  hesitation  in  saying  that
 there  is  g  communal  slant  in  these  and
 we  should  desist  from  importing  this
 type  of  slant  when  we  are  dealing
 . Ueerere

 Shri  Bal  Raj  Madhok:  Can  he  deny
 the  fact?  Let  him  deny  it.  (inter-
 ruptions).  Sir,  he  who  says  there  is  a
 communal  slant  is  a  communalist.  I
 speak  as  a  nationalist.  Let  him
 answer  as  a  nationalist  and  not  be  a
 communsalist  in  this  matter.

 Mr.  Speaker:  There  is  no  necessity  to
 ge!  excited.

 Shri  Swaran  Singh:  I  do  not  know
 why  he  has  to  assert  that  he  is  a
 nationalist.  Surely  he  is  a  represen-
 tative  of  the  people  and  he  is  as  much
 8  nationalist  as  anybody  else.  But  our
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 area  depends  to  a  very  large  extent
 wpon  the  support  and  reaction  of  the
 people  who  live  in  any  particular
 area,  There  is  nothing  special  which
 3  have  mentioned.  We  have  to  live
 with  that  particular  problem.  Any
 type  of  shift  of  population  should
 wot  be  thought  of.

 Shri  Bal  Raj  Madhok:  Have  you
 jearnt  any  lesson  from  what  happened
 yast  time?

 Shri  Ranga:  Sir,  on  a  point  of  order.
 j  am  glad  that  my  hon.  friend  has  re-
 yented  from  his  earlier  position,  his
 indefensible  stand.  It  is  unbecoming
 éitner  on  our  part  or  on  Yneir  part  to
 import  or  introd:  such
 roe  communal  slant  being  put  in  the
 form  of  a  question.  It  is  weil  known
 that  under  such  stress  and  circums-
 tances  certain  sections  of  people  on
 the  eastern  as  well  as  western  front
 were  removed  both  in  their  own  inte-
 rest  and  in  the  interest  of  the  country
 as  wel)  from  strategic  areas,  There  is
 nothing  communal  about  it  and  yet there  may  be  certain  cireumstances,

 Mr.  Speaker:  There  is  no  point  of order.  It  is  good  that  we  do  not  in-
 trod  such misfortune  is  with  al]  the  nationa

 that  we  proclaim  there  is  no  doubt
 that  in  this  particular  question  he
 wants  to  suggest  that  the  loyalty  of
 the  people  living  in  the  border  areas
 depends  upon  the  religion  they  profess

 oaeeies  Interruptions and,  therefore,  ¢
 I  am  very  glad  that  he  contradicts  it.

 Shri  Bal  Raj  Madhok:  Can  he  deny
 the  fact  that  he  has  used  the  term
 ‘communal  slant’  when  I  asked  a  sim-

 Shri  Ranga:  It  is  not  proper.
 An  bon.  Member:  He  should  apolo-

 prize.
 Mr,  Speaker:  Next  question.

 ad  झहथ्युलणनी  बार:  मिनिस्टर  ने
 जो  कहा  है  धप्रापपो  उस  पर  एसराज  है
 लेकिन  क्या  भापकों  पता  ke
 स्टेटिस्टिकस  हैं--मधोक  जी  को  यह  मालूम
 होना  आाहिये  कि  जहां  जहां  वे  बढ़े  हैं  वहां
 पर  हिन्दु  लोग  बाद  थे  ।  राजस्थान  के
 आईर पर  भी  (व्यथा)



 बह  वहां  का  एक  गूजर  मुसलमान  दील
 मुहम्मद  था  ।  क्या  यह  सही  नहीं  है  कि
 राजस्थान  में  जिस  ते  सब  से  पहले

 ह  धान)
 Mr.  Speaker:  }  would  request  him  to

 +
 *i23.  भी  भारत  सिंह  चौहान:

 भरी  कम  कम  कलबाय:
 sh  om  लिह  Sree:
 Ate  we  wen:

 क्या  Wfeeard wat मंत्री  यह  बताने को
 कृपा  करेंगे कि  :

 (क)  क्या  यह  सच  है  कि  io  प्रप्रैल
 +  967  को  I50  सशस्त्र  पाफिस्ताती  सैनिक
 जैसलमेर  जिले  में  धुस  धाये  भौर  लूटमार
 की  जिसके  परिणामस्वरूप  झनेक  व्यक्ति

 -बायल हो  गये  और  बहुत  सी  सम्पत्ति  लूट  ली

 @  धमें  आस-माल  को  कितनी
 नि  5३;  ore

 i

 ie

 ly

 |

 still a  leak

 mak sues  झ

 है
 ६
 हैं
 है
 88

 हु  !  |

 other  ts  were  beaten  with
 lethis.  There  was  no  loss  of  life  in
 the  sbeve  incident

 sh  भरत  सिह  चौहान:
 जाता  चाहता हूं  कि  क्या  यह  सच  है  कि  0
 ह... अ  i967  को  50  पाकिस्तानी  सैनिक
 जैसलमेर  जिले  में  घुस  झावे  ये  ?
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 hy  मु  लिमये :  प्रध्यक्ष  महोदय  मेरा
 व्यवस्था का  प्रःन  है  में  यह  जानत”  कहता
 हैं  कि  इस  पश्त  का  विदेश  मंक्षालय  जवाब  क्यों
 दे  रहा  है  क्या  जैसलमेर  किसी  विदेश  में
 है  ?  मुझ  इस  पर  सख्त  एतराज  है  1

 Shri  M.  0.  Chagla:  I  am  answering  it
 because  it  is  addressed to  me.  I  am
 Quite  prepared  to  transfer  it  to  the
 Ministry  of  Defence.

 sh  wy  लिगये  :  यह  बोझ  सरदार
 साहब  को  उठाने  दीजिये  ।  श्राप  प्रपने
 ऊपर  क्यों  बोझा  डाल  रहे  हैं  ?

 Mr.  Speaker:  Anyway,  it  does  nat
 matter.

 शची  भारत  सिंह  चौहान  :  मैं  यह  जानना
 चाहता  हूं  कि  इस  तरह स  जो  होईज  का  घुसपैठ
 होता है  तथा  जो  शब्तिमय  नागरिक  वहां
 पर  रहत ेहै  उन  का  नुकसान होता  हैँ  तो
 क्या  सरकार  ने  जिस  तरह  से  ग्राग  लग  जाने
 या  प्न्य  किसी  तरह  से  नुकसान हो  जाने
 पर  मुप्नावजा  दिया  जाता  हूँ  उस  तरह  से
 इन  को  मुपावड़ा  देने  का  विचार  किया  है  ?
 सरकार इस  बिचार  पर  क्या  विचार  कर  रही
 है  तथा  क्या  सरकार  ने  इस  तरह  की  कोई
 योजना  बनाई  है  ?

 Shri  M.  a  Chagta:  I  have  no  know-
 ledge  about  it.  I  agree  with  my  hon.

 dents  o¢  intrusions  as  isolated  inci-
 dents  or  they  are  a  part  of  a  broad
 pattern  of  invasion  that  is  coming
 from  Pakistan  very  soon?

 Shri  M.  C.  Chagia;  There  have  been
 several  border  incidents  from  time:
 to  time;  this  is  one  of  the  border  inci-
 dents,  but  I  agree  that  the  cumulative
 effect  of  these  incidents  should  make
 us  very  watchful  and  vigilant.

 Mr,  Speaker:  Next  question.  Shri
 Ramamurti,

 Shri  Amrit  Nahata:  Sir,  I  belong to  that  place  and  I  want  to  ask  a
 supplementary.

 Mr,  Speaker:  Due  to  a  mistake  it
 ‘as  been  put  to  the  Foreign  Minister;
 therefore,  there  is  no  point  in  putting
 supplementaries.  We  cannot  ask
 Questions  on  defence  matters  and
 expect  the  Foreign  Minister  to  answer
 them.  Therefore,  wherever  the  mis-
 take  has  occurred,  we  shall  keep  quiet
 Now  and  go  to  the  next  question.
 Unitea  States  Agency  for  International

 Development
 +

 "125,  Shri  P.  Ramamurti:
 Shri  A.  K.  Gopalan;

 Will  the  Minister  of  Externa)  Affairs.
 be  pleased  to  state:

 (a)  whether  the  attention  of  Gov-
 ermment  has  been  drawn  to  the
 Tecent  disclos'  by  “Ramparts”
 Magazine  in  U.S.A.  that  the  United
 States  Agency  for  International  Deve-
 lopment  is  being  used  by  CLA.  for
 its  activities;

 ६9)  if  so,  whether  Government  have
 considered  the  implications  of  this-
 disclosure  from.  the  Indian  point  of
 view;  and

 (c)  the  steps  Government  propose
 to  take  to  stop  misuse,  if  any,  of  this
 Organisation  in  India?
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 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagla):  (a)  to  (c).  Gov-
 ernment  are  aware  that  in  its  account
 of  C.LA.  involvement  in  student  affalrs
 in  the  United  States  and  elsewhere,
 the  U.S.  magazine  “Ramparts”  83
 indicated  that  some  individuals  alleg-
 ed  to  be  C.L.A.  operatives  have  at
 some  time  or  other  been  employees
 of  the  United  States  Agency  ‘for
 Internationa]  Development.  There  is
 no  allegation  that  the  AID  as  such  is
 being  used  by  the  C.I.A.  for  its  activi-
 ties.  As  has  already  been  announced,
 Government  have  undettaken  an
 enquiry  into  the  use  of  CIA  Funds  in
 India.  If  it  is  found  that  any  objec-
 tionable  activities  are  being  carried
 out  by  individuals  under  cover  of
 their  official  positions,  Government
 will  take  appropriate  action.

 Shri  P.  Ramamurti;  Is  it  not  a  fact
 that  officials  of  the  United  States
 Agency  for  International  Develep-
 ment  have  free  access  to  all  the  pro-
 jects  for  which  their  organisation
 gives  aid  to  this  country,  whether
 official  or  non-official,  under  the  gutise
 of  supervision  and  is  it  not  that  such
 free  access  gives  ample  opportunity to  such  of  the  C.LA.  agents  as  might
 have  been  planted  in  these  organisa-
 tions  to  carry  on  nefarious  activities
 in  these  various  project  areas  and,.  if
 50,  what  does  Government  propose  to
 do  to  stop  it?

 Shri  M.  0.  Chagia:  If  we  take  tech-
 nical  cooperation  from  the  United
 States  and  they  have  an  agency  to
 Carty  out  such  a  cooperation,  there
 must  be  American  experts  who  must
 see  to  the  proper  carrying  out  of  such
 cooperation.  We  cannot  shut  out
 American  experts  from  such  an  opeTa- tion.  I  do  not  think  it  would  be  right
 to  suggest  that  every  Americam—

 ‘some  of  them  are  very  distinguished
 and  very  dedicated  persons—is  8
 C.LA.  agent.  In  this  particular  case,
 there  is  no  suggestion  that  this  agercy
 ‘was  financed  by  the  CIA.  There

 ‘may  be  one  or  two  persons  employed
 by  it.  But  to  make  that  broad

 “MEAY  29,  7967

 Shri  P.  Ramamrarti:  I

 organisation  have  free  access  to  ail
 the  products  and  is  it  not  a  fact  that
 such  free  access  gives  ample  oppor-
 tunity  to  such  of  the  C.I.A.  agents  as
 might  have  been  planted  in  these
 organisations  to  carry  on  these  nefa-
 rious  activities?  This  is  my  specific
 question.  I  am  not  talking  about
 everybody.

 Shri  M.  0,  Chagia:  I  do  not  know
 what  my  friend  means  by  ‘free  access’.
 Me  ७  project  iz  carcied  on  bn  calle-
 boration  with  United  States,  natural-
 ly,  American  engineers,  American
 experts,  do  have  access  to  such  8  pro-
 ject.  But  I  do  not  know  whether  any
 requiter  follows  from  that.

 Shri  P.  Ramamarti:  In  view  of  the
 various  disclosures  that  have  been
 made  in  the  United  States  press  for
 the  last  so  many  months  about  the
 activities  of  C..A.  whose  agents  are
 planted  in  all  the  aided  organisations
 of  the  United  States  of  America,  has
 Government  considered  it  necessary
 to  organise  counter-intelligence  to
 watch  the  activities  of  these  officials
 so  that  they  may  be  jn  time  to  nip
 it  in  the  bud  and,  if  not,  is  it  a  fact
 that  getting  aid  from  the  United
 States,  primarily,  creates  a  fear  in
 the  Government  of  not  organising
 such  activities?

 Purposes.  I  think,
 await  the  result  of  inquiry. from  that,  Government  Is
 every  step  to  see  that  the  obj
 able  things,  which  my
 referred  to,  do  not  take  place  in
 organisations,
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 Shri  M,  a  Chagia:  Yes,  Sir;  I  have
 seen  the  statement  of  Pravda.  But
 I  thought  that  we  had  enough  of
 Svetlana  in  this  House.

 Shrimatj  4  Is  the
 Government  aware  of  the  statement
 made  by  Mrs.  Bandaranaike  that  the
 CIA  was  responsible  for  her  fall  in

 and  if  so,  will  Governmemt
 care  to  make  a  study  of  the

 CIA's  role  in  Asie?
 Shri  Piloo  Mody:  That  is  quite

 e  that  the  C.LA.  has  not  been
 as  effective  in  India.

 Shri  M.  C.  Chagia:  It  is  difficult
 enough  to  investigate  the  conditions
 in  our  country  which  is  very  large.  I

 investigate  the  conditions  in

 a  प्र,  N.  Mukerjee:  In  view  of
 delay  which  will  inevitably  hap-

 regard  to  our  inquiry  about
 and  the  inhibited  manner  in

 which  our  inguiry  necessarily  will
 have  to  function,  may  I  know,  since
 these  charges  are  openly  noised  about
 in  the  American  press,  whether  Gov-
 ernment  will  consider,

 organisation,  the
 United  States  Agency  for  International
 Development,  that  its  experts  would
 not,  for  the  time  being,  have  access
 to  any  of  the  projects  where  they

 95

 झ
 गिर  88

 ५
 z

 हु

 i  i
 el

 i

 may

 b

 ब्ह ्if Fi]  il

 MAY  20,  967  Oral  Answers  338
 2.00  brs.

 SHORT  NOTICE  QUESTION
 Strike  in  Trombay  Fertilixer  Factory

 +
 S.N.Q  %  Shri  Yashpal  Singh:

 —_——"  ghri  Vishwanath  Pandey:
 Shri  3  C.  Samanta:
 Shri  Madbu  Limaye:

 a  4
 Ram  Manohar  Lohla:

 George  Fernandes:
 Shri  Arjun  Singh

 Bhadoria:
 Will  the  Minister  of  Pc:roleum  and

 Chemicals  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  aout

 2,000  workers  of  the  Fertilizer  Fac-
 tory,  Trombay  are  on  strike  since  t):>
 i6th  May,  ‘1967;

 (b)  if  so,  the  r.asons  therefor;  and
 (९)  th2  tine  by  which  Government

 would  take  a  decision  on  their
 demands?

 workers  have  been  on  strike  since  the
 36th  May,  1967,  but  the  strike  is  being called  off  from  today.

 (b)  The  reasons  were  differences
 over  the  workers’  demands  for
 advance  increments,  ad  hoe  bonus
 and  the  linking  of  D.A.  with  the  cost
 of  living  index.  a.

 (ce)  Negotiations  for  a  settlement
 of  the  differences  had  been  going  on
 under  the  auspices  of  the  Maharash
 reached  yesterday,  the  question  of
 DA.  and  of  some  interim  relief  is
 being  referred  to  a  board  of  concilia-
 tion  appointed  by  the  State  Govern-
 ment  under  the  Industrial  Disputes
 Act.

 oh  सिह:  इस  हड़तास  के
 कमी  हुई



 था  उसका  क्या  कारण  था?
 Shri  Raghn  Ramaiah:  |  have  already

 said  that  there  has  been  a  settlement
 and  the  Government
 have  been  helpful.

 ht  जिश्ववाव  बाध्डेय  :  जो  महंगाई
 भत्ते  और  प्न्तरिम  सहायता  के  सम्बन्ध  में
 मामसा  इंडस्ट्रियल  डिस्प्यूट्स  एक्ट  के  भन्तगेंत
 बोर्ड  को  सौंपा  गया  है,  मैं  जाना  चाहता  हूं  कि
 उब  बोर्ड  में  कया  यूनियत के  भो  सदस्य
 रहेंगे ?

 भी  प्रशोक  मेहता  :  जो  हां।
 Shri  8.  com  Samanta:  Is  it  not  a  fact

 that  these  workers  had  given  notice
 of  8  strike  twice  before,  and  if  80,
 may  I  know  why  the  decision  had
 not  been  taken  before?
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 समझौता  करने  के  लिये  सरकार  ह्वारा
 कोई  प्रयास  किया  गया  था  ?  जो  हडताल
 हुई  उससे  फरटिलाइडर  को  पैदावार  में
 कितना  घाटा  हुआ  और  हड़ताल  तोड़ने
 के  लिये  फर्टिलाइजर  कारपोरेशन  या  सरकार
 के  द्वारा  कितना  पैसा  खर्चे  किया  भया  ?

 भी  झहोक  मेहता  :  इस  गैर-
 कानूनी  हड़ताल  को  हल  करने  के  लिये
 या  खतम  करने  के  लिये  22  तारीख
 को  यूनियन  भौर  मैनेजमेंट के  बीच  में
 समझोता  हुआ था  शौर  यह  भ्ा्शां  की  गई
 थी  कि  23  तारीख  को  कारखाना  फिर
 शुरू हो  जायेगा।  लेकिन  कुछ  बजह  से
 यूनियन  के  नेता  लोगों को  बात  यूनियन  के
 बकस  ने  नहीं  मानी  भ्रोर  इसमें  कुछ  समय  लग
 गया  और  इस  लिये  जैसा  कहा  गया  कि  भाज
 उम्मीद है  कि  वहां  काम  शुरू  हो  जाएगा।

 *  hag
 मधु  लिमये  :  हड़ताल ही  क्यों  होने

 भरी  शोक  मेहता  :  भ्रभी  जो  सवाल
 पूछा  गया  था  इसका!  मैं  तब  जवाब  दे  चुका
 हूं।  यह  सारा  मामला  भेज  बोर्ड  के  सामने
 है।  दुबारा  बैम्बर  साहब  चाहें  तो  मैं  जवाब
 दे  बकता हैं

 थी गच  लिमये :  हड़ताल  तोड़ने  के  लिये
 पैसा  ््च  किया  गया  था  क्या  भौर  पैदाबार
 कितनी  कम  हुई है  इस  हड़ताल की  बजह
 से?

 श्री  झझोक  मेहता  :  पैदाबार के  बारे
 में  भी  जवाब  दे  दिया  गया  है  कि  मुख्तलिफ
 किस्म  की  पैदावार  सें  कितनी  कमी  हुई
 है।  जहां तक  हड़ताल  तोड़ने का  सवाल  है
 मैं  नहीं  जानता  कि  तोड़ने की  क्या  बात
 है  ।  फटिलाइज़र का  प्रोडक्शन  जारी  रखना
 यह  फ्रॉटिसाइजर  कारपोरेशन  का  काम
 है  1

 थ्नी  बाच  फरनेंडीअ  :  क  चीज  का
 मैं  खुलासा कर  देना  चाहता  हूं।  मंत्री  महोदय
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 मे  जो  कहा  है  कि  बेज  थोई  के  सामने
 कोई  मसले  थे  धौर  उस  मसलों  को  ले  कर
 बह  हड़ताल  हुई  है  मह  गलत  हैं।  फर्टिलाइजर
 कारपोरेशन  शौर  पूनियन  इन  दोनों  के
 दीच  में  जो  समझौता  हुभा  था  उसमें  यह
 व्यवस्था  थी  कि  दो  महीने  के  प्रस्दर  महंगाई
 भत्त ेका  मसला  प्रापस में  बैठकर  हल  कर
 लिया  जाएगा  शौर  झगर  दो  महीने में  हल
 नहीं  हुआ  तो  महाराष्ट्र  राज्य  सरकार  के
 लेबर  कमिशनर  की  सध्यस्थता  का  इस्तेमाल
 करके  उसको  हल  कर  सिया  जाएगा  |  दो
 महीने  की  जगह  पर  जब  करीब  पांच  महोने
 पूरे  हो  गए  शौर  किसी  किस्म  का  फैसला
 इस  मसले  पर  नहीं  हुआ  तब  यह  हड़ताल
 हई  तब  इस  हहताल  की  नौबत  प्राई  |  मंत्री
 महोदय  ने  जोब  त  यहां  कही  है  यह  बि.कुल
 गलत  बात  है  भौर  सदन  को  गुमराह  करने
 बाली  बात  है।

 Mr.  Speaker:  It  is  all  background,
 I  agree.  But  what  about  the  ques-
 tion?

 श्री  लाज  फरकेंडीम  :  यह  बुलासा  मैं
 करना  चाहता  था।  प्रब  मैं  प्रश्न  पूछता
 हूं।  फर्टिलाइज़र  कारपोरेशन  एक  सार्वजनिक
 क्षेत्र  का  कारखाना  है  भर  इस  में  हमारी
 राय  यह  है  कि  हड़ताल  होते  की  कोई  जरूरत
 नहीं  थी  भ्रगर  यूनियन  की  जो  एक  मांग
 रही  है  उसको  माने  लिया  जाता  कि  इस
 मामले  को  एडजुडिकेशन  को  सोंप  दिया
 जाए  भदालत  में  इस  मसले  को  पेश
 किया  जाए।  प्रापस  में  बैठ  कर  एम्रीमेंट
 के  मुताबिक  जब  हम  लोग  कोई  भी  फैसला
 नहीं  कर  सकते  थे  तो  मामले को  एडजुडिकेशन
 में  दे  दिया  जाता  1  इस  तरह  की  व्यवस्था
 एप्रीमेंट  में  थी.  7  .
 Mr.  Speaker:  He  is  asking  a  ques-

 tion,  also  answering  it  why  should
 the  minister  answer?

 wt  थाल  फरमेंडीज  :  प्रह्म  मे ंकर  रहा
 हैं।  हड्ताल  होगी  ही  नहीं  चाहिये  थी
 ज्रेकिल  ्व्म््ण्य  के  अलत  परता  के  कारण

 झम्यल  महोवयः  :  भाडर,  आर्डर  |

 भी  जार्ज  फरनेंडीज  :  रोज़  पांच  हजार
 रूपये  का  खाता  बम्बई के थार के  खार  बड़े  होटलों
 से,  णेशाई,  चोलणा,  बैरल  अर  रंधर  के
 क्या  जनरल  मैनेजर  ड्रा०  मुखर्जी  के  भर
 में  भ्रछबार  बालों  के  लिये  नहीं  आता  रहा
 था?  कया  जनरल  मेनेजर  के  घर  में  रोड़
 शराब  की  प्राटियां  प्रखवार  वालों  के  लिये
 नहीं  दो  गई  हैं  ?  क्या  सरकारी  पैसा
 हस  तरह से  खर्च  करने  में  भ्राया है  या  नहीं
 शाया है?

 Shri  Asoka  Mehta:  It  has  been  said
 that  I  have  misled  the  House.  He
 said;

 “सदन  को  गुमराह  किया  है'
 I  must  explain  the  position.

 The  Fertiliser  Corporation  of  India
 is  a  multi-unit  corporation.  It  has
 got  units  in  many  parts  of  India.
 Therefore,  the  problems  of  this  parti-
 cular  corporation  as  well  ag  of  the
 fertiliser  industry  as  a  whole  have
 been  referred  to  a  National  Wage
 Board,  beca  tters  be
 settled  unit-wise.  What  we  do  in  one
 particular  unit,  we  have  got  to  apply to  other  units  also.  Therefore,  the
 normal  approach  in  this  kind  of  cor-
 porations  is  to  go  to  a  nationa)  wage
 board  or  to  a  national  tribunal.  That
 has  already  happened.

 In  the  Corporation,  we  have  been
 following  the  practice  of  giving  dear-
 ness  allowance  in  accordance  with
 whatever  the  Central  Government
 give.  That  has  been  given.  Over  and
 above  that.  certain  interim  relief  wae
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 suggested  by  the  Wage  Board.  That
 also  has  If  on  top
 of  that,  one  of  the  demands  of  the

 प्
 to

 28
 te

 पी], 7 ब्मी  2  एंडजुडिकेशन
 के  लिये  सौंप  क्यों  नहीं  दिया  ?

 Shri  Asoka  Mebta:  When  there  is

 to  hear  what  I  am  saying.

 st  ाज  'करमेंडीज  :  मंत्री  महोदय
 झब  भी  सदस्यों  को  गुमराह कर  रहे  हैं।

 हू  गलत  बात  कह  रहे  हैं।

 Mr.  Speaker:  Let  the  House  have
 the  privilege  of  knowing  whether  he
 is  misleading  or  leading  or  giving
 information  to  the  House.

 Shri  Asoka  Mehta:  I  would  like  to
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 Shri  Hem  Barua:  What  about  the
 Grink  parties?  He  does  not  say  any-
 thing  about  that?

 श्री  लाज  फरतेंदीज  :  उप-प्रघान  मंत्री
 सरकारी  पैसे  के  दुरुपयोग  के  बारे  में  खलासा
 कर  दें।  पांच  हजार  पये  रोश  खाने पर
 क्ष  किये  जा  रहे  हैं

 QUESTIONS
 Joint  Limitation  on  Sale  of  Arms  to

 “126.  Shrimat!  Tarkeshwari  Sinha:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  the  United  States
 Government  sounded  the  Soviet
 Union,  Britain  and  West  Germany
 about  the  desirability  of  imposing
 some  kind  of  joint  limitation  on  the
 sale  of  arms  to  India;  and

 (b)  if  so,  the  reaction  of
 couniries  to  this  proposal?

 The  Minister  of  Externe!  Affairs
 (Shri  M.  0,  Chagia):  (a)  The  Gov-
 ernment  of  India  have  no  informa-
 tion.

 these

 b)  Does  not  arise.

 Effects  of  Commerrial  Broadcast

 state

 t  (a)  whether  it  is  a  fact  that  the
 proposed  advertisements  on  AIR



 7345  Written  Answers
 will  have  an  adverse  effect  on  small
 news-papers;  and

 (b)  if  so,  the  relief  proposed  to  be
 given  to  the  small  news-papers;  in
 this  regard?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K,  Shah):  (a)
 and  (b).  No,  Sir.  The  Government  do
 not  visualise  any  adverse  effect  on
 small  newspapers  as  a_  result  of
 introd|  of  Commercial  Broad-
 casting  over  All  India  Radio.  Their
 interests  will,  however,  be  kept  in
 view  constantly.

 श्री  ao  Wo  प्रसारः
 क्या  Tm  dat  यह  बताने  की  कृपा

 करेंगे  कि:

 (क)  वर्ष  i966-67  के  दोरान  तथा
 झाज  तक  पाकिस्तानी  विभानों  ने  भारतीय
 बाय  सीमा  का  कितनी  बार  उल्लंघत  किया
 है;  शौर

 (ख)  रेसे  उल्लंधनों  को  रोकने  के  लिये
 सरकार  ने  क्या  कार्यवाही की  है  ?

 अतिरक्षा  संत्री  (थी  स्वर्ण  सिंह)  :
 (क)  सरकार को  श्रव तक  मिली  सूचना  के
 ग्रमुतारा  ‘1966-67  %  झन्तर्गेत'  जीए
 झाज  तक  पाकिस्तानी  विमानों ने  भारतीय
 बाय  सीमा  का  42  are  sew  किया।
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 (=)  जम्मू  झौर  फाश्मीर को  -  छोड़
 कर  धन्य  क्षेत्रो ंमें  बाय  सीमा  उत्लंब्नों

 के  सम्बत्ध में  पाकिस्तान  सरकार को  विरोध
 पत्र  भेजे  गए।  जम्मू  झोर  काश्मीर  क्षेत्र में
 बायू सीमा.  उल्लंघनों  के  सम्यन्ध  में  संगुक्त
 राष्ट्र  पर्यवेक्षकों  के  पास  शिकायत  रज

 कराई  गई।  भारतीय  बॉय सेना के  स्क
 विमान  ने  2  फरवरी  967  को  पंजाब
 में  पाकिस्तान  के  एक  विमान को  मार

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  Government  consider
 the  advisability  of  making  the  Atom
 bomb  as  a  deterrent  as  India  is  now
 out  to  Seek  nuclear  protection  and
 guarantees  from  the  nuclear  powers;
 and

 (b)  if  not,  the  reasons  therefor?

 ful  purposes  only,  The  effect  of  this
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 (a)  whether  there  is  any  proposal to  ask  the  Government  of  Burma  to
 Pey  compensation  to  the  Indian
 rep@triates  in  the  form  of  rice;

 (>)  if  so,  when  the  final  decision
 is  likely  to  be  taken;  and

 (०)  the  extent  to  which  it  will
 ease  the  food  position?

 The  Minister  of  External  Affairs

 Tustallation  of  Medium  Wave
 ‘Transmitters

 in  Gorakhpur  is  sent  to
 Trichur;  and  “m  pe

 (a)  if  ”,  the  reasons  therefor?

 Equipments  for  these  projects

 (b)  Yes,  Sir.
 (c)  No,  Sir.
 (d)  Does  not  arise.

 Mikely  to  be  spent?
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 (९)  The  remaining  sum  will  be  uti-
 lised  to  promote  the  defence  effort
 and  look  after  the  welfare  of  service
 personnel  and  their  families.

 Migration  of  Hindus  and  Buddhists
 from  East  Pakistan

 *I33,  Shri  D.  N.  Patodia:
 Shri  Jagannath  Rao  Joshi
 Shri  ¥.  S.  Kushwah:
 Shri  Hukam  Chand  Kachwal:
 Shri  Ram  Singh  Ayarwal
 Shri  R.  Barua:
 Shri  Prakash  Vir  Shastri:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 has  recently  been  steady  migration
 of  Hindus  and  Buddhists  from  East
 Pakistan  to  India;

 (b)  if  so,  how  many  people  have
 migrated  during  the  last  six  months;
 and

 {c)  whether  Government  have
 taken  up  the  matter  with  Pakistan
 and,  if  so,  with  what  results?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagia):  (a)  Yes,  Sir.

 (b)  According  to  available  infor-
 mation  a  total  of  TM  persons  belong-
 ing  to  the  minority  communities  mig-
 rated  to  India  during  the  period
 November,  966  to  April,  1987,

 (c)  The  Government  of  India  have
 repeatedly  represented  to  the  Gov-
 ernm  of  East  Pakistan  regarding the  plight  of  the  minorities  there,
 and  have  reminded  them  of  their
 obligations  under  the  Nehru-Liaquat
 Pact  which  requires  them  to  gua-
 rantee  to  their  minorities,  security,
 full  freedom  and  equality  of  rights.
 Unfortunately,  the  Government  of

 kistan,  despite  their  professions  ta
 the  contrary,  have  done  very  little
 to  improve  the  itio:  of  the
 minorities  there.
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 George  Fernandes:

 Po  Minister  of  Information
 and  Broadeasting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  small
 newspapers  are  still  suffering  because
 of  less  quota  of  newsprint;  and

 (७)  if  so,  the  steps  taken  by  Gov-
 ernment  to  safeguard  the  interests  of
 small  newspapers?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 and  tb).  No,  Sir.  The  Newsprint  Aljo-
 cation  Policy  for  ‘1967-68  has  made
 due  provision  for  liberal  increase  in
 newsprint  quota  to  smell  newspapers.
 Anti-Indian  Campaign  by  Pakistan

 135.  Shri  Manibhai  J.  Patei:

 (a)  whether  it  is  a  fact  that  Pakistan
 has  geared  up  anti-Indian  campaign
 recently;

 (b)  whether  the  U.S.  announcement
 to  supply  arms  to  Pakistan  has  ins-
 pired  that  country  to  step  up  the
 drive;

 (ec)  whether  Government  are  awate
 that  Pakistan  has  calied  a  Conference
 of  all  Muslim  countries  to  make  a
 common  catse  of  the  so-called  ‘Libe-
 ration  of  Kashmir’;  and
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 (४)  if  ao,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  Externat  Affairs
 Shri  M.  0,  Chagia):  (a)  and  (b)  Yes,

 Sir,  Anti-Indian  ‘was  resu- med  by  Pakistan  after  a  brief  lull  fol-
 lowing  signing  of  Tashkent  Declar:
 and  hag  been  continueg  unabated.
 Lately,  it  has  reached  a  new  peak.

 The  US.  decision  to  supply  on  cash
 purchase  basis  spares  for  previously
 acquired  letlal  arms  by  Pakistan  and
 the  terminat.on  of  supply  of  military
 hardware  or.  a  grant  basis,  seems  ६०
 have  occasioied  a  stepping  up  of  the
 anti-Indian  campaign.

 (९)  and  (१),  Government  are  aware
 of  Pakistan's  efforts  to  call  g  confer-
 ence  of  ali  Muslim  countries  and  ४0
 utilize  it  to  .nake  a  common  cause  of
 the  so-called  ‘liberation  of  Kashmir’.
 In  fact,  in  April  967  Pakistan  invited
 @  Meeting  of  the  Motamar  AJ-Alam
 Al-Islamj  (‘orld  Muslim  Congress),
 @  non-Offical  organisation,  where
 strong  anti-Indian  gtatements  were
 made  by  sone  delegates.

 In  a  of  the  organisin,
 Committee  fcr  the  International  Ulema

 under  the  Presidentship  of
 Pakistan's  Minister  for  Law  Mr.  Jafar,
 explaineg  Pakistan  Government's  de-
 cision  to  hol@  the  International  Ulema
 Conference  of  top  most  Ulemas  and
 religious  leaiers  of  the  Muslim  world
 for  the  purpose  of  resolving  import-
 ent  problems  facing  the  Muslim
 States.  The  meeting  will  be  held  in
 Rawalpindi  in  October  next.

 Government  have  always  been  alert

 mic  countries  are  also  strongly  op-
 posed  to  exploitation  of  religion  for
 Political  ends.
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 Affairs  be  pleased  to  state:

 (a)  whether  the  Soviet  Union  has
 announced  in  a  memorandum  te  the
 UN,  that  it  would  nog  help  finance
 ULN.  peace-keeping  operations  of
 which  it  did  not  approve  and  would
 not  consider  itself  bound  to  decisions
 On  operations  proposed  by  the  U.N.;

 (७)  if  so,  the  reaction  of  Govern.
 ment  thereto;  and

 (९)  the  reaction  of  other  member
 countries  to  the  said  announcement?

 The  Minister  of  Extermal  Affairs
 (Shri  M.  a  Ohagia):  (a)  The  Soviet
 Union  holds  that  the  Security  Council
 alone  js  authorised  under  the  UN
 Charter  to  decide  all  questions  per-
 taining  to  measures  for  the  main-

 of  peace  and
 security.

 (७)  and  (eo),  The  opinions  of  the
 other  Member  States  are  somewhat
 different,  and  the  current  Special
 Session  of  the  General  Assembly  is
 considering  all  these  opinions.

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  the  name  of  the  representative
 of  the  Government  of  India  who
 attended  the  funeral  of  Dr.  Konrad
 Adenauer  in  West  Germany;

 (b)  whether  the  Prime  Minister
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 (9)  and  (9)  Because  of  their  pre-
 occupations,  neither  the  Prime  Minis-
 ter  nor  the  Minister  could
 journey  to  Bonn  on  this  occasion.
 Considering  all  the  in
 cluding  Shrimati  Pandit’s  distinguish-

 ly  suitable  40  represent
 Dr,  Adenauer’s  funeral.

 Visits  ubread  by  Foreign  Minister
 and  Foreign  Secretary

 138.  Shri  Nath  Pai:
 Shri  Sidbeshwar  Prasad:

 N.
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 Sbri  Vishwa  Neth  Pandey:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  he  and  the  Foreign
 visited  any  foreign  count-

 ries  in  Apri),  1987;
 (9)  if  90,  the  countries  visited  by

 them  and  the  object  of  these  visits;
 and

 (०)  the  resulte  achieved  thereby?
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 The  Minister  of  External

 (Shri  M.  C,  Chagia):  (a)  Yes,  Sir.
 (०)  I  visited  the  following  countries;

 Kuwait
 Tran
 Switzerland  (Geneva,  Berne).

 A  statement  regarding  these  visits  was
 made  on  the  Floor  of  the  House  on
 22nd  May,  1987.

 The  Foreign  Secretary  yisiteg
 following  countries:

 Yugoslavia
 U.AR.
 Switzerlang  (Geneva)
 Italy

 The  main  purpose  of  these  visits
 was  to  exchange  views  with  officials
 and  high  dignitaries  on  matters  of
 common  interest  particularly  about
 nuclear  non-proliferation,

 (ey  Results  achieved  by  these  visits
 were  satisfactory  in  the  sense  that
 India’s  views  on  nuclear  non-prolife-
 ration  were  fully  appreciated.

 Compulsory  N.C.C,  Training

 the

 i
 ‘ mg ny one

 Will  the  Minister  of  Defemee  be
 pleased  to  state:

 (a)  whether  the  compulsory  train-
 ing  scheme  of  the  N.C.C.  in  the  Col-~
 leges  and  Universities  is  proposed  to
 be  scrapped;

 (9)  if  a0,  the  reasons  therefor;  and
 (c)  whether  any  alternative  scheme

 exists  for  cultivating  the  same  ideals
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 in  the  students  as  envisaged  in  the

 N.C,  should  be  made
 voluntary;  and

 (v)  the  recommendations  of

 Service  Corps  and  provides  for  Col-
 lage  boys  convpulsorily  forming  either
 the  N.C.C.  or  the  National  Service
 Corps.

 झसबारी  कागज  के  बारे  भें  नीति

 140,  oft  सिवर  म्न्ा:
 भी  हेम  बरसा:
 यी  सुरेखनाथ  हियेदी:
 tt  बीरेसाकुभार  बाहे

 क्या  सुचना  झौर  प्रसारण  मंत्री  यह
 बताने की  हपा  करेंगे कि  :

 (क)  क्या  यह  सच  है  कि  झकषबारी
 कागज  के  बार ेमें  एक  नई  नीति  निर्धारित
 की  गई  है;

 ख)  यदि  हां,  तो  उसको  मुख्य
 मुख्य  बातें  क्या  हैं;  ौर

 (ग)  उसका  समाचार  पत्र  उद्योग
 पर  क्या  प्रभाव  पड़ा  है?

 सूचना  झौर  प्रसारण  मंत्री  (भी  wo
 eo  दाह:  (क)  जी,  हां।

 (ख)  सदन  को  सेज पर  (एक  विवरण
 रख  दिया  गया  है।

 [पुस्तकालय  में  रखा  गया  |
 LT-42:/67}

 (7)  समाचार-पत्र  उद्योग  ने  चालू
 वर्ष  को  प्रछवारी  कागज  एलाट  करने
 सम्बन्धी  नीति  का  सामान्यतः  स्वागत

 देखिये

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  India
 had  received  only  half  the  American

 (७)  if  so,  the  details  thereof;  and
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 (९)  the  feasons  for  not  fulfilling
 the  promise  by  the  U.S.  Government?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a  )to  (९),  In  Novern-
 ber,  1962,  the  U.S.  Government  agreed
 to  suppty  stores  and  equipment  of  the
 value  of  $60  million  to  meet  the
 Chinese  threat.  This  was  followed  by
 two  further  programmes  of  an  esti-
 mated  value  of  $50  million  each  mak-
 ing  w  total  of  60  million.  Against
 these  programmes  the  total  value  of

 The  aid  progra  was  ti
 ed  by  the  U.S.  Government  in  Sep-
 tember,  1965,  during  the  Indo-Pakistan
 hostilities  and  has  not  yet  been  rc-
 sumed  cept  for  training  program-
 mes  for  Service  Officers  in  mutually
 agreed  courses  in  U.S.A.  which  have
 been  resumed  recently.

 Invitatien  to  Khan  Abdsl  Ghaffar
 Khan  to  visit  India

 etre
 ज
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 (०)  if  so,  whether  any  communi.

 cation  has  been  received  from  hiss
 after  the  invitation;

 (eo)  when  he  is  visiting  India;  and
 (a)  the  ansistance  which  is  being

 given  to  him  for  his  Pakhtoon  Move-
 ment?

 The  Deputy  Mintster  in  the  Minis-
 try  of  External  Affairs  (Shri
 Surendra  Pal  Singh):  (a)  to  (c).  An
 invitation  was  issued  in  January,  965
 to  Khan  Abdu)  Ghaffar  Khan  to  come
 to  India  at  any  time  that  he  wished,
 As  Badshah  Khan  has  already  indi-
 cated  that  he  would  visit  India  at  @
 suitable  opportunity  no  fresh  invita-
 tion  has  been  extended  to  him.

 (d)  Government  of  India's  views
 on  this  question  are  well-known  and
 have  been  expressed  in  the  House
 on  a  number  of  occasions.  Govern-
 ment  has  every  sympathy  with  the
 legitimate  aspirations  of  the  Pakh-
 toons  and  will  do  whatever  possible
 constitutionally  to  support  them.

 tn  to  Ambazsadorial  Posts
 *i43.  Shri  Madhu  Limaye:

 Shri  ss.  M.  Banerjee:
 Shri  George  Fermandes:
 Dr.  Ram  Manohar  Lehis:
 Shri  Kanwar  Lal  Gupta:
 Shri  BR,  8,  Vidyarthi:

 Bibhati

 ‘ppoint:  of
 to  the  ambassadorial  posts;

 hether  the  former  Fina
 Minister,  Shri  Sechin  Chaudhuri  is

 being  appointed  as  India’s  High  Com-
 missioner  in  U.K.;
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 enquiry
 that  is  being  conducted  by  the  Gov-
 ernment?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Since
 appointments  to  Ambasradoriel  posts
 are  made  on  grounds  of  suitability
 for  a  diplomatic  assignment,  there  is
 no  specific  policy  about  appointing
 defeated  Ministers  to  such  posts.

 (b)  Such  8  proposal  was  considered

 only  after  the  flight  tests  heve  been
 successfully  completed.
 Vielation  of  Cslombo  Propesais  by China

 9145,  Shri  Hem  Barua;
 Shri  Surendranath  Dwivedy:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  China,
 of  late,  has  indulged  in  flagrant  vio-
 lation  of  the  provisions  of  the
 Colombo

 and  has  since  been  dropped.
 (९)  and  (d).  Do  not  arise.

 HF-2%4  Jets
 1,  Shri  Indrajit  Gupta:

 Will  the  Minister  of  Dafence  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 first  tests  of  an  Egyptian-made  super-
 sonic  jet  engine  fitted  to  the  Indian-
 made  HF-24  airframe  have  proved successful  in  the  recent  trial  runs;

 (b)  if  so,  whether  this  project  is
 now  going  to  be  taken  up  as  a  full-
 fledged  ufecturing  and

 (c)  the  prospects  of  Indo-UAR
 collaboration  in  this  regard?

 The  Minister  of  State  im  the  Minis-
 try  of  Defence  (Shri  8.  2.  Bhagat):
 (a)  to  (c),  The  HF-24  aircraft  with
 E-300  engine  had  its  first  fight  on
 20-3-1087,  Further  development  flights

 proposals,  not  only  in
 Ladakh  but  also  in  NEFA;

 {b)  if  so,  whether  Government  stil!
 abide  by  the  Colombo  proposals
 which  have  ceased  to  be  of  any
 significance  by  now  due  to  the
 Chinese  intransigence;  and

 (८)  the  stage  at  which  the  Colombo
 proposals  lie  at  present?

 The  Minister  of  External
 (Shri  M.  0.  Chagla):  (a)  Yes,  Sir.

 (b)  The  Government  of  India's
 stand  remains  that  they  are  willing
 to  talk  to  China  on  the  basis  of  the
 Colombo  Proposals.

 (e)  In  spite  of  their  violation  of
 the  provisi  of  the  Colombo  Pro-
 Posals,  the  Chinese  have  still  not
 formally  repudiated  them.  We,  on
 our  part,  stand  by  our  initial  accep-
 tance.  The  six  Afro-Asian  countries
 who  originally  formulated  the  propo-
 Sals  have  also  not  taken  any  action
 collectively  or  severally  to  amend  or
 withdraw  them.  The  proposals  there-
 fore  continue  to  be  valid.

 -  Explosion  of  Nuclear  Bomb  by
 Pakistan

 146,  Shri  Surendranath  Dwivedy:
 Shri  Hem  Barua:

 Shrl  A,  re  Vaipayee:
 Shri  Kanwar  Lal  Gupta;

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  be-
 sides  China  being  an  active  member
 of  the  nuclear  club,  Pakistan  is  about
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 to  enter  this  club  and  propose  to  ex-
 plode  her  first  nuclear  bomb  by  i968;

 (c)  if  ny  the  measures  Government
 contemplate  to  take  to  meet  this
 challenge?

 The  Minister  of  External  Affairs
 (Shri  M.  a  Chagia):  (eo)  The  Gov-
 ernment  have  no  authoritative  infor-
 mation  about  this  matter.  A  report
 in  the  Pakistan  Times  of  the  2nd
 April,  ‘.96T  stated  that  a  “Super.
 bomb”  had  been  developed  in  Pakis-
 tan,  but  this  was  evidently  not  an
 official  report.

 (b)  Yes,  Sir,

 (०)  The  Government  are  confident
 of  being  able  to  ensure  the  national
 security,  but  it  is  not  in  the  public
 interest  to  disclose  the  measures
 directed  to  that  end.

 wal  सरकार  के  लाथ  बातचौत

 "147,  भी  हकम  अन्य  कलबाप:
 wa  atere  सिहः
 ली  राम  स्वरूप  fears:
 @  ant  we  पाटोदिया:
 भी  भद्धाकर  सूपकार:
 sh  do  qo  देसाई:
 sh  we  wen:

 wr  etfs  मंत्री  3  प्रप्रैल,
 1967  *  प्रतारांकित  घ्राहन  मंस्ा  368

 के  उत्तर  के  सम्बन्ध  में  यह  बताने की  कृपा
 करेंगे  कि  :

 (क)  कया  बर्मा,  सरकार  द्वारा  जम्त
 किये  गये  भारतीयों  को  प्रास्तियों को
 मुक्त  करने  के  सम्बन्ध  में  बातचीत  री हो
 गई  है;  भौर

 ्)  बदि  हां,  तो  उसके  क्या  निष्कर्ण
 निकले  हैं?
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 बंदेशिक-कार्थ  न  10  qe  ge
 जायला)  :  (क)  शौर  (@).  बर्मा
 सरकार  से  इस  मामले  पर  श्रणी  बातचीत
 हो  रही  है।

 Turkish  Support  io  Pakistan
 "148,  Shri  Atam  Das:  Will  the  Minis-

 ter  of  External  Affairs  be  pleased  to
 state:

 (a)  whether  it  is  g  fact  that  the
 Turkish  Prime  Minister  hes  assured
 full  support  to  Pakistan;

 (b)  if  so,  whether  this  will  have
 any  adverse  effec,  on  our  relations
 with  Turkey;  and

 The  Minister  of  External  Affaire

 given  President  Ayub  Khan  on

 its  Jegitimate  causes".  However,  there
 is  no  reference  to  this  in  the  joint
 communique  issued  at  the  end  of  the
 visit.  In  the  cammunique  the  two
 leaders  called  for  an  early  settlement
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 Military  Operations  in  Vietnam

 168.  Shri  x  N.  Mukerjee:  Will  the
 Minister  of  External  Affairs  be  pleas-
 ed  to  state:

 (a)  whether  his  attention  has  been
 drawn  to  the  recent  accentuation  of
 the  U.S.  Government's  military  opera- tions  in  Vietnam;

 (b)  whether  he  has  scen  reports  of
 the  evidence  before  the  International
 Tribunal  investigating  what  are
 alleged  to  be  U.S.  ‘war  crimes’  in
 Vietnam;

 (९)  how  India  proposes  to  pull  her
 weight  for  peace  in  that  war-stricken
 Dart  of  Asia?

 The  Minister  of  External  Affairs
 (Shri  M.  c  Chagla):  (a)  and  (b).  The
 Government  of  India  has  received  re-
 ports  of  the  heightened  tempo  of
 military  activity  in  Vietnam  in  the
 reeent  past.  Government  has  also
 seen  press  reports  of  @  non-official
 Tribunal  held  in  Stockholm.

 (९)  Tar  Government  of  India  is  in
 close  pouch  wiih  U  Thant  and  the
 parties  directly  concerneg  in  the  situ-
 ation  in  Vietnam  ani  i,  taking  atl
 possible  steps  to  licip  bring  about
 peace  in  Vietnam.

 vere  erg  सीमा  का  उल्लंघन
 *i50.  off  प्रकाशवीर  ज्ञास्त्री:

 झास्त्रीः

 74  +7

 4

 3
 :

 दर  ह्
 चिइयताथ  बाच्डेय:

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  कुछ  विदेशी  विमानों  द्वारा
 ws  तीन  महीनों  में  भारतीय  वायु  सीमा
 का  उल्लंबन  किया  गया  है;

 ._(थ)  यदि  हां,  तो  ये  उल्संधत  किन
 क्षेत्रों  पर  किये  गये  हैं;  शौर

 (ग)  कया  सरकार  ने  सम्बन्धित
 देशों को  कोई  बिरोध  पत्र  भेजे  हैं?

 अतिरक्षा  लंत्री  (सरदार  स्व्चीलिह ):
 (क)  जी  हां  ।

 (क)  प्रासांस,  त्रिपुरा,  शौर  पश्चिमी
 बंगाल के  क्षेत्रों  का  उल्लंघन  किया  गया  |

 [ग)  जौ  हां  ।

 Children's  Film  Soelety
 701,  Shri  Baburao  Patel:  Will  the

 Minister  of  Information  ang  Broad-
 casting  t>  pleased  to  state:

 (a)  the  number  of  films  produced  by
 the  Children's  Film  Society  since  1035;

 (9)  the  cost  of  each  film  and  the
 révenue  brought  ०7  it  during  all  these
 Years;

 ke)  the  number  and  names  of  the
 films  exported  abroad  for  international

 ens
 and  the  returns  they  brought

 (a)  if  not,  the  reasons  therefor;
 (e)  the  number  of  films  exhibited  in

 India  since  the  inception  of  the  society
 and  the  number  of  children  to  whom
 they  were  shown;

 (f)  the  number  and  names  of  films
 Proposed  to  be  produced  in  the  year
 1967-68  and  the  estimated  cost  of  each;
 and

 (g)  whether  these  films  are  in  com-
 mercial  demand  by  educational  institu-
 tions  in  the  country  and  overseas?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 58.

 (b)  A  statement  is
 _  poten

 Table
 of  the  House  giving  lormation.
 (Placed  in  Library,  See  No.  LT-422/
 67).
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 {c)  Only  one  film  entitled  ‘Jaldeep’
 which  was  exported  abroad  has  fetch-
 ed  &  revenue  of  Rs,  1,800,

 (d)  Lack  of  demand.
 (e)  50  films,  out  of  55  produced,

 which  were  shown  to  43,70,395,  child-
 ren  and  aults  through  shows  organis~
 ed  by  the  Society  since  I962.  Audi-
 ence  figures  prior  to  962  are  not
 available.  The  figure  indicateg  does
 not  also  include  the  number  of  audi-
 ence  who  saw  the  films  on  the  basis  of
 prints  leased  out  to  some  of  the  States,
 Union  Territories  and  Municipal  Cor~-
 porations  by  the  Society.

 (ft)  A  statement  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library.
 See  No.  LT-422/67].

 (g)  There  is  no  commercial  de-
 mand  from  schools,  but  the  films  are
 shown  in  India  on  non-commercial
 basis  on  fixed  hire  for  each  show.

 Import  of  Films
 ‘Ten,  Shri  Baburac  Patel:

 Shri  Hardyal  Devgun:
 Will  the  Minister  of  Information  and

 Broadcasting  be  pleased  to  state:
 (a)  the  number  of  foreign  fitms—

 feature,  educational  cartoons  and  of
 other  categories—imported  into  India
 during  the  year  ‘1966-67;

 (b)  the  and  the  ber  of
 films  from  which  those  were  impor!
 ed;

 (ए)  the  amount  remitted  abroad  by
 each  importer  from  the  collections
 made  in  India;

 (8)  the  amount  retained  in  India  by
 each  importer;

 (e)  the  manner  in  which  money  re-
 tained  in  India  is  used  by  the  importer
 or  distributor  in  regard  to  the  import
 of  films;

 (f)  if  po,  his  terms  and  conditions;
 (g)  the  total  amount  of  annual  re-

 mittances  abroad  by  the  various  dis-
 tributors  of  foreign  films  during  the
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 last  five  years  ending  the  Sist  March,
 1967;  and

 (8)  the  total  amount  of  foreign  ex-
 change  earned  by  the  Indian  films  in
 foreign  countries  during  the  last  five
 years  ending  the  3ist  March,  ‘1067?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 to  (h).  The  information  is  being  col-
 lected  and  will  be  laid  cn  the  Table
 of  the  House  in  due  course,

 Newspapers  in  India
 703.  Shri  Baburao  Patel:

 Shri  Bibboti  Mishra:
 Shri  K.  N.  Tiwary:

 Will  the  Minister  of  Information  and
 be  pleased  to  state:

 (a)  the  names  of  newspapers  and
 publishers  and  the  of  news-
 Print  quota  given  to  them  and  the
 value  thereof  during  the  last  five

 years;  4l
 (b)  the  basis  on  which  this  quota  is

 given  and  the  steps  taken  by  Govern-
 ment  to  check  up  whether  the  news-
 print  given  is  used  for  the  purpose  for
 which  it  was  meant;  and

 (c)  the  reason  why  the  amount  of
 newsprint  quota  is  made  dependent  on
 obtaining  a  Tax  Clearance  certificate
 when  a  similar  condition  is  not  en-
 forced  while  importing  other  articles
 of  trade?

 The  Minister  of  mformation  and
 Broadcasting  (Shri  EK.  हु,  Shah):  (a)
 Every  year,  about  2,500  newspapers
 are,  On  application,  allocateq  news-
 print  by  the  Registrar  of  Newspapers
 for  India,  The  time  and  the  magni-
 tude  of  the  labour  involved  in  the  col-
 lection  and  compilation  of  the  requi-
 site  information  wil]  hardiy  be  com-
 Mensurate  with  the  resuits  likely  to
 be  achieved.

 (b)  The  quota  of  newsprint  of  @
 newspaper  is  determined  on  the  0७0९
 circulation,  size,  page-level,  period!-
 city  and  regularity  of  publication.  It
 varies  from  year  to  year  in  accordance
 with  the  Newsprint  Allocation  Policy
 announced  in  April  every  year.



 the  import  of  newsprint  are  also,
 thus,  required  to  be  anied
 a  valid  Income-Tax  Verification

 of  a  newspaper  Is  less  than  40  metric
 tonnes.

 Transmission  Receivers
 704.  Shri  K,  P,  Singh  Deo:  Will  the

 Minister  of  Defemte  be  pleased  to
 state:  th

 (a)  whether  it  ig  a  fact  that  his
 have
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 Diplomatic  Relations  with  Foreign Countries
 705.  Ghri  Shiva  Cnandra  Jha:  Will

 the  Minister  of  External  Affairs  be
 pleased  to  state:

 (@)  the  total  number  and  names  of
 countries  with  which  India  does  not
 have  any  diplomatic  re‘ations;  and

 (७)  the  total  number  of  Indian  imml.
 Grants  both  in  the  USA.  and  the
 U.K?

 The  Minister  External  Affairs  (Shri
 M.  ©.  Chagla):  @)  20—namely,  Cen.

 (North  and  South).
 (७)  U,8.A.—28,500  *(approximate).
 (c)  U.K.—I,70,000  (approximate),
 “(This  figure  includes  the  tota]  num-

 ber  of  Indian  immigrants  in  U.S.A.
 registered  since  1820).

 req  by  the  Central  and  State  Govern-
 ments  in  the  years  1964-85,  1965-68  and
 3966.8  is  about  Rs.  20.9  crores,
 Rs.  23.77  crores  and  Rs.  2.)  crores,
 respectively.



 (a)  the  total  number  of  mechanics
 in  All  India  Radio  who  are  neither
 matriculate  nor  qualified  as  mecha-
 nics;

 (b)  whether  Government  propose  to
 fix  the  limit  of  technical  and  acade-
 mic  qualifications  to  fill  up  the  posts  of
 mechanics  in  future;

 (८)  if  so,  when;  and
 (d)  if  not,  the  reasons  therefor?
 ‘Tne  Mier  of  Yniormaiien  and

 Broadcasting  (Shri  K.  K.  Sheh);  (a)
 There  is  no  minimum  educational
 qualification  prescribed  for  the  vost  of
 mechanic  in  All  India  Radio,  The  in-
 formation  asked  for  iy  being  collected
 and  will  be  laid  on  the  Table  of  the
 House.

 (७)  to  @,  The  question  whether
 the  qualifications  laid  down  for  re-

 l,  Transmission  duties  at  Studios,
 Receiving  and  Transmitting
 Centres,

 2.  Recording  and  dubbing  opera-
 tions.

 3.  Outside  Broadcast  operations.
 4  Short-wave  Aerial  operations

 at  High  Power  Transmitters.
 3.  Assisting  serbor  stat  in  main-

 tenance  and  installation  work.
 (b)  Question  does  not  arise.
 (८)  Yes,  Sir,  There  are  two  grades

 of  Mechanics  in  A.LR.—one  in  the
 scale  of  Rs,  30—5—l75—E.B.—6—
 205  ang  the  other,  designated  as
 Senior  Mechanic.  in  the  scale  of
 Rs.  50—5—75—6—205—E.B,—7—240.
 The  post  of  Senior  Mechanic  is  wholly

 cruitment  to  the  post  of  hanic  in
 All  India  Radio  need  any  revisien,  is
 under  examination.

 Promotion  of  Mechanics  in  AL  8.
 708.  Shri  Abdul  Ghani  Dar:  Wit!

 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  mecha-
 nics  in  All-India  Radio  are  doing  the
 job  of  Engineering  Assistants  inde-
 pendently  at  transmi

 (७)  if  80,  whether  they  will  be  pro-
 moted  as  Engineering  Assistants;

 (c)  whether  representation  has  been
 received  to  raise  the  percentage  of
 the  quola  fixed  at  present  for  their
 promotion  as  Enginecring  Assistants;
 and

 (a)  if  so,  the  action  taken  in  this
 regard?

 The  Minister  of  Information  and
 Breadcasting  (Shri  xK  K.  Shah):  (७)
 No,  Sir.  The  duties  of  Mechanic;  in
 All  India  Radio  are  to  help  the  engl-

 a  79  tion  post  from  the  lower  post
 of  Mechanic.  At  present,  5  per  cent
 of  the  posts  in  the  higher  ;rade  of
 Engineering  Assistant  in  the  scale  of
 pay  of  Rs.  2l0—l0—290—I5—320  —i5—
 425—E.B—i5—470,  are  filled  in  by
 Promotion  from  the  post  of  Senior
 Mechanic.  There  have  been  repre-
 sentations  for  increasing  the  quota  for
 Promotion  from  the  post  2f  Senior
 Mechanic  from  the  present  5  per  cent.

 (a)  There  is  no  proposal  to  increase
 the  quota  of  5  per  cent.

 Service  Conditions  of  Class  पा
 Technical  Staff  of  ALR.

 708.  Shri  Abdul  Ghan!  Dar.  Will  the
 Minister  of  Information  ang  pread-
 casting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  thet  an  Inter-

 (b)  if  ~,  when  it  was  appointed;



 (७)  whan  it  will  aubmit  its  report;
 «@  whether  any  representation  has

 been  ved  regerding  the  delay  is
 submitting  the  report

 (e)  if  the  action  taken  thereon?
 The  Minister  of  Information  and

 Broadcasting  (Shri  K.  K.  Shab):  (a)
 Yes,  Sir.

 (७)  The  Comm  was  appointed
 in  October,  1965,

 (c)  It  has  already  submitted  its  re-

 (१)  Yes,  Sir,  it  was  regeived  before
 the  report  was  submitted.

 (०)  The  representationists  were  in-
 {  ad  that  the  Commi  had  sub-
 mitted  its  report  which  is  now  being
 examined.

 Mechanics  in  ALR.
 7i0.  Shri  Abdu}  Ghani  Dar:  Will

 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 {a)  the  number  of  senior  and  junior
 mechanics  in  Al}-India  Radio  who  are
 drawing  maximum  of  the  pay;

 (b)  whether  it  is  a  fact  that  a  large
 number  of  qualified  and  experienced
 mechanics  have  left  All-India  Radio
 due  to  less  scope  of  promotions;

 (c)  whether  there  is  a  proposal  to
 raise  the  ceiling  of  their  pay  scale;

 Work-Chargeé  Staff  in  ALE.
 प्राय,  Shri  Abfal  Ghani  Dar:  Will  the

 (a)  the  total  number  of  work-charg-
 ed  staff  in  the  All-India  Radio  who
 have  put  in  more  than  three  years  of
 service;

 (b)  how  many  of  them  have  been
 absorbed  in  the  regular  establishment;

 (c)  the  number  of  cases  pending;
 (d)  the  steps  taken  to  regularise  the

 staff  amongst  the  work-charged;  and
 (e)  if  not,  the  reasons  therefor?
 The  Minister  of  Information  and

 Broadcasting  (Shri  K.  K.  Shah):  (a)
 20,

 (९)  None.
 Ce),  20.
 (a)  und  (e).  Action  is  being  takun

 to  create  some  regular  posts  to  ab-
 sorb  them.

 Activities  of  Pak  Criminals  fn
 Rajasthan

 Ti.  Shri  P.  M.  Sayeed:
 Shri  Liladhar  Kotoki:
 Shri  Shr]  Gopal  ‘Baboo:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  jt  is  a  fact  that  on  the
 46th  April,  1967,  four  armed  Pakistani
 criminals  on  camel  backs  entered  the

 (8)  if  so,  the  time  likely  to  be
 taken;  and

 (e)  if  not,  the  thetefor?
 The  Minister  of  Informatiun  and

 border  village  of  Gulwalj  in  Pugul,
 Bikaner  and  looted  the  villa-

 and  (b).  The  information  is  being
 collected  and  will  be  laid  on  the  Table
 of  the  House.

 (eo)  to  (e).  The  whole  question

 final  decision  is  taken  in  the  matter.

 gers;
 (b)  if  so,  the  particulars  thereof;
 (c)  the  steps  taken  to  check  such

 activities  of  Pakistanis  in  the  border
 areas;  and

 (d)  whether  any  protest  was  lodged
 with  the  Pakistan  Government?

 Minister  of  Externe!  Affairs
 (Shri  M,  c  Chagia):  (a)  and  (b).  No,
 Sir.  No  such  incident  gccurred  on



 पुफरि

 Guluwali  on  night  ry}  April,
 1967.  The  criminals  c
 back  into  Pak  territory  witP
 the  stolen  property.

 The  Pak  border  officials  were  asked
 to  investigate  the  case  and  it  wag  fol
 lowed  up  by  a  Fiag  Meeting  on  i5th
 April,  067  when  the  stalen  property
 was  returfed  by  Pakistan  and  was
 restored  to  the  rightful  owner.

 (c)  Patrolling  on  the  border  has
 been  intensifieg  to  check  the  infiltra-
 tlon  of  criminals.

 (a)  In  accordance  with  Ground
 Rules,  reports  about  such  incidents
 are  lodged  by  the  Border  Security
 Forces  with  their  opposite  Border  Post
 Corgmander  who  acknowledges  the
 receipt  and  then  informs  the

 ey  x  5  ‘Sir  9

 While  chasing  them  the  Indian  Secu.
 rity  Patrol  was  fired  upon  by  the
 EPR  well  within  the  Indian  territory.
 About  500  rounds  by  automatic  wea
 pons  were  fired  by  the  EPR  and  the
 firing  continued  intermittently  for
 about  two  hours.  Our  forces  acted
 with  great  restraint  and  fired  only  38
 rounds  in  self-defence.  They  also
 succeeded  in  recovering  the  smuggled
 properties  before  the  intruders  could
 cross  into  Pakistan.

 (b)  There  were  no  casualties  on  our
 side.  Protests  were  lodged  with  the
 Pakistan  Government  by  the  Border
 Security  Force  as  well  as  by  the  State
 Government  of  Tripura,  The  Gov-
 ernment  of  East  Pakistan  seni;  &

 Police  Station  in  his  own  country
 who  make  necessary  efforts  to  recover
 the  property.  After  recovery,  the
 Property  is  handed  over  to  the  border
 officials  on  the  other  side,  In  this
 particular  case,  the  stolen  property
 was  returned  on  5th  April,  967  and
 as  such  no  other  protest  was  lodged
 with  the  Pakistan  Governmen'

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  8  party  of  East  Pakistan
 Armed  Forces  intruded  into  the  Indian
 territory  in  Tripura  on  the  l0th  April,
 1967;  and

 protest  alleging  that  the  Indian
 border  forces  fired  on  Pakistani
 police  patrols  while  the  latter  were  in
 pursuit  of  some  smuggler;  inside
 Pakistan  territory  and  that  the  Pakis.
 tani  patrols  had  to  open  fire  on  the
 Indian  forces  in  self-defence.

 Pakistan’s  allegation  has  been  re-
 tuted  by  the  Tripura  Government  and
 the  Kast  Pakistan  Government  has
 been  asked  to  take  action  on  our  pro-
 test  which  was  28560  on  true  facts,
 Government  in  exije  proposed  by

 Aden  Nationalists

 (»
 Shri  Madhu  Limaye:

 8.  M.  Banerjee:
 fat  George  Fernandes:

 Dr,  Ram  Manobar  Lobia:
 Shri  J.  H.  Patel

 ‘Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  Government's  attention
 has  been  drawn  to  the  report  about
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 the  proposal  to  set  up  «  Government
 tm  exile  by  the  Aden  nationalists;

 (b)  where  its  Headquarters  will  be
 located;

 (c)  whether  Government  propose  to

 —
 récognition  to  this  Government;

 (d)  if  not,  what  other  help  Govern-
 Ment  propose  to  give  to  the  nationalist
 movement  there?

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagla):  (a)  and  (०).

 tion  of  Occupied  South  Yemen  (Flosy)
 had  said  that  his  organisation  would
 consider  setting  up  an  Adeni  Govern-
 ment  In  exile  in  Taiz  (Yemen).

 (c)  As  the  Government  in  exile  has
 not  yet  been  set  up,  the  question  of
 Government  of  India’s  recognition  of
 it  does  not  arise.

 @  The  Government  of  India  has

 been  consistently  maintained  by  us  in
 the  United  Nations  and  elsewhere.
 The  Government  of  India  adheres  to
 the  stand  already  taken  in  the  matter.

 (6)  how  many  Indian  citizens  have
 been  shipped  back  from  abroad  as
 stranded  persons?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagia):  (a)  to  (७),  The
 information  is  being  collected  and  will
 be  placed  on  the  Table  of  the  House.

 (indians  in  U.S.  Diplomatic  Missions)

 (a)  the  total  number  of  Indians
 working  in  the  U.S.  Diplomatic
 Missions  in  India;

 (b)  how  many  of  them  are  in  the
 Embassy  in  New  Delhi  and  three
 Co  Generals  in  bay,
 cutta  and  Madras;  and

 _

 The  Minister  of  External

 -  =  es  4

 (c)  United  States  Agency  for  Inter-
 national  Development  400
 United  States  Military

 Supply  Mission  to  India  35

 tion  Service  256
 Chancery  a
 Peace  Corps  5
 Library  of  Congress  60
 Defence  Attache’s  Office  cot
 Ambassador's  Residence  i2.



 (a)  whether  it  js  a  fact  that  one
 Indian  National,  K.  Pp  Aboo,  Sjo.
 Mohamed  Kutty  Haji  is  under  deten-
 tion  in  the  Pakistan  Jail;

 (b)  if  so,  how  long  he  has  been
 under  detention;  and

 (c)  the  steps  tnken  by  Government
 to  obtain  his  release  and  get  him  re-
 Patriated?

 The  Minister  of  External  Affairs
 (Shri  M.  0,  Chagla):  (a)  to  (c).
 Shri  K.  P.  Aboo,  S/o  Mohamed
 Kutty  Haji  of  Village  Veliancode,
 District  Palghat,  was  under  detention
 in  Pakistan  since  1964,  He  was  relvas-
 ed  and  repatriated  to  India  on  l8th
 April,  ‘1967,

 Goodwill  Missions
 m8.  Shri  s  R.  Damani:  Will  the

 Minister  of  External  Affairs  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  Good-

 (b)  if  so,  the  details  thereof?

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagla):  (a)  Yes,  Sir.

 (b)  A  list  of  Goodwill  Delegation
 sent

 wage.  /
 the  year  1968-67,  is  placed

 om  the  le  of  the  House.  [Placed
 im  Library.  See  No,  LT-423/67).

 ate  क्यों  से  विदेशों  में  रह  रहे  fre
 काय  के  श्रणिकारी

 7i9.  थी  dere  लाल  बेरबा:  क्या

 Written  Answers  MAY  2,  i967  Written  Answert  3308

 वैदकिक-कार्य  मंत्री  यह  बताने  कौ  कृपा
 करेंगे  कि:

 (क)  उनके  मंत्रालय  के  कितने  ह अ
 कारों  झीर  कर्ंकारी  पिछले  पांच  वर्षों
 से  झयवा  भ्रधिक  भ्वधि  से  विदेशों  में
 रह रहे हैं;

 (@)  जे  कितने  अभ्रविदारं  हूँ  जिन्हें
 केवल  ए'  श्रेगो  के  देशों  में  हैनात  क्रिया
 गया  है  भोर  बे  बहां  पर  कितने  समय  से
 रह  रहे  हैं;

 (ग)  क्या  ऐसो  लगातार  नियुक्तियों
 के  विरुद्ध  कोई  शिकायतें  प्राप्त  हुई  हैं।
 ब्ोर

 (3)  यदि  हां,  तो  इस  सम्बन्ध  में
 कया  कार्यवाही  को  गई  है?

 बंदेशिक-कार्य  मंत्रों  ी  qo  we
 ामला) :.  (4%)  277

 (ख)  सात।

 एक  956R  :  दो  96  से
 @tigsga  :  एक  जनवरी

 19628
 दो  i960

 (4)  कोई  शिकायतें नहों  झाई  हैं।

 (घ]  प्रश्न  नहीं  उठता।

 Shri  Ramachandra  Ulaka:
 Shri  Dhulesbwar  Meena:
 Shri  Heerji  Bhai:
 Shri  K.  Pradhani;

 Will  the  Minister  of  Defemce  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  4)  on  the  27th
 March,  1967,  and  state:

 (a)  whether  the  details  of  the
 scheme  to  raise  a  Memorial  in  Delhi
 in  the  memory  of  the  Jawana  of  thé
 Armed  Forces,  who  laid  down  Ghee
 i  r  E  F
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 during  the  Indo-Pak.  conflict,  have
 been  worked  out;  and

 (9)  if  so,  the  detailed  features
 thereof?

 The  Minister  of  Defence  (Shri
 SWaran  Singh):  (a)  and  (b).  No,  Sir, The  details  will  be  worked  out  by the  Committee  set  up  for  the  purpose on  receipt  of  the  approval  in  principle

 <b)  the  steps  taken  to  increase  the
 number  of  publicmen  as  heads  of  our
 missions  abroad;  and

 (०)  whether  G
 discontinue  the  practice  of  appointing

 ‘rom  it  the  party-
 men?

 The  Minister  of  External  Affairs
 (Shirt  M.  0.  Chagla):  (a)  At  present
 there  arc  49  career  diplomats  and  45 of  the  Delhi  Development  Autho:  ity ५५  accredited  as to  the  site  selected,  Heads  of  Missions  to  ong  or  more

 st  The  5  -carcer
 Recognition  of  new  Gov  In  include  non-officials,  non-IF'S,  off-

 Greece  cers  and  retired  Defence  Services
 Sbri  Ly

 K.  Deo:  —
 Shri  P.  singh  Deo:  (b)  and  (c).  Appointments  as  Heads Shri  G.  0.  Naik  of  Missions  abroad  are  made  by  Gov- Shri  A.  Dipa  crmment  on  grounds  of  experience  and

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  Government  have  given recognition  to  the  New  Government
 in  Greece  established  after  the  mili-
 tary  coup;  and

 )  if  mot,  the  reasons  therefor?
 The  Minister  of  External  Affaits

 (Shri  M,  ९.  Chagla):  (a)  and  (b). The  question  of  recognising  the  new
 Government  of  Greece  does  not  arise. The  King  of  the  Hellenes  continues  to
 be  the  Head  of  State  and  the  change of  Government  in  Greece  is  an  inter-

 (a)  the  present  proportion  of  career
 diplomats  and  publicmen  in  our
 Foreign  Service  at  the  level  of  heads
 of  diplomatic  missions;

 suitability.  In  diplomacy,  as  in  any
 other  profession  professional  men,  if
 suitable  and  availab'c,  are  mainly
 chosen  for  such  assignments  though
 Government  are  free  to  choose  distin-
 guished  public  figures  from  other
 walks  of  life  for  specific  diplomatic
 assignments,  as  has  been  the  practice
 sinec  independence,  This  will  con-
 tinue,

 Indian  High  Commission  in  Londen

 723.  Shri  Baburao  Patel:  Will  the
 Minister  of  External  Affairs  be  pleas-
 ed  to  state:

 (a)  whether  Government  are  aware
 of  the  y  of
 in  the  expenditure  and  personnel  em-
 ployed  by  the  Indian  High  Commission
 in  London;

 (b)  whether  it  is  a  fact  that  Foreign
 Service  Inspectorate  officials  propose
 to  visit  London  to  examine  the  possi~
 Dilities  of  effecting  immediate  ye-

 and
 ture  in  the  Indian  High  Commission



 7387  Written  Answers

 (०)  the  percentage  of  thie  annua
 drain  that  is  likely  to  be  saved  by
 economic  measures?

 The  Minister  of  External  Affairs
 (Sbri  M.  C.  Chagia):  (a)  Yes,  Sir.

 (b)  A  team  of  the  Foreign  Service
 Inspectorate—a  Joint  Secretary  each
 from  the  Ministries  of  External  Affaits
 and  of  Finance—have  already  inspect.
 €d  High  Commission  during  March~
 April,  1987.

 (९)  The  number  of  persons  employ~
 ea  in  the  departments  of  the  Indian
 High  Commission  under  (६९  adminis-
 trative  control  of  the  Ministry  of
 External  Affairs  is  37,  The  annual
 expenditure  on  their  pay  and  allow-
 ances  is  Rs,  80.9  lakhs  .\d  Rs.  26.55
 lakhs  respectively,

 Information  regarding  officers  and
 staff  under  the  administrative  contro]
 of  other  Ministries  is  being  collec-eat,

 (a)  The  report  on  various  aspects
 of  economy  is  still  under  preparation
 and  is  expected  to  be  ready  shortly.

 Incentive  Bonus  Scheme  in  Ordnance
 Factories

 724,  Shri  5.  M.  Banerjee:
 Shri  Madhu  Limaye:

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a)  whether  a  final  decision  has
 been  taken  to  extend  the  incentive
 bonus  scheme  to  more  categories  of
 workers  in  Ordnance  Factories;  and

 (9)  if  not,  the  reasons  for  the  delay?
 The  Minister  of  State  in  the  Minis.

 try  of  Defence  (Shri  8,  R,  Bhagat);
 (a)  ang  (b).  This  case  is  under  exa-
 mination,  It  will  be  some  time  be-
 fore  a  final  decision  can  be  taken  as
 the  question  of  extension  has  to  be

 idereg  with  refe:  to  similar
 facilities  available  to  employees  af
 Other  Central  Government  Undertak.
 ings,
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 Urania  Depesite  tn  Himalayan

 Region
 725.  Shri  Manibbai  J.  Patel:

 Shri  Ram  Kishan  Gupta:
 Will  the  Prime  Minister  be  pleased

 lo  state:
 (a)  whether  it  is  a  fact  that  Uranium

 deposits  have  been  found  in  the  Hima-
 layan  region;

 (b>)  whether  Uranium  has  also  been
 located  in  Bihar;  and

 (c)  if  so,  the  details  thercof  along with  the  estimated  reserves?
 The  Minister  of  State  in  the  Depart- ment  of  Atomic  (Shri  M.  8.

 Gurupadaswamy):  (a)  and  (b).  Yes,
 Sir.

 (c)  Uranium  bearing  ores  have  peen
 discovered  in  the  Himalayan  Region of  Himachal  Pradesh  ang  of  Uttar
 Pradesh.  However,  it  is  premature  to
 assess  the  reserves  at  this  stage,

 A  large  Uranium  mine  is  being  ex-
 ploited  in  Jaduguda  in  the  Singhbhum
 district  of  Bihar.  Other  deposits  in
 the  Singhbhum  district  are  being  ex-
 ploreg  ang  developed.  Deposits  al-
 ready  located  are  adequate  for  our
 Programme  of  atomic  power  projects
 in  the  foreseeable  future.

 Educational  Television
 726.  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  whether  the  feasibility  of  a  pilot
 project  for  Educational  Television
 through  satellite  has  been  under  dis-

 ion  bet:  the  Go  of
 India  ang  UNESCO;

 (०)  if  so,  the  outcome  thereof,  and
 (e),  the  stage  at  which  the  matter

 stands  at  present?
 The  Minister  of  Information  and

 i
 (Shri  K.  BK.  gba):  (a)

 ‘es,  Sir,
 (b)  and  @.  The  matter  &  stifi

 under  consideration  og  UNESCO,
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 भारत  में  विदेशी  dren
 727,  लॉकार  1...

 थी  where  लाल  बरवा:
 क्या  बेंदेशिक्र-कार्य  मंत्री  यह  बताने

 को  कपा  करेंगे  कि:

 (क)  भारत  में  कित-किन  स्थानों  पर
 हियि  बिदेशी  संवाददाता  काम  कर  रहे  हैं;

 ब)  विशेशों  में  कितने  भारतीय
 संताददाता  काम  कर  रहे  हैं;  धौर

 (ग)  समाब्ारपत्रों  के  नामों  सहित,
 जिनसे  उनचन  विदेशों  हाँ शाददाता  सम्द्ध
 हैं,  इन  संशाददाताध्रों  का  ब्यौरा  क्या  है
 तथा  उनको  राष्द्रोवता  क्या  है?

 बंदेशिक-कार्य  मंत्रों  (श्री  मुभ  क०
 जागला):  (क)  एक  विवरण  सदन  को  मेज  पर
 रख  दिया  है.  [पुप्तकालय  भें  रखा  ध्या ।
 देविये  संध्या  LT~«24/67)  मभो
 प्रत्यायित  संशाददाता  नई  दिल्ली  में  रहते
 हैं।

 च)  घौर  (ग).  सूचता  इ+ट्ठो  को
 जा  रहीहै।

 the  required  information  is  placed  on
 the  Table  of  the  House.  [Placed  in
 Library.  See  No,  LT-425|67).

 प्रात  संत्री  कौ  ओऔलंका  को  थांत्रा

 72%,  श्री  विभूति  लि
 क्री  क०  we  तिवारीः
 क्री  च०  का०  भट्टाआर्य:
 क्री  जिश्वमाथ  पाण्डेय:

 क्या  वेदेशिक-कार्य  मंत्री  यह  बताने  को
 कृपा  करेंगे  कि:

 (+)  क्या  यह  सच  है  कि  उन्होंने
 ख्लोलंका  जाने  का  अपना  कार्यक्रम  स्थगित
 कर  दिया  है;

 ्)  यदि  हां,  तो  इसके  क्या  कारण
 a;  प्रीर

 (ग)  यह  यात्रा  रुब  की  जायेगी?
 बेदेशिक-कार्य  मंत्री  थ्वी  qo  go

 खागला):  (क)  से  (7).  wt  ett
 किन्हीं  पदृष्ट  परिस्थितियों  क ेकारण,  प्रधान
 नंबरों  के  लिये  मई  के  महोने  में  भारत से  बाहर
 जाना  कठिन  हो  गया  शोर  यात्रा  स्थगित
 करनी  पड़ी।  इस  वर्थ  बाद  में  उनके  श्रोलंका
 जाने  कौ  सम्भावना  है।

 (b>)  whether  the  attention  of  U.S.
 Government  has  been  drawn  to  this
 deal;  and

 (९)  if  so,  the  reaction  of  U.S.  Gov-
 ernment  in  the  matter?
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 The  Minister  ef  External  Afairs

 (Shri  M.  0,  Chagia):  (a)  to  (c).  Gov-
 ernment  are  not  aware  of  any  direct
 attempt  made  by  Pakistan  to  buy  600
 American  made  M-47  tanks  from  West
 Germany.  However,  it  was  reported
 that  Pakistan  was  negotiating  through
 9  third  country  to  buy  200  odd  Ameri-
 can  made  M-47  tanks  from  West
 Germany.  We  took  up  this  question
 with  the  concerned  Governments  ex-
 pressing  our  apprehension  that  these
 tanks  may  find  their  way  to  Pakistan.
 According  to  our  information  the
 transaction  did  not  materialize.

 Homes  for  Invaild  Ex-Servicemen
 31.  Shri  Sharda  Naud:

 Shri  J.  B,  Singh:
 Shri  Onkar  Lal  Berwa:
 Shri  Ranjit  Singh:
 Shri  Indrajit  Gupta:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  a  scheme  to  set  up
 homes  for  invalid  and  old  ex-service-
 men  has  been  formulated;

 (b)  if  so,  the  main  features  there-

 (०)  the  locations  of  such  homes?
 The  Minister  of  Defence  (Shri

 Swaran  Singh):  (a)  A  proposal  to  set
 up  a  Paraplegic  Home  in  the  North  on
 the  lines  of  the  Red  Cross  Home  in
 Bangalore  is  under  consideration  of
 Government.

 (b)  and  (c).  The  details  as  well  as
 location  of  the  Home  are  yet  to  be
 settled.
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 tyres  and  tubes  from  Palam  Airport and  state:

 (a)  whether  the  investigation  into
 the  theft  of  tyres  and  tubes  has  since
 been  completed;

 (b)  if  so,  the  details  thereof;  and
 (c)  if  not,  how  long  it  will  take  to

 }  the  in’  ?
 The  Minister  of  Defence  (Shri

 Swaran  Singh):  (a)  and  (b).  The  case
 is  still  under  investigatian.

 (c)  The  investigation  is  likely  to  be
 completed  shortly  but  no  definite  date
 cf  completion  can  be  indicated.

 Taiks  with  Nagas
 733,  Shri  Swell:

 Dr,  Karni  Singh:
 Shri  R.  K,  Birla:
 Shri  Kikar  Singh:
 Shri  Kolal  Birua:

 Shri  RB.  8.  Vidyarthi:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  the  progress  made  so  far  in  the
 talks  held  by  the  Prime  Minister
 with  the  rebel  Naga  leaders;

 (b)  when  an  agreement  is  likely
 to  be  arrived  at;

 inciden (०  the  ber  of  violent  i  ts
 in  which  the  Naga  rebe's  indulged
 during  the  last  six  months;

 (a)  whether  it  has  been  brought
 rebel
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 The  Minister  of  External  Affairs (Shri  M.  C.  Chagia):  (a)  and  (७).  The
 talks  thet  have  been  held  go  far  on

 different

 ing  the  talks  efforts  were  made  to  find
 areas  of  general  agreement  against  the
 background  of  the  Government  of
 India's  clear  position  on  the  subject,
 namely,  that  Nagaland  is  an  integral
 part  of  the  Indian  Union.  Although the  Underground  Delegati  intair:-

 of  Western  powers  in  applying  “he
 sanctions;  and

 (७)  if  80,  the  steps  India  propose to  take  in  cooperation  with  the
 Alrican  countries  to  ensure  early eownfall  of  the  illegal  Smith  regime in  Rhodesia’?

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagia):  (a)  The  selective
 mandatory  sanctions  imposed  by  the
 Security  Council  against  Rhodesia  ir
 December,  1966,  have  so  far  failed  to

 @q  that  they  were  then  not  in  a  posi- tion  to  make  a  departure  from  the
 stand  that  they  have  publicly  taker
 they  have  agreed  to  think  over  the
 matter  in  the  light  of  the  discussions
 held  so  far  and  have  expressed  their
 desire  to  hold  further  talks  on  the
 subject  at  a  future  date.  In  keeping

 produce  the  desired
 rooms

 results

 of  sanctions  against  the  illegal  Smith
 regime.

 (b)  India  has  always  whole-hearted-
 ly  supported  the  African  countries  in their  demand  that  Britain,  which  uw

 with  their  desire  to  seek  a  peaceful
 sol  the  Gov  of  india
 have  expressed  their  willingness  to
 hold  further  talks.

 House.  [Placed  in  Library.  See  No.
 LT-426)67}.

 (a)  Yes,  Sir.  They  either  denied
 any  knowledge  of  or  hang  in  such
 activities  or  explained  this  to  be  the

 (e)  Constant  vigilance
 maintained  to  prevent  help  from  Paki-

 legally  responsble  for  restoring  Const!
 tutional  rule  in  Rhodesia,  should  use
 force  to  bring  down  the  illegal  regime if  economic  sanctions  fail  to  achieve
 this,  We  cantinue  to  support  that
 demand,  Our  entire  attitude  towards
 this  issue  is  completely  in  accord  with
 progressive  African  thinking.

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (b)  if  so,  the  details  thereof?
 The  Minister  of  External  Affairs

 (Shri  M.  C.  Chagia):  (a)  Yes,  Sir.
 (७)  Our  Charge  d’  Affairs,  Mr.  5.

 D.  Sathe,  Mrs,  Sathe  and
 on
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 सेलिकों  को  उपदान

 736.  थी  ger  we  agi  :
 बनी  राम  सिह  WU  :

 क्या  रहा  मंत्री  यह  बताने  को  कृपा
 करेंगे कि  ;

 (क)  क्या  यह  सच  है  कि  एक  सैनिक
 को  सेवा  निवृत्ति  के  समय  कोई  उपदान
 नहीं  दिया  जाता  हैं  पौर  केवल  पेंशन  ही
 दी  जातो है  ;

 ब)  क्या  यह  भी  सच  है  कि  एक
 विबिल  क्मेचारी  को  उसके  मासिक  वेतन  के
 प्राघार  पर  सेवा  निवृत्त होने  पर  7  गन  तथा
 उपदान  मिलता  है  ;

 (ग)  यदि  हाँ,  तो  इस  भेदभाव  के
 या  कारण हैं  ;  पौर

 (घ)  इध  मामले  में  क्या  कार्यवाही
 करने का  विचार  है.  ?

 अतिरक्षा  मंत्री  (थी  स्वर्ण  कह)  :  (क)
 कुछ  निर्धारित  शर्तों  की  पूति  पर  पेन्शन
 के  लिए  योग्य  न  होने  को  स्थिति  में  एक  सैनिक
 को  उपदान  दिया  जाता  है।  फिर भी
 «a  सच  है  कि  पेन्शन  पाने  के  प्रश्चिकारी
 तैनिक को  केवल  लवन  मिलती  है;  उसके
 साथ  उसे  उपदान  नहीं  दिया  जाता।

 (ख)  यहूं  भो  सच  है  कि  एक  असेनिक
 सरकारो  कर्मचारी  सेवा-निवृत्त  होने  पर,
 वेन्शन  के  ह्लाथ  उसके  वेतन  पर  ाघारित
 इकमुश्त  उपदान  भी  पाता  है।

 (ग)  :950% पहले  प्रसेनिक  सरकारी
 कर्मचारियों की  पेसशन  उनकी  श्रहता सेवा
 के  प्रत्येक वर्ष  की  उपलब्धियों  के  160% के
 हिसाब  से  निर्धारित  की  जाती  थी,  भ्रोर  उसके
 प्रतिरिक्त  उम्हें  कोई  उपदान  नहीं  दिया
 आता  था  4950  में  उस  दर  को  घटा  कर
 उपलब्धियों  का  4/80  कर  दिया  गया,
 और  इस  बेलन  के  प्रतिरिक्त  प्रसतिक
 सरकारी  कर्मचारी  इकमुश्त  उपदान  पाने के
 चाल  व  ।ए  ca  ।  यह  उपदान  पेल्शन  की
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 wet  हुई  रकम  के  पूंजोगत  मूल्य  को  निर्दिष्ट
 करती  है।  सैनिकों  की  वेल्शन  की  तिर्धारित
 दरें  उतको  उपसब्धियों  के  feo  के  पुराने  दर
 के भाधार पर पर  हैं  (कुछ  समंजन के  साथ)
 ौर  इसके  फलत:  उन्हें  पेस्शन  के  प्रतिरिक्त
 कोई  उपदान  नहीं  दिया  जा  सकता  t

 (घ)  सेनिकों  को  उपदान  का  लाभ
 देते  के  विचार  से  उनकी  पेशन  निर्धारित
 करने  के  लिए  दर  में  कमी  #रने  से  उन्हें
 प्रपेक्षाकृत  पहले  से  कॉफी  कम
 ेन्लन  प्रिलेणी  क्योंकि  हें  ois  वर्ष  को
 हता  सेवा  करने  के  बाद  वेस्शन  मिल्त  जाती
 है  जबकि  शल निक  सरकाटी  कर्मेबारियों  को
 वेन्शन  पाने  के  लिए  30  वर्ष  सेवा  करनी
 होती  है।  इस  प्रकार  सैनिकों  के
 लिए  यह  लाभप्रद  न  होगा  प्रगर  विश्विल  में
 लागू  बतंमान  तरोके  को  उन  पर  लागू  क्रिया
 जाय  |  तदनुसार  इस  सम्बंध  में  को;  कार्य-
 वाही  करने  का  विचार नहीं  है

 ere  मे ंलंतिक  कर्मचारियों  के  परिवारों
 के  लिये  कयारेर

 737.  थी कंगर लाल गुप्त: साल  गुप्त:  क्या
 रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  उन  सैतिक  करमंलारियों  के
 परिवारों  के  लिए  क्वार्टरों  की  व्यवस्था  करने
 के  लिए,  जिन्हें  प्रप्रिम  क्षेत्रों  में  तैनात  किया
 गया  है,  पौर  उनके  बालकों  को  शिक्षा  के  लिये
 व्यवस्था  करने  के  लिये  सरकार  से  कोई  मांग
 कीगई है  ;

 ्)  यदि  हां,  तो  इत्र  सम्बस्ध  में
 सरकार  ने  क्या  कार्यवाही  की  है  ;  प्रौर

 (ग)  क्या  सरकार  हारा  उतकों  कोई
 घस्य  सुविधा  दिये  जाने  की  संभावना  है  ?

 ब्तिरकषा'  संत्री  पुनी  स्वर्थ  शिए)  :
 (क)  सरकार  को  नोति  के  धनुतार  धत्रिस

 क्षेत्रों  में  तैनात  अफसरों  भौर  भम्प  कारमिकों
 के  परिवारों  के  लिए,  पारिवारिक  प्रायास
 की  व्यवस्था  की  जाती  है  t  ये  सामास्थ  रुप
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 'से  उन्हीं  स्थानों  में  बनाए  जाते  हैं  जहां  पर
 डाक्टरी  तथा  शिक्षा  सम्बर्धी  सभी  सुविधाएं
 पहले  से  ही  मौजूद  हों  ।

 रला  सेवा  कामिकों,  जिनमें  न्न्िम
 क्षेत्रों  में  तैनात  कामिक  भो  शामिल  हैं,  के
 बच्चों  के  लिए  मिलिट्री  1  लारेन्स
 ह्ह्लों  धौरे  सैनिक  ह्ह्नों  में  जगहें  सुरक्षित
 होती  हैं।  देश भर  में  008  धिक  केन्द्रीय
 स्कूल  हैं  जहां  रक्षा  सेवायों  के  कार्मिकों  के
 बच्चों  को  दाखिला  देने  में  प्राथमिकता  दी
 जाती  है  ।

 (ख)  तथा  (ग).  ॥248  प्रफपरों,
 966  जूनियर  कमोशंड  झफपरों,  3040
 जवानों  और  703  गैर  लड़ाकू  (भर्ती  कित
 गए)  सैनिकों  के  परिवारों  के  लिए  झावास
 बताने  की  योजना  मंजूर  को  गई  है।
 परिवारों  के  लिए  मंजूरशुदा  झावाल  बनने
 तक,  सरकार  ने  कुछ  चुने  हुए  स्थानों  में  मकान
 किराए  पर  लेने  को  इजाजत  दो  है  1

 Utilisation  of  Services  of  Army  in
 for  Rellef  Operations

 ed  George  Fernandes:
 Bhrj  J.  a  Patel:
 Dr.  Kam  Manohar  Lohia;
 Shri  Madhu  Limaye:
 Shri  s.  M.  Joshi:

 Will  the  Minister  of
 pleased  to  state:

 (a)  whether  the  services  of  the
 Army  have  been  utilised  in  relief
 operations  in  the  famine-stricken
 areas  of  Bihar;

 (b)  the  specific  jobs  on  which  the
 Army  has  worked  so  far;  and

 (c)  whether  any  tube-wells  have
 been  sunk  with  the  assistance  of  the
 Army?

 The  Minister  of  Defence
 Swaran  Singh):  (a)  Yes,  Sir.

 (०)  amd  (c).  The  Army  has  helped
 to  bore  l4  wells  so  far  of  varying
 capacity  which  will  provide  water  for
 drinking  as  well  as  irrigation.  Boring
 of  three  more  wells  is  in  progress.

 A  medical  team  consisting  of  25  per-
 sonnel  drawn  from  the  three  services,

 Defence  be

 (Shri

 including  three  doctors,  is  due  to  be.
 gin  relief  work  in  Gaya  district  by
 the  end  of  May.  The  Medical  Team
 will  also  run  a  free  kitchen  to  provide
 each  day  about  500  meals  to  sick  per-
 sons.

 समाचारपनतों  में  चिज्ञापत
 739.  श्री  राम  रण:  कया  सूचता

 झर  प्रसारण मंत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  देश  में  प्रंग्रेजी  तथा  झस्य  भारती
 भाषाओं  में,  भलग्र-प्रलग  प्रकाशित  होने
 वाले  समाचारपतरों  की  संख्या  क्या  है  :
 घौर

 (@)  वर्ष  i966/67  के  दोरान
 सरकार  ने  इन  समाचारपत्रों  को  कुल  कितने
 मूल्य  के,  भ्रलग-भलग,  विज्ञापन  दिये  ?

 सूचना  और  प्रसारण बी  पी  के०  के०
 काह) :.  (क)  झोर  (ख).  समात्रार-पत्नों
 जिनमें  पत्निकायें  भो  शामिल  हैं,  के  संबंध  में
 अपेक्षित  सूचना  नीचे  दी  गई  है  —
 ar  देश  HOCL9GG—67

 छपने  वाले  मैं  विज्ञापन
 समाचार-  बौर  दृश्य

 पन्नों  तथा  प्रचार  निवे-
 पत्रिकाशों  शालय  के
 की  संख्या  द्वारा  दिये  |

 जाने  वाले
 विज्ञापनों  का

 कुल  भूल्य
 2  3

 हपय
 अंग्रेजी  2,356  45,32,169°
 हिन्दी  276  938,913
 झतमिया  33  49,1294
 बंगला  604  4,67,7I5
 आुजराती  622  299,671
 कन्नड़  654  102,007
 मलयालम  300  297,938
 अराठी  ‘543  294  240
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 a  2  3
 रुपबे

 उड़िया...  89  60,308
 पंजाबी  399  ‘4,22,310,
 ater  3i
 तमिल  447.  198,381,
 हेलूगुं.. .  328  ©  1,30,334,
 उर्दू  कर  900  2,70,573,
 सिल्प्ी  65  14,278

 ‘Indian  Bigh  Commissioner  in  Dacca
 ‘740.  Shri  Swell;  Will  the  Minister  of

 Exterpa)  Affairs  be  pleased  40  sizie:
 (a)  whether  his  attention  has  been

 drawn  to  the  reports  in  the  Press
 that  the  hotel  room  of  the  Indian
 High  Commissioner  in  Dacca,  East
 Pakistan,  was  bugged  in  the  presence
 of  the  High  Commissioner;

 (b)  whether  any  report  has  been
 called  from  the  High  Commissioner;
 and

 (९)  whether  any  protest  has  been
 lodged  with  the  Government  of
 Pakistan?

 The  Minister  of  External  Affairs
 (Shri  M.  0,  Chagla):  (a)  According  to
 some  neWspaper  reports,  telephone
 Tepairmen  came  to  the  suite  in  which
 the  High  Commissioner  was  staying
 Ostensibly  in  order  io  check  the  tele-
 Phones  there  and  in  the  rooms  direct-
 ly  below  on  the  lower  floors,  for  »nak-
 ing  some  adjustments,  without  realiz-
 ing  that  the  High  Commissioner  had
 already  arrived  and  was  present  there.

 (b)  Yes,  Sir.
 (c)  Our  Missions  in  Pakistan  feel

 that  telephone  conversations  of  the
 Officials  of  the  Mission  ate  monitored
 regularly.  A  protest  has  been  lodged
 with  the  Government  of  Pakistan.

 Sainik  Housing  Colonies
 बढ़ा,  Shri  Hem  Raj:  Will  the  Minis.

 ter  of  Defence  be  pleased  to  state:
 (a)  the  number  of  Sainik  Housing

 Colonies  proposed  to  be  put  up  in

 MAY'S9,  एल दिए अ 1 1 Atwigera  व...
 the  country  and  the  names  of  the
 Places  where  these  will  be  located;

 (b)  bow  many  of  them  hive  been
 set  up  and  the  inmates  resettled
 there;

 (c)  the  progress  made  in  the  set-
 ting  up  of  the  Sainik  Colony  at
 Palampur  (H.P.);  and

 (d)  when  its  construction  is  pro-
 posed  to  be  undertaken:

 The  Minister  of  Defence  (Shri
 Swaran  singh):  (a)  60  stations  have
 been  selected,  apart  ftom  Delhi,  for
 the  Arst  phase  of  the  Scheme  for  sett-
 ing  up  Saini  Housing  Colonies  a)!
 over  the  country.  A  list  is  laid  on
 the  Table  of  the  House.  [Placed  in
 Library.  See  No.  LT-427/67].

 (b)  Land  has  been  acquired  ot  Dehra
 Dun  and  Goa  with  funds  collected  from
 ‘members.  800  developed  plots  have
 been  promised  by  the  Candigarh  Ad-
 ministration  at  Chandigarh.

 (c)  and  (d),  No  progress  has  80  far
 been  made  and  it  is  not  possible  to
 indicate  when  the  Sainik  Colony  at
 Palampur  is  likely  to  be  set  up.

 Anti-India  Propaganda  by  Pak  Radio
 743.  Shri  Samar  Guha:  Will  the

 Minist  Information  ang  Broadcast
 ing  be  pleased  to  state

 (a)  whether  it  is  a  fact  thar  Pak-
 Government  have  recently  inten-

 sified  anti-Indian  propaganda  over
 the  Radio  3

 (b)  whether  it  is  also  a  fact  that
 Radio  Pak.  has  concentrated  its  pro-
 paganda  mainly  on  Kashmir  issue;

 (c)  if  so,  whether  Government
 have  taken  any  effective  steps  to  coun-
 ter  such  Pak.  propaganda;  and

 (d)  if  so,  the  details  thereof?
 The  Minister  of  Infermation  and

 Broadcasting  (Shri  K.  हु,  Shah);  (a)
 Yes,  Sir.

 (b)  Yes,  Sir.
 (c)  and  (d).  Government  have  re-

 frained  from  any  enti-Pykistan  pro-
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 gular  news  commentaries  ang  talks  in

 cious  statements  and  false  news  pub-
 licived  by  Pakistan.

 Will  the  Prime  Minister  be  pleas-
 ed  to  state:

 (a)  whether,  apart  from  the  issue
 of  desirability  of  making  nuclear  wea-

 Bloc  consisting  of  Pakistan,
 Turkey,  Tren,  Saudi  Arabia  and
 Jordan;

 (७)  the
 bloc  is  to  be  followed  by  a  military
 blec  of  the  same  countries  outside
 CENTO;

 {c)  whether  Government  have  ase
 sessed  the  implicati  of  the
 of  such  &  bloc  for  the  security  of
 India;  and

 (d)  if  so,  the  steps  being  taken  to
 counteract  this  new  move  of  Pakis-
 tan?

 ‘The  Minister  of  External  Affairs
 (Shri  M,  c  Chagia):  (a)  Reports  have

 whether

 pons  by  India,  Government  been  rece  that  Pakistan  has  called
 it  essential  that  India  should  not  fall  for  cooperation  and  collabo:  in
 behing  other  1. औ  the  field  among  Muslim  coun-
 the  technology  of  Atomic  Engineer-  tries.
 ing;  end

 (b)whether  for  keeping  in  the  line
 of  advancement  in  Atomic  Engineer-
 ing  and  for  utilising  blasting  energy of  atom  for  peaceful  and  constructive
 purposes,  Government  should  ask  the
 Atomic  Energy  Com  to  under-
 take  underground  experimental  work
 in  fission  of  nuclear  fuels  that  are
 available  and  processed  in  India?

 The  Minister  of  State  in  the  Depart ment  of  Atomic  Energy  (Shri  M.
 Gurupadaswamy):  (a)  and  (b).  Yes,
 Sir.  We  are  determined  not  to  lag
 behind  in  acquiring  knowledge  of
 science  ang  technology  for  the  utiliss-
 tion  of  atomic  energy  for  peaceful
 purposes.  Consistent  with  this  aim,
 the  Atomic  Energy

 Coons  gr
 has

 of  experimental  work.
 ७

 Ialamic  Economic  Bloc

 Will  the  Minister  of  External  Af-
 fairs  be  pleased  to  state:

 fa)  whether  jt  js  a  fact  that  Pakis-
 tan  is  planning  to  set  up  an  Islamic

 <b)  While  there  has  been  some  spe-
 culation  about  the  formation  of  a  mili-
 tary  pact  between  Pakistan  and  cer-
 fain  countries  of  West  Asia,  Govern-
 ment  have  not  been  able  to  obtain  con-
 firmation  of  the  formation  of  such  a
 pact.

 tc)  and  (d).  The  Government  are
 in  this  re-

 gard  and  suitable  action  is  being
 taken,

 Defence  expenditure
 746,  Shri  85,  0,  gba:  Will  the

 Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  during
 the  lust  fifteen  years,  India's  per  capita
 defence  expenditure  has  been  less
 than  that  of  Pakistan  on  the  whole;
 and

 (9)  if  so,  whether  the  recent  Ameri-

 definite  concl
 wccurate  statistics  about  Pakistan.  Ag



 It  is  too  early  £0
 ite  ct  of  recent  Ameri-

 can  announcement  on  Pakistan's  de-

 747,  Shri  A,  Sreedharan:  Will  the
 Minister  of  Defence  be  pleased  8०
 state.

 (a)  whether  any  defects  in  the
 working  of  the  Indian  Navy  Stores
 Provisioning  system  have  been  brought to  the  notice  of  Government;  and

 (b)  if  so,  their  extent  and  the  sieps
 taken  to  remedy  these  defects?

 The  Minister  of  Defence  (Shri  Swa-
 ran  Singn):  (a)  and  (b).  The  fol-
 lowing  defects  have  been  brought  t©
 the  notice  of  Government:

 (i)  Delay  in  the  materialisation  wf
 Naval  stores  for  which  ordess
 @re  placed  on  the  Ministry  of
 of  Defence  (Navy)  U.K,
 which  does  not  indicate  any
 delivery  dates  with  the  resuJt
 that  stores  received  may  not
 be  fully  utilised.

 Gi)  Unrealistic  estimates  in  some
 cases  for  provisioning  of  indi-
 genoug  stores.

 The  following  steps  have  been  taken
 to  remedy  these  defects:

 (i)  Indentg  ate  placed  on  the  Mil-
 nistry  of  Defence  (Navy).
 U.K.,  only  for  classified  iterms
 or  for  those  which  are  manu-
 factureq  under  licence  from
 the  UK  Ministry  of  Defence
 (Navy)  or  those  availeble  at
 concessional  prices  from  thelr
 surpluses,  Other  indents  ast
 placed  on  the  India  Supply
 Mission  in  London  which  en-
 terg  into  contracts  with  speci-
 fie  delivery  dates.

 (il)  Instructions  have  been  issued
 to  asseag  anticipated  ependi-

 m8,  Shri  Chintamani  Panigrahl:
 Will  the  Minister  of  Defence  be  pleas-
 €q  to  state:

 (a)  whether  Government  are  aware
 of  the  complaints  by  the  guardians  of
 the  students  in  Sainik  School  in  Orissa
 regarding  inadequate  food  served  to
 the  students  and  lack  of  proper  dress
 and  clothings  of  the  students;  and

 (b)  jf  so,  the  steps  which  are  pro-
 posed  to  be  taken  in  the  matter?

 The  Minister  of  State  in  the  Mints-
 try  of  Defence  (Shri  B.  R.  Bhagat):
 (a)  ang  (b).  Government  have  ot
 received  any  complaint  in  the  matter
 Of  dress  or  clothing  supplied  to  stu-
 dents  of  the  Sainik  Schoo!,  Orissa.  In
 the  last  meeting  of  the  Board  of  Gov-
 ernorg  of  the  Sainik  School  Society,
 the  representative  of  Orissa  Govern-
 ment  referred  to  the  inadequacy  of
 the  existing  diet  charges  of  Rs,  2  per
 head  per  day.  The  Board  felt  that
 this  was  a  genera]  problem  related
 to  the  price  level  and  the  diet  general-
 ly  available  in  other  Public  Schools,
 Accordingly  it  decided  to  carry  out  a
 survey  of  the  diet  available  in  the
 Sainnk  Schools  vis-a-vis  the  other
 Public  Schools,  the  resu'ts  thereof  to
 be  referred  to  the  Indian  Council  of
 Medical  Research  for  advice,  A  deci-
 sion  will  be  taken  when  the  survey,
 which  is  now  in  progres,  is  completed
 and  the  advice  of  the  Indian  Council
 of  Medica]  Research  obtained.

 Will  the  Minister  of  External  Af-
 fairs  be  pleased  to  state:

 (a)  whether  Government's  atten-
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 in  ‘Yugdharma’  ‘of  the  5th

 May,  1987,  published  fram  Raiour;
 (b)  if  #0,  the  identity  of  the  Officers

 who  related  these  tales  of  woe;
 (c)  whether  the  true  facts  and  in-

 formation  have  been  obtained;  and
 (d)  the  action  taken  by  Govern-

 ment  in  the  matter?
 The  Minister  of  External  Affairs

 (Shri  M.  0.  Chagla):  (a)  Yes,  Sir.
 (७)  to  (a),  The  Government  have

 initiateg  enquiries  to  determine  the
 correctness  ot  the  report:

 हिन्दी!  समाचार  कक्ष
 750.  जो  रामबल्र  बोरप्पा:  :  क्या

 सुबना  भर  ब्रतारण  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्या  यह  सच  है  कि  हिन्दी  को
 लोक  प्रिय  बनाने  के  उद्देश्य  से  सरकार  ने
 पंग्रेजी  को  तरह  का  'हिस्दी  समाचार  कक्ष
 स्थापित  करने  का  प्रस्ताव  रखा  है  ताकि
 समाचार  हिल््दी  में  प्राप्त  किये  जा  सकें  ;

 (छ)  यदि  हां,  तो  इस  दिशा  में झब  तक
 कितनी  प्रगति  हुई  है  ;  भौर

 (ग)  इस  कक्ष  भें  काम  कर्ज  तक  प्रारम्भ
 हो  जायेगा  ?

 सूथना  धौर  प्रसारण  मंत्रों  (भी  के०  के
 लाह)  :  (क)  से  (ग).  इस  समय  समाचार
 प्राप्लि  के  मुख्य  साधन दो  समाचार  एजेन्सियां-
 प्रेम  ्ढ्स्ड  झाफ  इंडिया  दौर  यूनाइटेड  स्यूज
 ाक  इंडिया  हैं  |  वे  पपनी  सामग्री  ध्रंग्रेजी  में
 भेजती  हैं  ।  परीक्षण  के  तौर  पर  हम  हिन्दी
 में  भी  ख  बरेंप्राप्त  कर  रहे  हैं।  हिन्दी  समाचार
 एंगेंसी  से  खबरें  लेते  के  प्रश्न  पर  सक्रिय  रूप  से
 विभार  हो  रहा  है  ।

 2.  प्रलग  हिन्दी  समाचार  कक्ष  स्थापित
 +रना  इस  समय  व्यवहार्य  नहीं  है  परन्तु  हिन्दी
 समाचार  बुलेटिसों  और  कर्मेटरियों  के  लिए
 496  (ai)  LSD—4.

 ज्यादा  से  ज्यादा  सामप्री  हिन्दी  में  ही  तैयार
 करने  के  लिए  कदम  उठाए गए  हैं।  इस  समय
 हिन्दी  की  सभी  बार्तायें  शौर  कमेंटरियां
 सीधी  हिन्दी  में  ही  तैयार  की  जाती  हैं,  भ्रौर
 देतिक  समाचार  बुलेटितों  का  प्रधिकांश  भाग
 मरी  सीधा  हिन्वी  में  ही  तैयार  किया  जाता
 है।  भ्रन्तत:  हिन्दी  सामाचार  1 थ  स्थापित
 करने  को  प्रक्रिया  को  तेझ  करने  के  लिए  कदम
 उठाए  जा  रह॑  हैं,  बशतें  कि  साधन  उपलब्ध
 हों ।

 Saini,  Schoo,  at  Kittar  (Miywores
 Wt  Shri  S.  A.  Agadi:  Will  the

 Minister  of  Defenre  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Prime  Minister  laid  the  foundation
 stone  of  the  Ranj  Chennamma  Sainik
 School  for  Girls  at  Kittur,  District
 Belgaum,  Mysore  State;

 (b)  if  so,  the  date  on  which  the
 foundation  stone  was  laid;

 (९)  the  date  on  which  the  scheme
 was  sanctioned  and  the  particulars
 thereof;  and

 ay  when  the  School  is  likely  (o
 start  functioning?

 The  Minbter  of  Defence  (Shri  Swa-
 wan  Singn);  (a)  to  (9),  Gn  ‘10-1-1967
 the  Prime  Minister  laid  the  founda-
 tion  stone  of  the  Rani  Chennamma
 Residential  Schoo)  for  girl;  at  Kittur
 in  Belgaum  district  Mysore.  The  schol
 is  a  project  of  the  State  Government
 unconnected  with  the  Sainik  Schools
 run  by  the  Sainik  Schools  Society  and
 concerns  the  State  Government  glone.

 Soldiers’  Sailors’  and  Airmen’s  Board,
 Darbhanga

 153.  Shri  Bhogendra  Jha:  Will  ‘ne
 Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  Sol-
 diers’,  Sailors’  and  Airmen’s  Board,
 Darbhanga  does  not  meet  regularly
 and  does  not  help  the  ex-servicemen
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 and  their  families  in  a  planned  man-  भ  इस  असा  रणों  में  ऋाग  #  ष्ह्  ाकाश,
 ner;  and

 वाणी  के  नों  हर  किसाजों  के  Iw  हिचा  रो (b)  i  wm  the  steps  taken  by  Gov-
 ernment  to  improve  the  working  of
 the  Boerd?

 The  Minister  of  Defence  (Shri  Swa-
 ran  Singh):  (a)  It  is  a  fact  that  meet-
 ings  of  this  Board  are  not  held  regu-
 larly.  No  complaint  has  however,
 been  received  to  the  effect  that  it
 does  not  help  ex-servicemen  and  their
 families  in  @  planneg  manner.

 (b)  The  matter  will  be  brought  to
 the  notice  of  the  State  Soldiers’,  Sail-
 ors’  and  Airmen’s  Board,  Bihar  for
 necessary  action.

 लेती  बाड़ी  के  सम्बन्य,  में  रेदियों
 कार्यकाल

 754  बी  महाराज  सिह  भारती  :
 क्या  सूचना  पौर  प्रसारण  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  गहन  खेती  के  तरीकों  प्रौर
 बीज,  उर्वरक,  कीटनाशक  इवाइयो  तवा  खेती
 के  भौजारों  क्रो  प्राप्त  करने  के  तरीकों
 त्या.  उनको  प्राप्त  करने  के  स्थानों  भौर  धिचाई
 के  साधनों  तथा  सिंचाई  करने  के  समय  के  बारे
 में  सूचनाएं  प्रसारित  करने  के  लिए  भाकाश-
 वाणी  द्वारा  तैयार  की  गई  योजनाओं  का  ब्यौरा
 क्या है.  ?

 सूचना  झोर  प्रसारण मंत्री  (भी fe  Ho
 शाह)  :  केन्द्रीय  खाद्य  एवं  कृषि  मंत्रालय
 और  राश्य  सरकारों  के  कृषि  विभागों  के
 सभन  चेती  धौर  भ्रधिक  उपज  देबे  वालो
 किस्मों  सम्यस्धी  कार्यक्रमों  में  सक्रिय  योगदान
 करने  के  लिये  ‘1966-67  %  भ्राकाशवाणी
 के  .0  केसों मे ंHo  फार्म  भौर  गह  प्रसारण
 यूनिटें  स्थापित  की  गई  ।  ये  यूनिट  तरीकों
 गौर  समस्याप्रों  की  समानता  के  प्राधार  पर
 चुने  गये  छोटे,  ठोस  भौर  मस्प  कृषि-प्रघान
 क्षेत्र  की  क्ग्रावश्यकताभों  को  पूरी  करने  के  लिये
 स्थापित  की  गई  हैं  |  ये  कार्थक्रम  भ्रधिकतर
 जैसी  सम्बन्धी  समस्याभों  के  बारे  में  होते  हैं
 झौर  बहुत  प्रष्टिक  मां  में  प्रग/शील  किसान

 के  प्रादास-प्रधान  में  ये  काफ़ी  सहास्क  हो
 रही हैं ।

 «चालू  साल  म॑  इस  प्रभार  की  6  भौर
 फार्म  दौर  गृह  बूनिटें  ल.सने  का  विशद्वार
 है।  तब  इन  यूनिटों की  संध्या  6  हो  जाएगी |
 चाल  योजना  वधि  में  वे  6  यूनिर्टे  लगभग
 30  जिलों  में  3  करोड़  a5  are  एकड़
 क्षेत्र  कवर  करेंगी  ।

 3.  फार्म  भौर  गृह  यूनिटों  का  मुख्य
 उद्देश्य  सघन  खेती  भौर  भधिक  उपज  देने
 डाली  फिस्मों  सम्बन्धी  विविध  यं  कमों,
 जिनमें  भ्रच्छी  किस्म  के  बीज,  उर्वरक,  कीट-
 साशक  दवाइयों  धौर  लेती  के  झ्ाधुनिक
 झौजारों  का  प्रयोग  करना  झादि  शामिल  है
 के  बारे  भें  जानकारी  देना  है  V  इन्हें  प्राप्त
 करने  के  बारे  में  हन  कार्यक्रमों  में  सामास्य
 रूप  से  जानकारी  दी  जाती  है  किसानों
 कौ  इस  बारे  में  विशिष्टि  जानकारी  राज्यों
 के  विस्तार  विभागों  द्वारा  दी  जाती  है  ।

 विभिन्न  फ़सलों  के  बारे  में  सिंचाई  के  साधनों
 तथा  सिंचाई  करने  के  समय  के  बारे  में  सूचनाएं
 देता  भी  इन  कार्यक्रमों  का  महत्वपूर्ण  भ्रंग
 है

 26  जनवरी,  967  से  दिल्ली  टेलीविजन
 केन्द्र  से  केन्द्रीय  शासित  दिल्ली  क्षेत्र  के  कृषकों
 के  लिए  एक  भ्रध॑-साप्ताहिक  कार्यक्रम  भारस्भ
 किया  गया  है  1  ांबों  में  80  टेलीविजन  सेट
 लगाए  गए  हैं  भौर  इन  कार्यक्रमों  में  मुख्यतः
 कृषकों  को  सघन  खती  शौर  धिक  उपज  देने
 वाली  किस्मों  के  बारे  में  जानकारी  देने  पौर
 समझाने  पर  जोर  दिया  जाता  है

 weiter  में  झाकाशबाणी  कोसा
 755  ली  हेर  द ५  लथ कर;  बषा

 सूचना  और  प्रसारण  मंत्री  यह  बताने  की
 कृपा  करेंगे कि  :

 (क)  क्या  सरकार  का  विचार  भारत-
 नेपाल  सीमा  पर  रक्सौल  में  दस  किलोबाट
 का  एक  प्रसारण  केन्द्र  स्थापित  करने  का  है।
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 (ल)  यदि  हां,  तो  इस  सम्बध  में  क्या
 कार्यवाही  की  जा  रही  है;  भौर

 (ग)  वदि  नहीं,  तो  उस  के  क्या  करण
 ?

 शुचभा  बौर  प्रसारण  मंत्री  यी  wo
 @e  काहू):  (क)  जी,  नहीं।

 (@)  सवाल  नहीं  उठता।
 (ग)  पटना  का  भीडियम  वेब  ट्रांसमीटर

 पहले  ही  से  इस  क्षेत्र  की  सेवा  कर  रहा  है।
 भारत-मेपाल  सीमा  को  धौर  भ्रप्तिक  प्रसारण
 देने  के लिए  चौथी  पंचवर्षीय  घोजना  में  एक
 मीडियम  बेब  ट्रांसगीटर  दरभंगा  में  भौर
 एक  कंचो  क्तिवाला  ट्रांसमीटर  गोरखपुर
 में  लगाने  का  प्रत्ताव  है  ।

 विदेशों  के  साथ  हिम्बी में  पत्र-व्यवहार
 756.  श्रौ  बहाबम्त  सिंह  कुशवाह:  क्या

 बदेश्िक्र-कार्य  मंत्री  यह  बताने  की  कपा
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  विदेशों
 के  साथ  हिन्दी  में  पत्न-ब्यवहार  नहों  किया
 जाता  क्योंकि  वहां  के  लोगों  को  हन्दी  नहीं
 भाती  ;

 (ख)  क्या  सरकार  ने  विदेशों  को  झपने
 पत्र  हिन्दी  झौर  अंग्रेजी  दोनों  में  भेजने  को
 व्यवस्था  की  है  ;

 (ग)  यदि  हां,  तो  जुलाई,  966
 से  फरवरी,  ‘1967  तक  इस  प्रकार  के  कितने
 पत्र  भेजे  गये;  शौर

 (थ)  यदि  नहीं,  तो  उस  के  क्या  कारण
 ?

 वैदेधि क-  कार्य  मंत्री  जी  qo  wo
 wren  ):(क)  जीहां।  विश्वास-पत्र  भादि
 जैसे  धोपचाारिक  पत्रों  को छोड़कर,  विदेश-स्थित
 हमारे  मिशन  दूसरे  देशों  के  साथ  हिन्दी  में
 पढ्न-म्यवहार र  नहीं  करते  ।  इसका  मख्य  कारण

 गह  है  कि  वहां  के  लोगों  को  हिन्दी  का  कोई
 झान  नहीं  होता  भौर  इसलिए  श्री,  कि  हमारे
 पास  ऐसे  कर्मचारियों  की  कभी  है  जिन्हें
 झच्छी  तरह  हिन्दी  पभ्राती  हो  शौर  जो  अंग्रेजी
 की  तरह  ठीक  हिन्दी  में  भी  प्रपनें  ध्रापको
 अभिव्यक्त  कर  सकते  हों।  यही  वजह  है
 कि  विदेश  मंत्रालय  में  भी  ज्यादातर  पंग्रेजी
 का  ही  इस्तेमाल  किया  जा  रहा  है।

 ख)  जी  नहीं।  ऊपर  बताई  गई
 परिस्थितियों  में  भ्रभी  प्रंग्रेजी  मल  पाठ
 के  साथ  हिन्दी  झनबाद  भेजने  से  कोई  फायदा
 नहीं  होगा  ;  बल्कि  दूसरी  तरफ  इससे
 हमारे  ऊपर  अमले  का  और  झन्य  ज़रूरी
 बातों  का  विदेशी  मुद्रा  में  भ्रनावश्यक  ह. द  बढ़
 जाएगा।

 (ग)  ब्लौर  (घ).  प्रश्न नहीं  उठते  1

 लेनिक  कर्मचारियों  हारा  मुन्तकों  का
 प्रकाशन

 757.  भी  बदावम्त  सिह  कुशवाह:  क्या
 ला  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  ने  राष्ट्रीय  सुरक्षा
 की  हष्ट  से  सेवा  नियृत  सैनिक  कर्मचारियों
 छारा  सरकारी  भेदों  वाली  पुस्तकों  के  कुछ
 अकाशन के  बारे  में  कोई  झाचरण  संहिता  तैयार
 की  है;  और

 (ख)  यदि  हां,  तो  उसकी  मुख्य  बातें
 क्या  हैं?

 प्रतिरका  मंत्रालय  में  राज्य  मंत्री
 (भी  ब०रा०  भगत ) 2.  (कं)  जी

 महीं  ।  सरकारी  ग्रोपतीय  प्रध्ितियम
 के  उल्लंघन  करने  पर  सेवा
 सैनिक  कर्मत्रारियों  के  विरुद्ध  उसी  तरह
 कार्यवाही की  जाती  है  जिस  तरह  कि
 अन्य  नागरिकों  के  विरुद्ध  किया  जाता  है।
 सरकार की  प्नुमति लिए  बिना  सेवा  निषृत
 सैनिक  कर्मचारी  कोई  पुस्तक  प्रादि  न  लिखे-
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 इस  सम्बन्ध  में  एक  सामात्य  प्रश्न  पर  विचार
 किया  जा  रहा  है।

 (ख)  प्रश्न  नहीं  उठता।

 Co-operative  NewsPapers
 738.  Shri  Onkar  Lal  Berwa:  Will

 the  Minister  of  Information  amd
 Broadcasting  be  pleased  to  state:

 (a)  whether  jt  is  a  fact  that  co-ope-
 Tative  news  papers  are  being  set  wp; and

 (b)  if  8०,  the  extent  of  help  which
 Government  propose  to  give  them?

 The  Minister  of  Information  amd
 (Shri  K.  हू,  Shah)  (a) and  (b).  There  is  no  proposal  under

 consideration  of  the  Government  to
 set  up  Newspaper  cooperatives  but
 Such  societies  are  formed  on  the  basis
 of  individual  enterprise,  Govern-
 Ment  will  be  quite  willing  to  extemd
 Necessary  assistance  by  Way  of  release of  newsprint  quota,  advertisements,
 accreditation  tele-communication  faci
 lities  etc,  to  promote  the  growth  of
 Such  societies.

 Military  Agriculture  Farm,  Kashipur

 159,  Shri  Maharaj  Singh  Bharti:
 Will  the  Minister  of  Defence  be  plea- sed  to  state;

 (a)  the  amount  of  profit  earned  or loss  incurred  during  the  last  three
 years  in  the  Military  Agriculture
 Farm  bx. |

 tun  in  Kashipur,  District
 ‘ttar  Pradesh;

 (b)  whether  it  is  a  fact  that

 Written  Anrwers  MAY  20,  967  Written  Anevers  745

 (8)  ७  ४०,  the  action  taken  by  Gov.
 fn  the  matter?

 The  Minister  of  Defence  (Shri  Swa-
 (a)  There  is  no  Military

 Agriculture  Farm  in  Kashipur,  There
 is  8  Remount  Training  School  and  De-
 pot  located  a¢  Hempur  which  is  about
 2  miles  away  from  Kashiptr.  This

 is  a  unit  for  holding  and  training  ani-
 mals  and  ig  not  g  commercig]  unit.
 The  possession  of  lands  for  the  unit
 was  Obdtaineq  from  March  i966  to  Ja-
 nuary  1987,  Profitsjlosses  for  the  last
 3  years  cannot  be  indicated.

 (9)  A  small  portion  of  land  in  the
 Dela  river  bed  measuring  approxi-
 mately  250  acres  out  of  a  total  of
 40I5.78  acres  has  been  given  on
 ‘batai’  or  cropshare  basis.  The  re-

 ining  area  is  handled  by  the  Re-
 mount  Training  School  and  Depot
 authorities.

 (c)  No  land  has  been  allowed  to
 turn  barren  or  useless  because  of  the
 growth  of  ‘kans’  grass.

 (0)  Does  not  arse.

 ्द्डू  प्र््नन  कता,  _ बाधूगढ़  (उत्तर  प्रदेश)
 760.  भरी  महाराज  सिह  भारती

 क्या  रा  मंत्री  यह  बताने की  कृपा  करेंसे  कि  :

 क)  उत्तर  प्रदेश  के  मेर८  जिले  में
 सरकारी  टट्टू  प्रजनन  केन्द्र,  बाबूगढ़  में  कितने
 ड्द्टू  तैयार  किये  गये  भौर  इस  कार्य  पर  प्रव

 तक  कितना  व्यय  हुप्ना  है  ;

 (ल)  इस  केन्द्र  से  प्रतिरक्षा  सम्बन्धी
 कितने  प्रतिशत  भ्रावश्यकता  पूरी  हो  रही  है;
 और

 (ग)  शष  पझ्रावम्यकता  कहां  में  पूरी
 होती  है  ?

 प्रतिरक्षा  मंत्री  (भी  स्वर्ण  सिह):
 (क)  सरकारी  दट्टू  प्रजनन  केन,  बाबू-

 बढ़  में  ड्द्टू  प्रत्येक  वर्ष  झलग  झलग  संध्या
 भें  तैयार  होते  हैं।  96667  के  भनन््तर्गत
 उनकी  संख्या  isa  थी  |



 ट्टूटूप्रों  पर  होगे  वाले  व्यय  के  भांकड़े
 अलग  से  नहीं  बे  जाते।

 (ख)  44  6  प्रतिशत  1

 (ग)  प्रजन  क्षेत्रों  से  श्वरीद  कर  आर
 सहारनपुर  तथा  हिसार  के  सरकारी  प्रजनन
 केन्द्रों  मे  उन्हें  तैयार  कर  शय  भावश्यकता
 पूरी  होती  है  1

 _झ्ाकासबाणी  से  संसर-सास्थों  की
 बातथिं

 76  he  डा०  अहादेव  प्रसाद  :  क्या
 सूचना  दौर  प्रसारण  मंत्री  यह  बताने  की
 क्रपा  करेंगे  कि:

 (क)  जनवरी,  i967  से  लेकर  यव
 तक  प्राकाशवाणी  के  दिल्ली  केश  से  वार्ता
 प्रशारित  फरने  वाले  संधद-सदस्यों  की  संख्या
 बया  है;  शोर

 च)  तत्सम्बत्ी  ब्योरा  क्या  है  ?

 सूचता  झौर  प्रसारण  मंत्री  [नी  Re  go
 we):  (क)  |  जनवरी,  967  से  22
 मई  967  तक  1शुंसद  सदस्यों  ते  भ्राकाश-
 बाणी के  दिल्ली  बन्दर  से  प्रसारण  किए।

 (ख)  एक  विवरण  सदन  की  मेज
 घर  रख  दिया  गया  है।

 ुःतक/लघ  मे  जा  गका  देविये
 संब्या  LT-428/67]

 Talks  with  British  High  Commissioner

 (Shri  M.  0,  Chagia):  (a)  and  (b).  At
 the  instance  of  Minister  of  External

 (a)  whether  Government's  attention
 hag  been  drawn  to  the  statement  of
 the  leaders  of  East  Pakistan  about  the
 scheme  of  C.LA.  to  form  a  bloc  of

 (b)  if  ३०,  the  reaction  of  Govern-
 ment  thereto?
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 The  Government  naturally  condemn

 7  A
 moves  if  they  have  a  basis  in

 the
 hes

 applied  for  the  acquisition  of  a  piece
 for  cons-

 tructing  an  overhead  bridge  at  ‘oda
 near  Alembic  works:

 (०)  whether  the  British  High  Com-

 Commission  over  that  land;  and

 (c)  whether  Government  propose  (०
 acquire  that  land  for  the  bridge?

 The  Minister  of  Defence  (Shri  Swa-
 ran  Singh);  (a)  A  request  for  trans-
 ter  of  a  piece  of  land  from  out  of  the
 area  known  as  the  ‘Baroda  Govern-
 ment  Cemetery’  was  received  in  March
 967  from  the  Municipal  Corporation,
 Baroda  through  the  British  High  Com
 mission  for  construction  of  approach
 es  to  a  Railway  overbridge

 MAY  29,  087  Written  Answers  r4l0

 Tension  between  Arab  Nations  and
 Israel

 766,  Shri  Maharaj  Singh  Bharti:
 Shy;  Ram  Sewak  Yadav:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  the  steps  taken  by  Government
 to  lessen  the  increasing  tension  bet-
 ween  the  Arab  Nations  and  Israel;

 (b)  whether  any  exchange  of  views
 took  place  on  the  Syria-lsraei  problem
 during  his  recent  visit  to  the  Arab
 Countries;  and

 te)  if  so,  the  outcome  thereof?

 The  Minister  of  External  Affairs
 (Sbri  M.  0.  Chagla):  (a)  to  (c).  I  spent
 two  days  in  Kuwait  and  made  transit
 halts  at  Beirut  and  Baghdad  during
 my  recent  tour,  Discussions  on  Arab-
 Israe]  issue;  with  Arab  leaders  were
 not  in  the  context  of  the  present  crisis
 which  developed  later.  The  Govern-
 ment  of  India  is  deeply  concerned  at
 the  grave  situation  that  has  developed
 in  West  Asia  and  fully  supports  the
 efforts  of  the  United  Nations  Secretary
 General  to  maintain  peace  in  the  re-
 gion.

 High  Power  Transmitter  for  Gavhati
 (Assam)

 767,  Shri  Bedabrate  Barua:  Will
 the  Minister  of  Informatio,  and

 the  proposed  Railway  overbridge  on
 conditions  agreed  with  the  Municipal
 Corporstion,  Baroda.

 (०)  Since  the  land  in  question  be-
 longs  to  Government,  there  is  no  ques-
 tion  of  acquisition  of  the  lend.  The
 State  Government  have  been
 that  Defence  Ministry  has  no  objecy

 Broadcasting  be  pleased

 (a)  whether  Government  propose  tc
 mstal  a  high-power  transmitter  at
 Gauhati  in  place  of  the  existing  inade-
 quate  transmitter  at  an  early  date;
 and

 (b)  if  80,  when  and  what  will  be  its
 power  in  Kilowatts?

 The  Minister  of  Informstion  und
 Broadeasting  (Shri  K.  K.  Shak):  (a)
 No,  Sir.  Geuhati  has  enough  trens-
 mitters  of  necessary  capacity.

 (b)  Does  not  arise,
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 नेपाल  का  भूलि  सुधार  कामून
 ‘168.  a  गुजणागम्द  ठाकुर:  क्या

 &iveat  मंत्री  नेपाल  के  भूमि  सुधार
 सम्बस्धी  तये  कानून  के  बारे  में  7  नवम्बर,
 i966  के  प्रतारांकित  प्रश्न  संख्या  764

 के  उत्तर  के  सम्बन्ध  में  यह  बताते  की  कृपा
 करेंगे  कि  :

 (क)  क्या  नेपाल  सरकार  द्वारा  पारित
 भूमि  सुधार  सम्बन्धी  नये  कानून  के  बारे
 में,  जिसके  झम्तमंत  वहां  की  भूमि  विदेशी
 के  लाम  पर  नहीं  द  सकतो,  उत्तर  इस  बीच
 प्राप्त  हो  चुका  है;

 (=)  यदि  हां,  तो  उसमें  क्या  लिखा
 है;  शौर

 (7)  उस  पर  सरकार  ने  क्या  काय॑े-
 वाही  की  है?

 चेदेशिक-कार्य  मंत्री  भी  qo  ae
 wren):  (#),  ख)  प्रौर  (ग).  7
 नवंबर  i966  को  उत्तर  दिए  जानते  के  बाद,
 विदेश  मंत्ञालय  में  तत्काल  राज्य  मंत्री  ने

 सरकार  का  सरोकार  है  |  इस  बक्तब्य
 के  बाद से  इस  मुख्य  वियय  पर  नेपाल  के
 महामहिसम  की  सरकार  के  साथ  विचार-
 विमर्श  होता  रहा  है  जिसने  सहानूभूतिपूर्वक
 इस  मामले  को  समझा  है।  नागरिकता  से
 संबद्ध  मामले  में  नेपाल की  महामहिस  सरकार
 में  हाल  ही  में  एक  घघ्यादिश  जारी  करके
 कदम  उठाए  हैं  जिनसे  भारतमूलक  लोगों

 उम्मीद  है  कि  नेपाल  कौ  महामहिम  सरकार
 चारतीय  राष्ट्रकों  की  उने  कठिनाइयों  को  वूर
 करने के  लिए  कारंबाई भी  करेगी  जो  कि  पिछले

 Written  Answera  JYAISTHA  6,  889  (SAKA)  Gheraos  tn
 West  Bengat

 सालों  में  नेपाल  में  भूमि  कानून  ,  के  झम्तमेत
 उ3  बड़ी  हुई  हैं।

 7473

 1210  bra.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 A iecep  Intrnrenrnce  sy  Union  Home

 MunisTEr  In  REGARD  TO  “GaxEaos”  In
 West  Bencat.
 Shri  Yash  Pal  Singh  rose—

 श्री  प्रकाशबीर  ज्ञास्त्री  (हापुड़):  मेरा
 व्यवस्था  का  प्रश्नहै।  भापने  माननीय  सदस्य,
 श्री  यशपाल  सिह,  को  जिस  पग्रविलम्बनीय
 लोक-महत्व  के  जिषय  को  उपस्थित  करने  की
 ्षनुमति  दी  है,  इसी  विषयक  एक  प्रस्ताव  मैं
 से  भी  आप  के  कार्यालय  को  भेजा  था  ।  मैंने
 शाप  के  कार्यालय  को  कहा  कि  या  सो  मेरा
 नाम  इस  ध्यानाकषर्ण-प्रस्ताव  में  संलग्न
 होना  चाहिए  भौर  या  मेरे  नाम  से  वह  ध्याता-
 कषंण-प्रस्ताव  प्राना  चाहिए  ।  प्राप  के
 कार्यालय  का  कहना  है  कि  मेरे  ध्यानाकर्षण-
 प्रस्ताव  के  शब्द  थे  :  “पश्चिमी  बंगाल  प्रौर
 दूसरे  राज्यों  में  घेराव  से  उत्पन्न,  जब
 कि  भस्तुत  ध्यानाकर्षण-प्रस्ताव  के  शब्द  हैं  :
 “घेराव  के  मामले  में  केन्द्रीय  गृह  मंत्री  का
 कथित  हस्तक्षेप  ।  मैं  निवेदन  करना  चाहता
 हैं  कि  जब  मैं  ने  प्रपने  ध्यानाकर्षण-अस्ताव
 में  “पश्चिमी  बंग्राल  भ्रौर  दूसरें  राज्यों  में
 चेराव  से  उत्पन्न  स्थिति”  का  उल्लेश  किया,
 तो  मैं  उसके  सम्बन्ध  में  भारत  सरकार  कौ
 अतिक्रिया  जानना  चाहता  था,  न  कि  राज्य
 सरकारों  की  ।  लिहाजा  या  तो  मेरा  नाम



 ™433  Gheraos

 Shri  Hem  Barua  (Mangaldai):  7

 MAY  29,  967  ह. छ  West  Bengal  37474

 have  submitted  a  starred  question  om
 thiy  particular  subject.

 Mr.  Speaker:  It  is  quite  possible,  I
 agree.

 ft  wave  सिंह  (देहरादून)  :  प्रध्यक्ष
 महोदय,  मैं  अविलम्बनोय  लोक  महत्व  के
 निम्नलिखित  विषय  की  आर  गृह-कार्य  मंत्री
 का  ध्यान  दिलाता  हूं  पश्ोर  प्रार्थना  करता
 करता  हूं  कि  वह  इस  बारे  में  एक  वक्तव्य  दें:-

 “पष्चिमों  बंगाल  में  'घेराब'  के  मामला
 में  केन्द्रीय  गृह-कार्य  मंत्रो  का  कथित  हस्तक्षेप
 जता  कि  समाचार  पत्रों  में  खबर  छपो  है”  ।

 The  Minister  of  Home  Affairs  (Shri
 YY  B.  Chavan)  As  Me  are

 with  the  ing  of  the  East-
 ern  Zonal  Council,  I  took  the  oppor-
 tunity  to  discuss  the  problem  with  the
 Chief  Minister,  West  Bengal.  I  may
 add  that  |  hag  spoken  and  written  to
 him  earlier  also,  I  further  felt  that
 the  matter  was  of  wide  enough  im-
 portance  for  me  to  make  some  obser-
 vations  gt  the  Zonal  Counci]  meeting
 itself.  I  may,  Sir,  with  your  permis-
 sion,  read  out  the  relevant  extracts
 from  my  speech  at  the  concluding
 session  of  the  meeting:

 “Il  take  this  opportunity  to
 express  the  deep  concern  of  the
 Central  Government  at  the  indus-
 trial  unrest  in  West  Bengal  and
 the  particular  form  in  which  it
 is  finding  expression.  In  recent
 weeks  the  ‘gherao’  has  become  a

 aware  there  have  been  a  very  large
 number  of  gheraos  since  the  beginning
 of  March  last  mostly  in  West  Bengal
 but  in  a  few  cases  also  in  certain
 Other  States.  These  gheraos  involve
 wrongful  confinement  of  supervisory,
 managerial  or  other  parsonnel  and  in
 many  cases  also  criminal  trespass.
 These  are  all  cognisable  offences  under
 our  criminal  laws.  Some  of  the
 gheraos  in  West  Bengal  hag  occurred
 in  Central  Government  establishmenis
 and  undertakings,  departmenta!  or
 corporate.  It  had  come  to  our  notice
 that  certain  political  parties  and  trade
 unions  had  been  instigating  workers
 to  take  the  law  into  their  own  hands
 instead  of  using  the  statutory  machin-
 ery  provided  by  labour  laws  for
 redress  of  grievances.  It  had  also
 come  to  our  notice  that  the  police
 were  unable,  (Shri  Ranga;  Unable  and
 unwilling)  for  various  reasons,
 afford  protection  to  citizens  subjected
 to  gheraor  even  though  it  was  their
 statutory  duty  to  afford  such  protec-
 tion.  These  developments  had  arous-
 ed  wide-spreag  concern  in  the  public
 mind  and  caused  misgivings  and
 anxiety  to  the  Central  Government,

 Therefore,  when  I  visited  Calcutta
 On  769  and  l%h  of  May,  967  in  con-

 vement.  It  is  no  longer  a
 matter  of  isolated,  spontancous,
 demonstrations  of  briefer  duration,
 and  it  ha-  given  rise  to  fear  and
 sense  Of  insecurity,  We  are  aware
 of  the  problems  of  workers  and
 the  hardships  caused  to  them  by
 retrenchments,  lay  offs,  etc.  We
 have  full  sympathy  for  them  and
 would  like  practical  solutions  to
 be  found  to  their  problems.  But
 solutions  to  problems,  economic
 and  human,  have  to  be  found  in
 a  peaceful  amd  co-operative
 manner.  We  must  under  all  cir-
 cumstances  uphold  the  Constitu-
 tion  ang  the  rule  of  law,  This  is
 essential  in  the  interests  of  the
 country,  Without  it  there  will  be
 no  peace  or  progress.  This  is  an
 obligation  imposed  on  us,  and  on
 the  State  Governments,
 Constitution,  and  I  yincerely  hope
 that  there  will  be  cooperation  bet-
 ween  us  in  discharging  this  obli-
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 I  reiterateg  these  views  at  the  Perss
 conference  later  in  the  after-noon,

 I  submit,  Sir,  that  there  can  be  no
 justification  whatever  for  consider-
 ing  an  appeal  and  advice  of  this  kind
 to  uphold  the  Constitution  and  the
 rule  of  law  as  intereference  in  the
 affairs  of  a  State  Government,  In-
 deed  against  the  background  of  the
 happenings  to  which  I  have  referred
 the  Central  Government  would  be
 failing  im  the  duties  and  obligations
 imposed  on  it  by  the  Constitution  il
 it  did  not  make  such  an  apptal  and
 offer  such  an  advice.

 Some  hon.  Members  rose—

 Mr,  Speaker:  If  points  of  order  are
 raised,  unfortunately  it  is  only  the
 Chair  that  has  to  deal  with  it—not  the
 Minister,  Mr.  Mukerjee,

 Shri  H.  N.  Maukerjee  (Calcutta
 North  East):  I  submit  that  it  is  not
 in  order  for  the  Government  in  this
 House  to  refer  to  a  matter  in  which
 particular  State  Governments,  one  or
 more,  happens  to  be  involved,  when
 they  are  not  in  9  position  here  in  this
 House  to  defend  it.  It  was  m  order
 for  the  Home  Minister  at  the  meeting
 of  the  zona!  council  where  there
 were  representatives  of  the  State  Gov-
 ernments  sitting  before  him  to  refer
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 least  in  the  State  of  West  Bengal  as
 far  as  my  information  goes,  I  would
 submit  to  you  tha,  it  would  mot  be
 in  order  for  us  to  have  any  discus
 sion  whatever  in  regard  to  what  has
 been  done  and  in  regard  to  the  stave-
 ment  of  the  Home  Minister.  I  would
 also  like  you  to  take  note  of  it  and
 give  your  ruling  according  to  your
 discretion,  This  kind  of  a  statement
 should  not  have  been  made  in  a
 forum  where  the  West  Bengal  Govern-
 ment  or  any  other  Government  which
 might  be  relevant  in  this  matter  is
 not  in  a  position  to  give  any  kind  of
 answer  to  the  accusations  which  are
 quite  implicit  and  explicit  in  what-
 ever  he  has  gaid  (Interrup-
 tions).

 Mr.  Speaker:  It  is  not  as  if  we  are
 referring  to  a  particular  gherao,

 Mr.  Speaker:  No,  no.  I  have  admit-



 It  is  therefore  a
 understand  today  that  hereafter  Par-

 It  is  very  im-
 portant,  and  that  is  the  main  point.
 I  would  welcome  if  Parliament  goes
 into  it.  I  do  not  want  to  go  into  the
 merits  of  gherao,  ang  the  matter  is
 sub-judice.  But  I  want  to  draw  your

 Mr.  Speaker:  He  has  not  read  it.
 Shri  Nath  Pal:  I  have  read  it  very

 Mr,  Speaker:  But  I  would  like  to tell  the  House  that  we  are  not  dis-
 cussing  even  that.

 seat  when  I  am  on  my  legs.  On  the
 Caling  Attention  Notice,  nobody  else
 can  ask  questions  except  those  whose
 names  are  printed.  Now,  we  are  not
 discussing  the  question  of  gheruos.
 Somebody  says  here  is  the  Home
 Minister  who  has  interfered  with  the
 State  subject.  That  aspect  of  it  is
 being  discusseg  here.  Therefore,  I

 think  Ww

 anything  like  that.  If  the  question  of
 gheracs  is  to  be  discussed,  perhaps  we

 wants  it  or  anybody  else  wants  it.
 But  it  is  entirely  a  different  question. Now  we  are  only  discussing  the  so

 Nale  (Peermade):
 Now,  the  Home  Minister  is  accused  of
 interference  in  a  State  Government's
 4
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 Bengal  #s  reported  in  the  press.”
 Government  has  not  initiated  this
 Calling  Attention  Notice.  It  is  we,
 the  members,  who  have  done  it.  The
 specific  question  asked  is  whether  he
 interfered  or  not.  He  should  have
 said,  “yes”  or  “no”.

 Shri  N.  Dandeker  (Jamnagar);  Can
 the  hon.  member  say  what  the  Minis-
 ter’s  reply  should  be?

 couraging  gheraos  and  he  says  that
 the  police  has  not  taken  any  action.

 Sbri  Hem  Barua:  On  a  point  of
 order,  Sir.  Is  the  West  Bengal  Gov.
 ernment  encouraging  gherans?

 Shri  a  M.  Banerjee:  It  is  absolutely
 Bengal

 the  i  E  ter  EF
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 depends  on  this  gherao  is
 primarily  8  law  and  order  problem  or

 ni  Otherwise,  he  has  no  business  to

 whether

 ny
 g
 iF  fe

 Shri  Krishna  Kumar  Chatterji:
 8  point  of  information,  Sir.

 Mr.  Speaker:  No.  I  am  allowing
 only  points  of  order.

 Shrimati  Lakahmikanthamma
 (Khammam);  On  a  point  of  order,  Sir.

 Mr,  Gpeker.  I  can  say  very  clearly
 that  if  any  point  of  order  is  raised,
 they  cannot  expect  the  Minister  to
 answer  it,  because,  I  find  that  in  the
 form  of  points  of  order,  &  number  of
 questions  are  put,  It  is  not  the  duty
 of  the  Minister  to  answer  any  paint
 of  order.  It  will  be  waste  of  time,
 because  hon,  members  will  be  putting
 Questions  and  they  will  not  get  any
 reply.
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 Shri  N.  Dandeker:  On  this  point  of

 order,  I  would  make  a  few  submis-
 sions.  As  you  rightly  pointed  out,
 Sir,  the  notice  calls  attention  to  the
 alleged  interference  by  the
 Home  Minister  and  you  have  rightly
 admitted  it  on  that  basis.  Quite
 rightly,  too,  the  Home  Minister  has  to
 explain  what  he  in  fact  did.  He  says,
 he  hag  not  interfered.  I  do  not  see
 what  the  point  of  order  is  about.

 Shri  Tenneti  Viswanatham  (Visa-
 khapatnam):  We  want  to  know  exact.
 ly  what  is  meant  by  a  gherao.  If  one
 Mah  goes  to  a  minister  with  a  griev-
 ance  it  is  called  a  request.  If  two
 people  go,  it  is  called  a  representa-
 tion.  If  four  people  go,  it  is  called  a
 deputati  If  00  people  go, it  is called  gherao,  Where  does  the  ques-
 tion  of  law  and  order  come?

 Mr.  Speaker:  He  must  get  the  cor-
 rect  answer  from  Mr.  Dange  outside
 the  House.

 att  यपक्षपाल  सिंह  :  मैं  माननीय  गृह
 मंत्री  जी  से  यह  जातना  चाहता  हूं  कि बजाय
 इस  के  कि  वह  प्रेस  में  स्टेटमेंट  देते,  क्या  उन्होंने
 श्री  प्रजय  मुकर्जी  को,  जो  वहां  के  चीफ
 मिनिस्टर  हैं,  कांफीडेंस  में  लेने  की  कोशिश
 की।  &  यह  भी  जानना  चाहता  हूं  कि  मंत्री
 महोदय के  स्टेंटमेंट  के  ाने  के  बाद  घेराव  में
 कुछ  कमी  शाई  है  या  इजाफा  हुप्रा  है  1
 माननीय  मंत्री  जी  इतना और  साफ  कर
 दें  कि  जब  गरीब  जनता  के  पास  बौर  कोई
 रास्ता  नहीं  रह  जाता  तैर  उस  के  दु्ों  का
 निवारण  नहीं  होता,  तो  भगर  वह  घेराव  न
 करे  तो  फिर  भ्ौर  क्या  करे  ?

 Shri  ¥.  8.  Chavan:  Sir,  as  I  men-
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 the  frat  policy  that  wag  announced  by
 the  Labour  Minister.  Therefore,
 ghera~s  continue,  that  is  my  informa.

 my  view  about  it.  When  there  ure
 any  problems,  and  there  are  bound

 ’  those
 have  to  be  found  out  by  peaceful  and
 co-operative  methods.

 क्यो  यज्षपाल  सिंह:  भ्रध्यक्ष  महोदय,

 geome  hon.  Members  70se—
 Mr.  Speaker:  Shri

 Shri  Jyotirmoy  Basu  (Diamond  Har-
 bour):  Sir,....

 Madhu

 Mr.  Speaker:  Only  those  who  have
 tabled  the  Calling  Attention  Notice
 Can  be  allowed  to  put  questions.  That
 is  the  rule.  If  I  am  to  make  an  excep-
 tion  in  the  case  of  the  hon.  Member,
 then  there  will  be  no  end.

 st  मधु  लिसमपे  (मुंगर)  ;  भ्रध्यक्ष
 महोदय,  मंत्री  महोदय  को  यह  जानकारी
 जरूर  होगी  कि  साबंजतिक  व्यवस्था  धौर
 पुलिस  फेहरिस्त  2  में  श्रात ेहैं  भौर  राज्य
 सरकार के  मातहत  भाते  हैं।  इस  लिये मैं
 जानना  चाहता  हूं  कि  उन्होंने  संविधान  की
 किन  घाराभों  का  इस्तेमाल  कर  के  यह  सलाह
 कहिये,  आदेश  कहिये  या  जौर  जो  भी  शब्द
 वह  इस्तेमाल करना  भाहें  .

 ी  wy  fen  :  यह  नहीं  कहा  है
 उन्होंने  ia  भाप  इतनी  जल्वी  गुह-मंत्री न
 बनिये  दांडेकर  सहाब,  हम  कोशिश  करेंगे  कि
 प्राप  बनें  लेकिन  इतनी  जल्दी  नहीं  t

 प्रध्यक्ष  महोदय,  मैं  यह  जानना  भाहता
 हैं  कि  मंत्री  महोदय  ने  यह  झादेश  या  साह
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 झंविधान  की  कित  धाराधों  के  झस्तर्गत
 दिया है।  साथ  साथ  में  मंत्री  महोदय  से
 यह  भो  पूछता  भाहता हूं  कि  झयर  किसी
 कारसाते का  मालिक  ओ  प्रतिनिधिक  यूतियत
 है  उत  को  आास्वता न दे न  दे  धौर उस  के  साथ
 सामूहिक  सौदा  न  करे,  दूसरे  जो  मजदूरों
 सम्बन्धों  कानून  हैं  उत  को  तोढ़ें,  तोसरे  चाहे
 न्यायालय  हो  या  द्राइब्यूनल  हो,  उन  के
 फैसलों  को  प्रमल  में  त  लाये,  ध्ौर  मजदूर
 चेराव  करें,  जिस  का  पुराना  ताम  धरना  है,
 श्रोर  यह  प्रानोत  चोंज  है,  तो  कया  वह  चाहते
 हैं  कि  बेचे  उत्हूंते  पुलिस  बालों के खिलाफ के  खिलाफ़
 डंडा  बनाया,  बेवौनिट  अभाई,  गोलो  चलाई,
 कैसे हो  राज्य  सरकार  भी  मजदूरों  के  खिलाफ
 इयो  प्रकार  कौ  कारंबाई करें  ?  यदि वह
 चाहते हैं  तो  यह  उन  को  राय  हो  सकतो  है।
 उन लोगों ने  बम्बई  में  यह  सब  किया या  भौर
 उब  के  नतीजे  भी  बह  भुगत  चूके  हैं  ।
 मैं  कहना  चाहता  हूं  कि  जब  पुलिस  श्रौर
 सतवंजनिक  wen  eat  का  विषय  हैँ
 तब  उन  को  इस  तरह  का  ete  डालते  का
 क्या  घबिकार  है,  और  किन  छाराधों  के  प्रन्द  र
 बहवा कर कर  रहे  हैं,  जरा  बह  इस  का  पूरा
 खुनासा करें  ।

 Shri  x  B.  Chavan:  The  hon.  Mem-
 ber  has  misunderstood  completely
 what  I  have  said,  There  was  no

 Shri  Jyotirmoy  Basu:  This  was  nol
 on  the  agenda.

 Shri  ¥.  8,  Chavan:  That  is  in  the

 के  पहले  हो

 “tl  may  add  that  I  have  spoken
 and  written  to  him  earlier  also.”

 लो  जोनल  कोसिल  का  कोई  सबाल  गहीं  है  t
 पहले  से  बह  मुख्य  मंत्री  पर  दबाव  डाल  रहे
 हैं।  घंत्रो  महोदय  ने  प्रब्लिगेशत  की  बात
 कही  है  |  मैं  कहता  हूं  कि  हैं  संधिधान  की
 धाराये  बतलायें  जिन  वेः  मातहत  बस्त  इस
 शरह  का  हस्तकेप  किया  है  ।

 Shri  ¥.  8.  Chavan:  Well,  Sir,  if  the
 hon.  Member  wants  to  know  what  are
 the  obligations  under  the  Consti-
 tution.

 aft  भ्रण  शिमये  :  मैं  तो  जनता ह  1
 वह  म्टन  को  बतलावये  ।

 Shri  ९,  8.  Chavan:  He  ix  omni-
 present  and  omniscient.
 उन  की  तालेज  वहुत  है,  वह  सब  जातते  हैं  t
 बह  बोड़ा.  दूसरों  को  कात  भी  सुनें  झसार
 उन  को  पता  है  तो  फिर  वह  इल्कार्ेशन क्या
 चाहते  हैं ?
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 ft  |  लिसये :  सदन को  भी  तो  पता
 चलना  चाहिये  कि  झाप  किस  प्रकार  से
 हत्तक्षेप  कर  रहे  हैं  भोर  धीरे  ध्ीरे
 गैर-कांग्रेसी  सरकारों  के  भ्रप्तिकारों  को  खत्म
 कर  रहे  हैं  1

 Shri  ¥.  8.  Cha’  For  that  ter,
 I  would  refer  the  hon.  Member  to
 article  256  of  the  Constitution  which
 refers  to  the  obligations  of  the  States
 and  the  Union,  It  says:

 ३495

 “The  executive  power  of  every
 State  shal]  be  so  exercised  as  to
 ensure  compliance  with  the  laws
 made  by  Parliament  and  any
 existing  laws  which  apply  in  that
 State,  and  the  executive  power  of
 the  Union  shall  extend  to  the
 giving  of  such  directions  to  a  State
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 था  (श्यज्बान)  मैं  जातता  चाहता
 हैं  कि  क्या  उन्होने  ध्लारा  256  के  मातह
 निर्दे ॥  दिया  है  ?

 Mr.  Speaker:  No,  please.  I  am  call.
 ing  Shri  A.  हू,  Gopalan.

 Shri  Nambiar  (Tiruchirappalli):
 How  could  the  Home  Minister  of  the
 Central  Government  refer  to  the  law
 and  order  position  in  &  State....

 Mr.  Speaker:  I  have  called  Shri
 Gopalan.  I  would  request  Shri
 Nambiar  to  sit  down.

 Shri  A,  हु,  Gopalan  (Kasergod):  May
 I  know  whether  the  Home  Minister

 as  May  appear  to  the  Govern
 of  India  to  be  necessary  for  that
 purpose.”

 श्री  मु  लिसये  :  प्रव  निर्देश  की  बात
 शाई है ।  पहले  तो  उन्होने  यह  नहीं  कहा  ।

 श्री  पश्मयम्तराव  अव्हाण  आप
 जानना  चाहते  हैं,  इस  लिये कह  रहा  हूं  a

 Now  when  I  amon  my  legs  why
 should  he  lose  his  patience  instead  of
 listening  to  me?  I  am  saying  that
 that  article  gives  the  obligations
 unde;  the  Constitution  to  see  that  the
 Acts  of  Parliament  and  the  then  exist-
 ing  Acts  are  enforced  and  that  the
 executive  power  of  the  State  is  to  be
 so  exercised  as  to  be  in  compliance
 with  those  laws,  The  Indian  Penal
 Code  and  the  Code  of  Criminal  Pro-
 cedure  are  such  laws.  When  we  say
 that  acts  involving  cognizable  offen-
 ces  are  not  taken  notice  of,  I  thought
 it  was  my  duty  to  make  an  appeal
 to  the  State  Government...  (Inter-
 ruptiona).

 at  wa  लिले  :  डायरेक्शन  कब
 किया,  यह  भी  मैं  जानना  चाहता था.  |
 मेरा  शुरू  से  यह  सवाल था  '  झाप  मेरो
 बात सु  लीजिये  ।  मैं  यह  जानना  चाहता

 speech  while  he  did  not  mention  any-
 thing  about  the  gherao  in  his  conclud-
 ing  speech  he  suddenly  made  some
 remarks  about  gherao  ang  while  in
 the  conference  of  Chief  Ministers  he
 did  not  even  care  to  ask  the  Chief
 Minister  of  Benga)  about  this  thing,
 when  he  met  the  press  afterwards  he
 said—it  is  reported  here—he  made
 gherao  the  principal  tneme  and  he
 came  out  badly  against  the  Caicutta
 press?  After  that,  an  unfortunate
 thing  happened  in  Howrah,  the
 Howrah  incident,  and  the  Minister  for
 Law  and  Land  Revenue,  Shri  Hari
 Krishna  Konar,  who  visiteq  the
 Howrah  police  station  said  that  it  was
 most  surprising  that  plainclothesmen
 assaulted  people  inside  the  thana
 compound.  He  also  said  that  it  was
 most  unusual  that  policemen  started

 ing  people  the  presence  of
 the  Ministers.  The  District  Magistrate
 also  was  present,  Some  others  also
 were  present  ang  it  was  in  their  pre-
 sence,  in  spite  of  what  the  Minister
 said,  that  the  pollce  were  doing  that.
 He  also  said  that  reactionary  police

 Union  Home  Minister.  So,  Shri
 Chavan  perhaps  encourageg  these
 beople  unconsciously.



 point  of  order.  It  ig  sub  judice.
 Shri  A.  K,  Gopalan:  Let  me  finish.
 So,  the  charge  is  there  that  it  was after  the  speech  of  the  Home  Minister

 Shrj  P.  Ramamurtl  (Madurai):  ‘The Chief  Minister  was  not  given  an
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 authority  capable  to  pro.
 tect  us  on  that  point.

 Shri  E.  K.  Nayanar  (Palghat):  Tne

 of  that;  that  is  what  is  provided  in

 Shri  Krishan  Kumar  Chatterji:  Un
 &  point  of  order,  Sir.

 Mr,  Speaker:  He  is  asking  a  ques-
 tion;  Let  him  do  that.  After  that  you can  raise  a  point  of  order.  I  will  allow

 Shri  E.  K.  Nayamar:  I  accuse  the
 Home  Minister  of  instigating  the
 Bengal  Police  against  the  Bengal  Gov-
 ernment  when  he  said  that  the  police On  their  own  should  take  cognisance of  this  as  that  is  provided  in  ihe  Cons-
 titution.  May  I  know  what  is  pro. vided  in  the  Constitution  about  the
 constitutional  aspect  of  the  Home
 Minister's  statement?  If  @  Central
 Minister  wants  to  say  anything  con-
 cerning  the  policy  of  a  State  Govern-
 ment,  it  should  come  on  a  Govern-
 ment-to-Government  level.  Const!
 tional  propriety  also  demands  that.
 ‘What  does  the  Constitution  say?  The
 Home  Minister  referred  to  some  arti
 cles  of  the  Constitution.  Now,  let  me
 refer  to  the  article  of  the  Constitu-
 tion....

 Mr.  Speaker:  Order,  order.  You
 put  a  question.  You  cannot  go  on
 discussing  Constitution
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 afraid,  we  are  going  astray  compiete-
 ly....  interruption).  You  need  not
 read  the  Constitution.

 Shri  E.  है,  Nayanar:  The  Constitu-
 tion  says:

 “Tf  the  President,  on  receipt  of
 a  report  from  the  Governor  of  a
 State  or  otherwise,  is  satisfied  that
 a  situation  has  arisen  in  which
 the  government  of  the  State  can

 will  lead  to  confusion....
 tions).

 (interrup-

 Shri  Krishna  Kumar  Chatterjec: He  said  that  gheraos  are  for  political
 purposes  and,  therefore,  the  hon.
 Member  is  not  in  order  when  he  says it  is  a  law  and  order  question  and
 should  be  jeft  to  the  State  concern-
 ed.  (Interruption).

 Shri  ¥.  8.  Chavan:  There  is  nothing about  the  constitutional  aspect,  The
 hon.  Member  went  on  saying  that  I not  be  carried  on  in

 with  the  provisions  of  this  Const!-
 tution,  the  President  may  by  Pro-
 Clamation....”.

 if  there  is  a  law  and  order  probiem,
 it  is  for  the  Governor  to  report....
 (Ingerruption).  Why  should  the  Home
 Minister  instigate  the  police?  I  want
 ह  Cutegorica)  reply  from  him....

 Shri  Krishna  Kumar  Chatterjee:  Un
 a  point  of  order,  Sir.  The  General
 Secretary  of  the  Communist  Party,
 Marxist,  Mr.  Sundarayya  made  g  state-
 ment  in  Darjeeling  not  about  the
 Railways  but  ebout  the  gherao...
 (Interruption).

 Mr,  Speaker:  There  ix  no  point  of
 order.

 Shri  Krishon  Komar  Chatterjee:  He
 said  that  it  is  certainly  political  motivs
 which  is  originating  a  gherao  in
 different  States  and  he  warned  the
 State  Ministers  that  it  is  merely  law
 and  order  question.  (Interrup-
 tions).

 Shri  Nambiar:  [  want  to  know  whe-
 ther  there  is  any  connection  between
 his  bandage  ang  the  gherao?  (Inter-
 ruption)

 Mr.  Speaker:  It  is  a  railway  acct
 dent;  it  has  nothing  to  do  with  the

 ) (Interruptions
 An  hon.  Member:  On  a  point  of

 order,  Bir.
 Mr.  Speaker:  Order,  order.  Every-

 १७89  is  raising  ४  point  of  order  which
 ls  no  bearing  on  the  subject.  This

 instigated  the  police.  That  is  a  very
 absurd  statement.

 Shri  K.  M.  Abrabam  (Kottayam):
 The  reality  is  this,  When  the  Home
 Minister  went  to  Calcutta,  in  the  Con-
 ference  and  to  the  press,  he  denounced
 the  gherao  form  of  struggle.  The
 Bherao  form  of  struggle  is  a  lawful
 form  of  struggle  as  strike  or  satya-
 gtah  or  picketing.  But  by  denounc-
 ing  this  form  of  struggle,  he  is  rally-
 ing  the  managements  behing  him  and
 also  instigating  the  police  to  act
 against  the  Government.  Is  he  intend-
 ing  thereby  to  start  a  liberation  strug-
 gle  as  was  done  in  7959  in  Kerala?

 Shri  ¥.  B.  Chavan:  [I  think,  I  have
 answered  most  of  the  points.  The
 o!hcr  point  is  a  hypothetical  question.

 Mr.  Speaker:  That  is  all.  We  now
 Ko  to  the  next  item.  Shri  Hardayal
 Devgun,

 24.49  hrs,
 MATTER  UNDER  RULE  377  RE.

 ALLEGATIONS  AGAINST  MINIS-
 TERS  BEING  IN  PAY  OF  THE
 BIRLAS

 Shri  H.  N.  Mukerjee  (Calcutta  North-
 East):  Sir,  before  you  proceed,  may I  make  a  submission?  I  had  given notice  under  Rule  377  regarding  the
 report  that  a  member  or  more  of  the
 Cabinet  is  in  the  pay-roll  of  the  Birla
 house.  A  great  deal  of  comment  has
 Already  been  made  on  the  report  that
 appeared  in  the  papers,



 ni  Rule  377
 Mr.  Speaker:  |  have  seen  it.  Mr.

 Madhu  Limaye  also  wrote  to  me

 adjournment  motions  and  so  many
 other  things  to  find  out  whether  any-
 thing  has  been  done,  as  to  who  is  in
 the  pay-roll  of  Birlas  and  all  that.  I
 cannot  give  a  decision  off-hand.  I  am
 allowing  a  Call  Attention  Notice
 tomorrow  and,  I  think,  they  will  be
 able  to  give  some  information.

 Shri  मर,  N.  Mukerjee:  We  have  the
 right  to  have  a  full-fledged  discussion.

 Mr.  Speaker:  That  is  a  different
 mattcr.  Jf  you  want  to  have  a  full-
 fledged  discussion,  you  will  have  to
 adopt  some  other  method.  The  Call
 Attention  Notice  gives  only  the  pri-
 vilege  of  putting  a  question  to  a  few
 Members.  I  can  call  only  those  whose
 names  have  becn  put  on  the  list.  But,
 for  the  present,  I  have  admitted  it
 as  a  call-attention  beca:  it
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 call-attention;  this  has
 with  that  call.  jon.  M
 sion  is  that  you  agreed  in  this  House

 Speaker:  I  have  called  Mr.
 Devgun  and  he  is  on  his  legs,  How
 can  Mr.  Banerjee  say  now  that  he
 wants  to  raise  something  else?

 Mr.  Devgun.

 nothing  to  do

 ‘12.52  brs.
 MOTION  RE.  FIRST  REPORT  OF

 COMMITTEE  OF  PRIVILEGES

 श्री  हरदयात्र  देषण॒ण  (पु  दिस्वी )
 महादय,  श्रीमत,  मैं  प्रस्ताव  करता

 ’
 “कि  विशेषाधिकार  सर्मोत  के  पहले

 प्रतिबदन  पर,  जो  is  मई,  I9s7  को
 स्ता  में  पेश  किया  गया  या,  विचार  किया
 जाये । '
 Mr,  Speaker:  Just  a  mi  Only

 be  a  privilege  motion.

 Shri  H.  N.  Muketjee:  My  submis-
 sion  is....

 Mr.  Speaker:  It  is  now  done,
 Tomorrow,  we  shall  discuss,  not  now,
 I  have  called  Mr,  Devgun.

 aft  मधु  लिभये  (मुगेर)  मैं  प्रिबलिज
 Fart में  प्र  कर  रहा  हूं

 Mr,  Speaker:  I  would  not  allow
 anything  on  that  subject.  That  is  a
 subject  which  I  have  taken  a  deci-
 sion  now.

 wy  लिम्रये  :  प्याताकप॑ण-प्रस्ताव
 तो  अभ्रलग  बात  है  |

 Mr,  Speaker:  He  can  discuss  in  the
 chamber,  not  here.

 Shri  S.  M.  Banerjee  (Kanper):  I
 have  another  submission  to  make.  I
 am  not  saying  anything  about  that
 436  (Ai)  LS—5.

 thalf  an  hour  is  allowed  for  this.  We
 should  finish  it  within  half  an  hour—
 ten  minutes  now  and  sbout  fifteen
 minutes  after  Lunch.

 क्री  हरवयारू  वेश्गृत  mm
 म्रहोंदय,  जैसाकि  पाप  को  झीर  इस  सदन  को
 सालूस  है,  इस  सदन  के  एक  माननीय  सदस्य
 रवामी  श्रद्धा! नस्द॒  जी,  को  :  ब्रेल  को  संसदू
 भवत  के  सासने  गिरफ्तार  किया  गया,  परल्लु
 उस  को  मूचना  जिला  भ्रध्िकारियों
 ने  श्राप  को धौर  इस  सदन  को  नहों  दो  ।
 सदन  के  नियम  229  झौर  230  के  धनुसार

 इस  बारे  में  इस  सदन  को  झौर  झःप  को  इस  की
 सूचना  मिलनी  चाहिए  थी,  परन्तु  यहां  के  जिला
 सरधिकारी  इस  'कसंब्य  में  प्रसफल  रहे  |
 इसलिए  7  प्रप्नेल  को  यहां  पर  विज्ेषाधरिकार
 का प्रश्न  उठाया  गया  |

 उस  झबसर  पर  वक्तव्य देते  हुए  गृह-मंत्री
 जी  ने  कहा कि  स्वामी जी  को  गिरफ्तार  नहीं

 किया  गया,  बल्कि वह  स्वयं  गिरफ्तार हुए  ।
 उन्होने  यह  भी  कहा  कि  बह  जो  बस्तब्य  दे
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 रहे  हैं,  बह  उस  की  पूरी  जिस्मेदारो  लेते  हैं  1

 उस  के  बाद  वह  सानला  विलेषाध्िकार
 खब्िति  के  मुपुर  किया  गया  धौर  उस  का
 प्रतिबेदत  22  मई  को  इस  सदन  के  पटल  पर
 wera)  asfater  हेदोबतें  बमन
 प्राती  हैं।  पहलो  बात  तो  वह  कि  गृह
 मंत्री  जो  ते  अपने  cera  में  जिला  अधिकारियों
 को  झसफलता  को  छिपाने  पौर  उस  पर  ह... उ
 डालते  को  कोशिम  को  i  प्रतिवेदन  में  साफ़
 कहा  गया  है  कि  उम्र  दिन  स्वामो  जो  को
 विरफ्तार  किया  गधा  बोर  उत  को  एक  प्रकार
 से  3  बजे  ३२  ले  १77  बज  तक  थाने  में  रका  गया
 ह. 5  र॒  जिन  हालात  में  उन  को  वहां  पर  rT
 गया.  उस  को  तजरबन्दी  के  मिया.  प्रोर  कुछ
 नत्रीं  कड़ा  जा  सकता है  t

 उस  प्रतिकेदत  में  दूमरो  बात  यह  कही
 गई  है  कि  नियमों  के  पनुमार  जिला.
 अधिकारियों  को  उस  गिरफ्तारी  को  4  बना
 wy  को  प्रार  इस  सदत  को  देनी  चाहिए  थी,
 लेकित  बह  दस  में  धमफन  ख हे  हैं।

 बिनेषाधिकार  समिति  को  सारी  कार्य-
 बाहों  धोर  उस  के  ति  ऊर्थों  को  पढ़ने  से  कुछ
 प्रश्न  बढ़े  अम्भीर  रूप  से  हमारे  खामने
 बाते  हैं  ।  जैना  कि  मैं  ने  कहा  है,
 गृह  बंजर  जो  ले  तथ्यों  को  जांच  किये  बेर
 इस  सदन  में  कहा  कि  जो  कुछ  मेरा  'प्रफसर
 कहता  है,  मैं  उस  की  पूरो  जिम्मेदारी  लेता
 हैं  वह  जो  कुछ  कहता  है,  वह  ठोक  है।  उन्होने
 संसद  यदस्यों  की  बात  को  झुठलाने  को  कलि
 को,  धपने  भ्रधिकारियों को  सच्चा  कहा  ह... अ
 उनके  द्वारा  दी  गई  सूचना  की  जिस्मेदारी
 सेने  के  खिए  तैयार  हुए  a

 इस  प्रतिवंदल  से  यह  भी  मालूम  होता
 है  कि  यहां  को  एस्मीक्यूटिब,  मैंजिस्ट्रेसी
 घौर  शुलिस  धष्िकारी  किस  लर  से  कम
 कर  श हैं  धौर  यह  सरकार  तथा  गृह  मंबालय
 किस  प्रकार  से  उस  पर  ह... ड  हस्त  हैं।
 इस  खबत  के  एक  माततीय  सदस्य  को  गिरफ्तार
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 किया  गया  ,  उनको  थाने  में  रखता  गया,  लेकित
 उन  की  गिरफ्तारी  से  साफ  हस्कार  किया
 गाबा ।  माततीए  सदस्य  स्वयं  सत्याशह
 करने  के  लिए  गए,  उन्होंने  झपते  झाप  को
 सत्वाध्रह के सिए पेश किया । के:  लिए  पेश  किया  fel  इस  के  लियें
 उनको  दो  घंटे  की  सजा  म्लि  या  छः  बहीने
 करो,  इस  बारे  में  कोई  एतराज  नहाँ  है  ।

 यह  प्रश्णन न  तो  समिति के  सामने  बाधौरन =
 सदन  के  सामने  प्रान  केवल  इतना था  कि  जब
 उन  को  शिरफ्ता र  किया  गया  यथा  सजा दी  गई
 तो  उस  की  सूचता  श्राप  को  धौर  इस  सदन
 को  देती  चाहिए थी,  लेक्ति  यहां  के  हाकिस
 इतने  मगरूर हैं,  उन  में  हतता  मंद है है  कि  क
 नियमों  के  अनुसार  इसके  बारे  में  इस  खदत
 को  भोर  उस  के  प्रध्यक्ष  महोदय  को  सूचना
 देने  के  लिए  तैयार  नहीं  हैं।

 मैं  निबेदन  करना  चाज़ता  हूं  कि  वह  इस
 किस्म  का  पढ़ला  सौका  नहीं  है  t  feet
 में  जौ  FayQ-eaeegy  है,  जो  ला  एंड  प्रार्डर
 सिटुएशन  है,  उस  के  एसे  कई  उदाहरण  इस
 से  पहले  भो  हमें  मिले  हैं  कि  लोगों  के  साथ
 इस  प्रकार  का  अनुखित  an  किया  गया
 है।  प्राप को  घार्चवं  तहों  होना  चाहिए

 कि  दिल्ली के  महापौर  (मेयर),  यहां के  चीफ
 एक्सीक्यूटिव  कौंसिलर,  दिल्ली  कार्पोरेशत  की
 स्टैंडिग  कमेटी  के  चेयरमन  शौर  इस  मदन
 के  कई  माननीय  सदस्य  oa  से  चार  छः
 महीने  पहले  दफा  07  और  5)  के  मातदल
 गिरफ्तार  किये  गए,  जिस  के  झस्तर्गत  गुंडों
 को  गिरफ्तार किया  जाता  है।  जब  लोग
 तकद  पया  ले  कर  उन  को  जमानतें  देने  के
 लिए  गए,  तो मैजिस्ट्रेटों ने  उन  की  डमानतें
 तहीं  ती।  ग्रहां  की  संजिस्ट्रेसी किस  तरह
 से  काम  करती  है,  दिल्ली  की  हाई  कोर्ट  ने

 उस  की  कड़ी  ग्रालोचना की  है।  हम  ने
 श्राजा  की  थी  कि  उस  आलोचना  के  बाद
 यहां  की  मेजिस्ट्रंसी धौर  एक्सी:यूटिव  में
 कुछ  बुबार  होगा  ।  खेकित जब  गृह  मंत्री
 ऐसे  भ्रादण्ियों  को  बाह  देने  के  लिए  हबार
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 हैं,  जो  इस  सबन  का  भौर  भ्राप  का  झक्षभान
 करते  हैं,  हो यहां  फोर्ड  भी  सुधार  होने  की
 आजा  नहीं  है

 जंखा  कि  मैं  ने  १  हा  हैं,  गृह  मंत्री  ने  जिला
 अधिकारियों  की  कार्यवाही  भौर  उन के  कथन
 की  पूरी  जिम्मेदारी  लो  थी  भौर  कहा  था  कि
 मासनीय  सदस्य को  शिरफ्तार  नहीं  किया
 गया  था,  लेकिन  aa  कमेटी  ने  यह  फैसला
 दिया  है  कि  मा  नीय  खदस्य  को  गिरफ्तार
 किया  गया  था  a  इस  सूरत में  यह  सदत
 गृह  मंत्रों  को  झत्सेता क  रे  are  मंत्री  महोदय
 को  इस  सदन  में  wT  कर  अपने  उस  वक््तब्य
 के  लिए  माफी  मांगनों  चाहिए,  क्षमा-बाचना
 करनी  चाहिए  t

 ft  धाप  के  ant  गृह  संत्री  जो  से  कहना
 चाहता  हूं  कि  बह.  $स  बारे  में  ग्रपती  पोजोशन
 स्पष्ट  करें  ।

 Mr,  Speaker:  Motion  moved:

 “That  the  First  Report  of  the
 Committee  of  Privileges  presented
 to  the  House  on  the  22nd  May.
 1367,  be  taken  into  consideration.”

 Now,  Shri  Shrichand  Goel,  He  may
 speak  for  aboul  two  minutes  now

 ‘and  continue  his  speech  after  lunch.

 Shri  A.  B.  Vajpayee  (Balrampur):
 Let  him  start  his  speech  after  lunch.

 Speaker
 for  lunch  and  let  him Mr.  +  All  right.  We  shail

 now
 begin  his  speech  after  lunch.

 The  Lok  Sabha  then  adjourned  for
 lunch  till  Fourteen  of  the  Clock.

 The  Lok  Sabha  reassembled  after  lunch
 at  Fourteen  of  the  Clock.

 (Sa  C.  K.  Buarracuanrra  in  the
 Chair}
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 MOTION  RE.  FIRST  REPORT  OF
 COMMITTEE  OF  PRIVILEGES—

 contd.
 की  लौचन्य  मोबल  (चअण्ढोगढ़)  :

 माननीय  सभापति  महोदय,  माननीय  उपा-
 oe  ara  की  _झघ्यक्षता  में  जो
 विशेषाधिकार  समिति  बनी  थी,  उसका  पहला
 प्रतियेवत  झान  इस  सदन के  सम्मुख  हैं।
 जिस  योग्यता  झौर  परिश्रम  के  साथ  इस
 प्रश्त्त  पर  विचार कर  के  हस  सासिति  ने
 झपता  प्रतिवेदन  उपस्थित  किया  है,  मैं  उनको
 बधाई  देता  हुं।  मैं  समझता  हूं  कि  लोकतन्ल
 कौ  संसवीय  प्रणाली  मे  लोक  सभा  और
 उसके  लदस्वों  का  विशेष  स्थाल  है।
 जहां  कहीं  या  जब  कभी  प्री  उनके  चिज्नेष
 अ्राघकारों  पर  कसो  प्रकार  का  जाने  में  वा
 नजाने  में  कोई  प्ाऊमस हो। हो,  उस  सेमथ
 इस  सदन  का  कर्तव्य  है  कि  मदन के  सम्मत
 दौर  उसकी  गरिमा  कीरक्षा  के  लिये.
 विशेष  चिन्ता  कर  के,  तथा  विशेष  जागरूक
 गह कर  उस  झ्ाषिकारों  की  mm  ei
 जिस  समय  यह  प्रश्त  इस  सदन के  लाभने
 ध्या था.  कि  झाया  इस  सदन के  सम्मा-
 नीय  बदम्य  को  गिरफ्तारों  पर  इस  सदन के
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 थे,  उनका  भा  गवाहियांली  गई।  उसके
 नतीजे  के  झ्राधार  पर  वह  मसिति  इस  निर्णय
 पर  ची  कि  बाकई  स्वामी  ब्रह्मानन्द  जी को  गिरफ्तार  किया  गया  या  कम से  कम
 उनको  डिटेन  झबश्य  किया  गया  था,  उनकी
 गतिविधियों  पर  प्रतिबन्ध  लगायो  गया
 षा।

 स्वामी  ब्राह्मानन्दजी  तेंल्पप्ट  रूप  मे
 यह  बात  कही  टैकि  बह  धारा  द ल
 को  तोड़  कर  सत्याग्रह कर  रहे  थे  और  उनको
 पुलिस  धधिकारियों  नेरोका  था  और
 कहां था  कि  हम  तुम्हें  गिरफ्तार कर  रहे  हैं।
 उनको  शुरू  में  पुलिस  के  ट्रक  में  बैठा  कर
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 मैं  यह  निवेदन  करना  चाहता  हूं  कि  जहां  तक
 इस  सदन  के  माननीय  सदस्यों  के  साथ
 व्यवहार  करने  का  ताल्लुक  हूँ  उतका  भौर
 'चिशेष  कर  इस  बात  का  ध्यान  रखना

 करना  चाहिये  t  हमारे गृह  मंत्री  के  पास
 दिल्ली  पुलिस  के  जो  श्रश्निकार  हैं,  उसको
 दृष्टि  में  रखते  हुए  सीधे  रूप  से  इसकी
 जिम्मेदारी  उनके ऊपर  प्राती  है।  इस  लिये
 उनका  कर्तव्य  थाकि  बगैर  इस  भामसे
 की  जोंच  कराये  बगैर  हस  मामले  की
 गहराई  में  गये  हुए,  इस  सदन  में  इस  प्रकार
 के  विचार न  देते,  लेकिन  उन्होंने  इस  प्रकार
 का  विचार  देते  का  प्रयत्न  किया  ।

 माननीय  सभापति  महोदय  मैं  इस
 बात की  तरफ  भी  प्रापकां  ध्यान  दिल,ना
 चाहता हूं  कि  यहां के  जो  डिप्टी  कमिश्नर
 श्री  टष्फन  साहब  हैं,  उस्होंने  समिति  की
 चार  बैठकों  के  बाद  भी  केस को  इस  इंग
 मे  पेश  करन ेकी  कोशिश  की--उन्होंने
 कहा कि  यदि  समिति  यह  समझती  हैकि
 सदन  के  विजेषाधिकारों  का  उल्लंघन  ह््पा
 है,  तब  वह  क्षमा  मांगने  के  लिये  तैयार
 हैं।  उन्होंने  जिस  तरह  से  एक  कहावत

 है  कि  मेंगती  शल  कर  द््ध  देने की  कोशिश
 को,  लेकित  इस  समिति  के  योग्य  झौर
 माननीय  सदस्यों  ने  फिर से  उनसे  कहा कि
 आप  इस  बात  को  स्एप्ट  बताइये  कि  ाप
 भनकर  शना  क्षमा  मांग  रहे  है  या  करहीशनल,
 तब  उन्होंने  इस  भमिति  के  सदस्यों  का  रुख
 देख  कर  भनकर्दीशनल  एपोलोजी  हेल्डर
 की,  बिना  किसी  शर्ते  डे  उन्होंने.  क्षमा
 धाना  की।

 मैं  समझता  हूं  कि  आज  शिक्षा  लेनी
 चाहिए  पुलिस  कर्मकारियों  को  इस  घटना
 से  पुलिस  के  प्रधिकारियों  से  भी  ौर  गृह मंत्री  से  भी  यह  निवेदन  करना  चाहूंगा  कि
 उन्होंने  इस  मामले  को  शोर  गहराई  में
 जाये  बगैर  सदन  को  ग़लत  बिचार  की
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 कोशिश  की  है पौर  इस  कारण  उसको
 'पबन के  वामन  झाज  क्षमा  मांगनी  चाहिए
 ओर  जो  पुलिस  के  झधिकारी  हैं  उनको
 डस  बटना  से  शिक्षा  लेनी  चाहिये।
 तथा  जहां तक  इस  सदन  के  माननीय  सदस्यों
 के साथ  व्ययहार  करने  का  ताल्लुक  है
 उस  से  वह  जो  साधारण  पुखिस  का
 ग्वै्या  है  तथा  जो  साधारण  पुलिस  के
 हयकंडे  हैं  वह  इस्तेमाल  करने  की  कोशिश
 न  करें।  बस  मुझे  इस  वक्त  इतना  ही  बहना
 है

 Shri  A.  N.  Malla  (Lucknow):  Mr.
 Deputy-Speaker,  I  had  the  honour  of

 ‘being  a  Member  of  the  Privileges  Com
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 Shri  A.  a  Saigal  (Bilaspur):  He
 hes  already  expressed  his  views  in
 the  Committee.  Is  it  not  correct  that
 he  should  speak  about  them  in  the
 House?

 The  Minister  of  Parliamentary
 Affairs  and  Communicstions  (Dr.  Ram
 Sabhag  Singh):  The  report  is  a  un-
 animoug  one,  What  Mr.  Barua  and
 Sardar  Saigal  say—that  is  also  the
 correct  procedure.  Though  Mr,  Mulla
 was  a  Member  of  the  Commi
 is  perhaps  not  going  to  express  any
 contrary  opinion.  Therefore,  I  do  not
 think  that  there  is  anything  wrong
 in  his  speaking.

 Mr,  Chairman:  Let  Mr.  Mulla
 mittee  and  the  decision  reached  is
 one  in  which  I  had  concurred.  I,
 therefore,  feel  that  some  Members
 might  heave  an  idea  that  because  T
 have  alrea
 ‘whatever  I  will  say  here  will  be
 coloured  by  the  opinion  which  I  have
 already  expressed,  Let  me  assure  the
 House  that  |  shall  place  before  it  only
 some  legal  aspects  as  to  how  evidence
 should  be  assessed  and  I  will  not

 Shri  A.  N.  Mulla:  I  was  saying  that
 there  was  a  marked  difference  bet-
 Ween  the  assessment  of  facts  as  given
 in  the  note  prepared  by  the  Home
 Minister  and  the  conclusions  reached
 hy  the  Committee  on  Privileges,  The
 point  on  which  I  want  to  lay  stress

 is  that  this  difference  can  be  account-
 ed  for  by  the  reason  that  the  ap-

 enter  into  the  hether  the
 view  taken  by  the  Home  Minister
 the  correct  view  or  the  view  taken
 by  the  Privileges  Committee  was  the

 correct  view,
 Shri  R.  Barua  (Jorhat):  Sir,  on  a

 Point  of  order,  It  is  a  convention  of
 the  House  that  whenever  a  Member
 of  a  committee  like  the  Privileges

 Committee  has  concurred  in  the
 report,  he  does  not  speak  in  the
 House.  He  says  he  was  ३  Member  of
 that  Committee.  Are  we  going  to
 make  a  departure  from  that  practice?

 proach  made  by  the  two  groups
 were  ‘entirely  different,  I  have  been

 ated  with  judicial  work  for
 vometimes.  I  have  always  been  of
 the  opinion  that  when  it  comes  to
 assessment  of  evidence,  there  are  only
 two  approaches  open  to  a  person.  One
 is  that  you  make  a  credulous  approach
 and  believe  everything  that  is  being
 said  by  @  party.  The  other  approach

 Mr.  Chairmasz:  In  tion  with
 the  motion  brought  up  for  considera-
 tion  of  the  report,  he  is  speaking.

 Sbri  BR.  Barwa:  Is  it  correct  for  a
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 [Shri  A,  N.  Mulla)
 evidence  came  before  it;  it  sifted
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 before  the  House.  J  think  the  Home
 Minister  failed  to  make  that  sort  of

 the  ble.  It  was  impossibi
 for  the  Committee  to  accept  that
 Swami  Brahmanand  not  only  volun-
 tarily  boarded  a  van  which  was
 standing  over  there  but  then  after
 some  lapse  of  time  he  made  up  his
 mind  voluntarily  to  get  down  from
 that  van  and  boarded  another  jeep

 Committee  should  be  accepted
 House  and  with  your  permission  I
 will  move  this  motion,  namely,—

 Mr,  Chairman:  That  will  come  later.
 After  the  House  disposes  of  the  pre-
 sent  motion,  then,  he  can  move  his

 and  then  he  called  some  police  cons-
 table  to  accompany  him  and  take  him
 to  the  police  station  and  then  the
 police  constable  obliged  him  by
 boarding  the  van  along  with  him  and
 then  got  down  ai  some  place  in  bet-
 ween.  It  was  only  a  credulous  man
 who  could  have  accepted  this  type  of
 stery,  and  therefore,  because  this
 story  could  not  be  accepted,  it  became
 obvious  that  it  was  the  police  agency
 which  was  responsible  for  taking
 Swami  Brah:  nd  into  detention  at
 some  stage  and  take  him  to  the  police
 station.  The  very  fact  that  his  name
 was  taken  down  in  the  police  papers
 by  itself  indicates  that  he  was  taken
 in  some  sort  of  detention,  for  the
 names  of  the  persons  who  are  not
 detained  are  not  taken  down  in  the
 police  papers.

 It  is  not  necessary  to  dilate  on  this
 point.  I  have  put  certain  questions
 to  the  District  Magistrate  and  he
 agreed  with  me  that  if  Swamiji  did
 not  invite  the  police  constable  him-
 self  and  was  taken  by  the  police  to
 the  thane,  then  it  would  amount  to
 detention,  and  as  we  have  accepted
 that  version,  it  ia  clear  that  Swamiji
 was  detained  and  wags  taken  to  the
 thana.

 So,  all  that  I  would  like  to  stress
 here  at  this  stage  is  that  repeatedly
 the  authorities  take  a  wooden  view
 of  the  facts  presented  before  them
 because  they  rely  too  much  upon  the
 evidence  of  these  police  officers  who,
 in  order  to  cover  up  their  own  fail-
 ings,  their  own  mishandling  of  the
 situation,  give  a  garbled  version.  This

 otion.  I  shall  call  him  at  that  time
 after  this  motion  is  disposed  of.

 aft  बलराज  लचोक  (दक्षिण  दिल्ली):
 सभापति  महोदय,  इस  प्रीविलैज
 कमेटी  को  रिपोर्ट  के  बारे में  दो  मल  नहीं
 हैं।  यह  सर्वेसम्मति  से  पास  की  गई  रिपोर्ट
 है झोर  मै  समझला  हूं  कि  हाउस  इसी  रूप
 में  इसको  स्वीकार  करेगा  परन्तु  मैं  एकवरो
 बातों  की  ओर  गृह  मंत्रालय  का  ध्यात
 खींचना  चाहता  हूं।  दिल्ली  प्रशासन  के  जो
 प्रप्तिकारी  हैं  उनका  जो  रवैया  जनता  के
 साथ  या  ्ण्मे  मामलों  के  साथ  हैं  प्रगर  प्राप
 यह  रिपोर्ट  देखेंगे  भ्रीर  उसके  अ्रस्दर  जो
 कुछ  क्रस  एग्जामिनेशत  जस्टिस  मुल्ला  ने
 किया  हयामे  नकिया  अथवा  श्लौरों  ने
 किया  उसको  देख  तो  आपको  पता  लगेगा
 कि  किस  कैवेलियर  ढंग  से  प्रमुख  प्रधिकारी
 जनता  के  साथ  डील  करते  है?

 एक  बात  जिसकी  प्लोर  मैं  गृह  मंत्रालय
 का  ध्यान  दिलाता  चाहूंगा  यह  है।  स्वामी
 ब्रह्मानन्द  ने  यह  कहा  था  कि  हम को  थाने
 में  ल ेगये  और  वहां पर  हमारे  शाम  लिखे
 गये।  झब  यह  एक  स्टेटमेंट  श्राफ  फैक्ट  हैं,
 लेकिन  डिस्ट्रिक्ट  म॑जिस्ट्रें:  शौर  कुछ  झौर
 लोगों  ने  कहां कि  नाभ  नहीं  लिखे  गय े)
 इस  प्रकार  से  एक  जो  स्टेटमेंट  माफ  फैक्ट
 हैं  उसके  प्न्दर:  एक  संसद  सदस्य  को  झौर
 एक  ऐसे  व्यक्ति कों  ओ  कि  बहुत  सम्मानित
 हैं,  शुरुलाया  जाता  ह।  झगर  ऐसा
 व्यवहार  एक  संसद  सदर्य  गाथ  किया

 जा  सकता  है  तो  फिर  झाम  जनता  कसा
 क्या  किया  जाता  होगा  इलकों  शाप  ोच
 सकते  हैं।
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 इसी  बरकार  कलेजों  पुलिस  इन्स्पेक्टर
 अवाही  बावे  उन्होंने  इस  प्रकार  से
 बातें  की  जिंस  कार  से  जो  टाउट  तैयार  कर
 के लाये  जाते  हैं  बह  करते  हैं  या  जो
 ट्यूटई  झावभी  होत ेहैं  बह  गयाही  देते  हैं।
 और  मुझ  को  बहां पर  कहना  पड़ा कि  कया
 इसी  प्रकार  से  उनको  शबाही  देंगे  की  बात
 सिखलाई  जाती  है।  यह  ऐसी  चीजें  हैं
 जिन  पर  गृह-मंजालय  को  विचार  करना
 चाहिये  |  भ्राग  देश  में  जो  श्रष्टाचार  ढ
 रहाह  या  werare  बढ़  रही  है5
 एक  बड़ा  कारण  यह  है ँकि  जो  झधिकारी
 हैं,  ओ  पुलिस  softest  या  दूसरे  आफिसस
 है,  उतर जो.  aT  हैं  उसे  जनता  में
 बिश्शास  पैदा  होने  के बराय  भ्रविश्यास  बेदा
 होता  है।

 इसलिये  मैं  चाहृंगा  कि  इस  रिपोर्ट  को
 यथावत्  स्वीकार  कर  लिया  जाय,  परन्तु
 इस  ग्पोर्ट  में  जो  भी  बातें  दी  हुई  हैं  उनके
 प्रकाश  में  गह  मंत्रालय  जरूर  व््यानदे।

 Mr.  Chairman:  I  may  point  out
 that  under  the  rules,

 “such  debate  shall  not  refer  to
 the  details  of  the  report  further
 than  is  necessary  to  make  out  a
 case..."
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 relying  that  kind  of  report,  in
 his  speech  indulges  in  all  sorts  of
 innvendoes  the  ber

 i cerned.  If  this  is  the
 out  to  a  Member  of  Parliament,  we
 can  understand  the  kind  of  treatment
 meted  out  to  the  ordinary  people  who
 are  subjected  to  police  har,

 At  least  in  this  particular  case  the
 Home  Minister  should  have  the

 against
 House.  That  is  thy  least  thai  is
 expected  of  them.  Tl.  will  not  lose
 anything  by  it;  on  the  other  hand,
 their  prestige  will  go  up.  But  if  they do  not  want  that  and  if  they  want  to
 fo  down  us  people  who  stand  on
 wrong  ideas  of  prestige  and  stick  to
 their  own  position,  to  hell  with  them.
 Nobody  can  save  them.  All  |  want
 them  to  understand  is,  at  least  here-
 after  they  should  send  a  directive
 ‘hat  a  judicial  frame  of  mind  must
 be  brought  to  bear  on  such  questions and  they  should  find  out  whether  all

 report  and  naturally  they  justify
 whatever  they  have  done.  Therefore, it  should  not  be  a  white-washing
 inquiry  for  the  purpose  of  justifica-

 must  be  a  real  inquiry.  This  js  the

 lesson  and  in  future  at  least  it  will
 behave  properly.
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 chosen  to  bring  politics  in  this
 matter.  This  is  a  matter  between  the

 have  said  earlier,  we  are  as  zealous
 to  protect  the  rights  of  Members  of
 this  House  as  anybody  could  be.  The

 Shri  Bal  Raj  Madhok:  |  think  the

 MAY  2,  I967  Comm.’s  First  Report  (M.)  >

 Shri  A.  N.  Mulla:  With  your  per-
 mission,  Sir,  I  beg  to  move:

 “That  this  House  agrees  with
 the  First  Report  of  the  Com-
 mittee  of  Privileges  presented  to

 pl
 House  on  the  22nd  May,

 Mr.  Chairman:  The  question  is:
 “That  this  House  agrecs  with

 the  First  Report  of  the  Com-
 mitice  of  Privileges  presented  to
 bk

 House  on  the  22nd  May,

 The  motion  was  adopted.
 Shri  Vasudevan  Nair  (Peermade):

 Sir,  before  you  proceed  with  the  next
 item  on  the  Agenda—-the  Railway

 hon.  Minister  has  misunderstood  what
 we  said.  We  never  wanted  to  bring
 polities  into  the  matter.  What  we
 wanted  to  say  was  that  certain  things
 came  to  ०७०  notice.  We  did  no!  want
 to  refer  to  them  in  the  conclusion  of
 the  Privileges  Committce  report.  But
 we  want  to  bring  those  things  before
 this  House  for  the  consideration  of
 the  Home  Ministry  so  that  it  may
 think  about  this  matter  and  see  that

 in  your  ini
 no  politics  has  been  brought  in  here.

 Shri  P.  Ramamarti:  Obviously,  Sir,
 the  speech  of  the  Home  Minister  war
 not  referred  to  this  Committee.  It
 was  not  their  job,  Their  job  was,  in
 that  particular  matter,  not  what  hap-
 pened,  not  what  he  spoke.  (Interrup-
 tions)

 Mr.  Obalrman:  The  time  fixed  by
 the  Speaker  for  this  motion  is  ex-

 dget—I  would  like  to  bring  to  your notice  that  many  Members  of  this
 House,  yesterday,  gave  notice,  about
 correcting  answers  given  in  the  House.
 Sir,  very  wrong  and  false  s.atements
 have  been  made  by  the  Minister  of
 Food  on  the  floor  of  this  House  as
 wel|  as  outside  and  he  is  continuing to  make  such  slatements  on  the  food
 situation  and  supplies  to  States.  We
 would  like  to  know  when  that  state-
 ment  will  be  made  and  when  an
 Opportunity  will  be  given  to  us?

 Mr,  Chairman:  I  understand  it  is
 under  the  consideration  of  the
 Soraker  and  he  has  referred  it  to  the
 Minister  of  Food.

 Shri  Vasudevan  Nait:  We  want  to
 convey  that  it  is  a  very  serious
 matter

 sidered  it  he  will  bring  it  before  the
 House.

 tay  fare  :  केरणत  शौर  विहार  के
 बॉरेजेंची।
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 Mr,  Chairman;  All  those  questions are  under  his  consideration.
 Shri  E,  K.  Nayanar  (Palghat):  I

 have  also  given  noiice  of  it.
 Mr,  Chairman:  All  the  notices  are

 with  him.  (Interruption).

 24.30  875.
 RAILWAY  BUDGET—GENERAL

 DISCUSSION—Contd. ——,
 Mr.  Chairman:  The  House  will  now ‘ame  UP  general  discussion  of  the

 Railway  Budget.
 Shri  Rajaram  (Salem):  Mr.  Chair- ™man,  ]  thank  you  for  giving  me  an

 Opportunity  to  participate  in  the general

 Though  we  were coming  across  so  Many  accidents  in this  part  of  the  country,  so  far  as  the southern  side  wax  concerned  there
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 marginal  adjustment  in  freight  rates
 in  the  year  1961-62.  Then,  in  the
 yeer  1961-62,  again  the  basic  rates
 chargeable  for  goods  traffic  were
 increased  by  50  paise  per  ton  and
 Passenger  fates  were  increased  by
 70  to  IS  per  cent.  Then,  in  the  year
 1963-64.  a  surcharge  of  0  per  cent
 On  parcels  was  levied.  In  the  year
 ‘1964-65.  a  surcharge  of  2  per  cent  on
 freight  rates  was  levied.  In  the  year
 ‘1965-06  there  were  increased  passen-
 ger  fares  and  freight  rates  over  25
 items.  In  the  year  1906-87,  there  was
 no  increase  in  passenger  fares  or
 freight  rates  because  it  was  an  elec-
 tion  year.  In  the  present  railway
 budget  the  rates  have  been  increased
 ©n  so  many  items.  For  instance,  in
 South  India  they  were  selling  a  rail-
 way  guide  for  30  paise.  Now  the  price has  been  raised  to  50  paise.  The
 price  of  platform  tickets  has  been
 raised  by  50  per  cent.  the  cost  of
 reservation  of  tickets  by  00  per  cent
 and  the  cost  of  third  class  tickets  by
 I2)  per  cent.

 For  your  information,  we,  the  DMK
 Par.y,  ure  running  a  Government  at
 the  State  level.  In  the  olden  days,

 bers  of  the  opposi:  used  to
 Rive  comparison  with  foreign  coun-
 tries,  Now  I  want  to  give  a  compari-

 an  entirely  different  matter.  When
 On  one  side  the  non-Congress  Minis-
 tries,  non-Congress  Governments,  are
 trying  to  bring  down  the  price  level,
 are  trying  to  bring  down  the  ticket
 rates  to  do  justice  to  the  common
 pepole,  the  down-trodden,  on  the
 other  side,  the  railways  both  in  the
 Third  Plan  period  and  now  in  the
 Fourth  Pian  are  increasing  the  rates
 in  such  a  way  that  when  there  it
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 pp  oy  they  sing are  crea.
 another  infation.  This  Shei  D.  ca  Skarme  (Gurdaspur):

 would  be  fully  justified  on
 ground  that  such  very  short  dis-
 tance  travel  is  most  unremunera-
 live  for  ihe  railways;  even  the
 Printing  and  issue  of  ticket  costs
 about  3.74  paise.”

 Here  I  have  got  a  doubt.  |  thought,
 the  Railway  Board  people  were  very
 intelligent  and  shrewd.  I  do  not  know
 why  they  are  spending  3.74  puise  for
 a  single  ticket.  So  many  State  Gov-
 ernments  are  running  buses.  Then,
 you  might  have  seen  cinemas  where
 the  tickets  are  printed  on  ordinary
 paper,  It  costs  not  even  half  paisa  or
 quarter  paisa.  Why  do  you  not  print
 such  tickets  and  issue  them  at  rail.
 way  stations?  You  cannot  say  that
 you  are  getting  to  sell  tickets  for  thou.
 sands  of  rupees  at  small  stations  in
 villages.  Why  are  you  spending  so
 much  money  over  these  tickets?  Is
 it  not  possible  for  you  to  economise

 the  fares.  The
 authorities  ह  the  Railway  Ministry
 are  not  coming  forward  with  econo-
 mies  in  the  Railway  Ministry  at  all.
 Please  do  not  think  thet  the  poor  peo-

 people  have  no  money.  Of
 course,  black-market  people  have
 money.  They  travel  in  first  class  We
 have  got  our  passes  and  we  also  travel
 in  first  class.  But  we  must  think
 about  the  common  man  in  the  coun
 try.  We  must  give  some  facilities  to
 the  common  inan.

 Then,  you  have  said:—

 “In  the  case  of  Third  Class
 Mai  and  Express  fares,  the  w-
 cTease  will  be  12-172,  per  cent.  fur
 distancvs  upto  1,500,  kms,  which
 will  give  an  increase  of  Hs.  4.20
 al  Ubat  distance,  and  a  flat  addition
 of  Rs,  4.20  to  fares  for  distances
 Deyund  so  that  the  maximum  in-
 crease  will  be  Rs.  4.20."

 This  four  twenty  is  sot  govod;  four
 twen  y  is  something  bad.  So,  please
 change  that.  I  hope.  thiy  Ministry  tn
 not  being  calieg  by  that  namv.

 Then,  there  are  a  number  of  defecis
 mm  the  Railway  Department.  When  we
 travel  from  Madras  to  Delhi  or  frum
 Delhi  to  Madras,  we  come  across  $0
 many  bottlenecks  in  the  railway  ar-
 rangements.  Often,  the  dining  cer
 goex  sick;  the  third  class  air-condi-
 tioned  car  goes  sick.  Passengers  face
 very  great  hardship  at  the  Deth)  rai!-
 way  station  itself.  When  we  go  ar
 approach  the  Station  Superintendent
 to  attach  some  extra  bogeys,  we  find
 that  no  dining  car  bogeys  are  avail-
 able  at  the  Delhi  Station;  or,  if  we  go
 and  approach  the  Station  Superinten-
 dent  of  the  Madras  Station,  we  fint
 there  ts  no  dining  car  available  and
 the  train  runs  a]]  the  way  without  #

 suffer  because  of  that.  At  night  we
 have  to  use  candlesticks  to  take  meals,



 The  defects  can  be  rectified  at  the
 starting  stations,  There  ere  station.
 like  Dethi,  Madras,  Hyderabad.  Bom-
 bay,  Calcutta  and  so  on.  These  are

 Railway  Department  come  forward  to
 leave  some  extra  bogies  ai  the  start-
 ing  stations  to  adjust  the  train  to
 move  in  a  comfortable  way  fo-  the
 benefit  of  the  passengers?  That  must
 be  looked  into  by  the  Railway  De-
 partment.

 I  now  come  to  the  Salem-Bangalore
 line  which  is  situated  in  my  consti-
 tuency.  According  to  the  Railway
 Ministry,  they  are  going  to  open  the
 Salem-Dharmapuri  railway  line  in  the
 menth  of  June.  Of  course,  that  is
 perfectly  in  order.  But  I  do  not  know
 what  is  the  bott'eneck  in  the  case  of
 the  Salem-Bangalore  line.  Somehow.
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 starts  at  20-I0  Pa,  at  Salem  and
 reaches  Madras  early  morning  and
 the  same  train  Mayes  Madras  at  8

 Salem  at  4  am,  in

 so  that  they  can  sleep  and  have  a
 comfortable  journey  in  the  night  upto Madras.

 We  have  been  requesting  the  Rail-
 Way  Ministry  for  the  past  so  many years  tor  a  circular  railway  in  Madras That  is  a  long-felt  necd  of  Madras Statc.  Madras  State  has  been  upgrad- ed  to  ‘A’  Cluss.  It  has  been  sugges.ed by  so  many  Members  of  this  House that  Calcutta  is  in  need  of  a  circular
 railway.  So,  also  Madras  ix  in  need  of a  circular  railway.  That  is  not  a  big affair.  We  have  got  one  railway  line to  Tambaram,  ther  to  Arkon: and  a  third  to  the  port  side.  These-
 Trailways  can  be  connected  in  between and  we  can  create  a  very  fine  circular
 railway  at  a  minimum  cost.  This  can

 the  work  was  not  done  properly  ac-
 cording  to  the  time-schedule.  Some
 bottleneck  is  there.  I  do  not  know
 which  side  is  at  fault,  either  the  engi-
 neezing  side  or  the  revenue  side  or  it
 is  the  fault  of  the  contractors.  They
 have  not  done  their  work  according

 be  idered  by  the  Railway  \inis-
 try,

 Then,  I  want  to  make  a  request  to the  Railway  Ministry  about  the the  Tinnevelly-Kanyakumari-Trivand Tum  line.  If  you  have  that  line,  you Can  see  on  one  side  the  moon-rise  and
 On  the  other  side  the  sun-set.  It  is  a
 very  beautifuy  scene.  You  can  have-
 thousands  and  thousands  of  tourists
 there  and  they  will  have  an  enjoya- ble  sight.  That  js  9  Jong-felt  demand.
 The  survey  is  over.  Everything  is
 ready.  The  only  thing  is  that  money
 must  come  from  your  pocket,  that  is,
 from  the  Railway  Ministry.

 Shri  Namblar  =  (Tiruchirappa)li):
 Why  don’t  you  come  t¢  Kanyakumarl
 to  lay  a  foundation-stone  for  that
 line?
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 Shri  Rajaram:  Myself  and  Mr.  N.am-
 biar  will  invite  the  hon.  Minister  to
 lay  the  foundation-stone  there.

 The  other  lines  are  Dharmapuri
 Jelarpet  vio  Krishnagiri,  Ongole  to
 Hyderabad  and  Hassan  to  Mangalore.

 As  far  as  electrification  ig  comesrn-
 ed,  our  request  ig  that  Madras-Arko-
 nam  line  must  be  electrified  sooner  or
 later  because  the  town  is  thickly  po
 pulated  ang  a  number  of  people  are
 coming  down  to  the  Madras  City  for
 work  and  employment.  So,  this  is  wery
 necessary  and  I  want  the  Railway
 Ministry  to  give  due  consideration  to
 this  request  for  electrification,

 As  far  as  dieselisation  is  concermed,
 Brindavan  Express  ja  the  only  train
 which  hag  been  connected  with  a  diesel
 engine;  in  the  south,  this  is  the  only
 train  which  has  been  connected  with
 a  diesel  engine.  My  request  is  that
 the  Cochin  Exp-ess  which  ts  running
 a  long  way  must  also  be  connected
 with  a  diese)  engine,  Likewise  if  the
 connection  is  given  to  the  Blue  Moun-
 tains  Express  also,  it  will  cater  to
 the  needs  of  the  public.

 Now  I  want  to  say  a  few  words
 about  overbridges.

 Mr.  Chairman:  He  may  conclude
 now,

 Shrj  Rajaram:  I  am  concluding.
 We  want  an  overbridge  in  Mayu- ram  Junction  and  also  an  overbtidge

 for  pedestrians  in  Salem  Junction.
 Salem  Junction  divides  two  villages—
 Surammangalam  and  the  old  Surmm-
 mangalam—and  people  often  cross  the
 railway  line  and  the  officials  fine  these
 people.  So,  there  is  a  need  for  a
 pedestrian  railway  crossing  bridge  and
 ६  would  request  the  Railway  Minister

 -te  give  due  consideration  for  that,

 @ कदी विश्वमांच,  राज  (देवरिया)  :  मपाफति
 महोदय,  एस समय  मदन  में  देश  के  सब  से
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 बड़े  उद्योग  मद  के  संबंध  में  क्किर  ही
 रहा है  i  इस  उद्योग में  लगभग  j2  are
 कर्मचारो हैं,  लगभग  ]  करोड़  ताथरिक  रोज
 इस  से  लाभ  जठाते हैं हैं  प्रोर  इस  के  रा  कई
 करोड़  की  सम्पत्ति  का  यातायात  होता  है  +
 ऐसे  बड़े  उद्योग  की  सफलता  तथा  उन्नति  इस
 बात  पर  निर्भर  करती  है  कि  सारे  देश की
 झाथिक  व्यवस्था  में  कितता  विकास  हुमा  है
 भ्रथवा  कितनी  उन्नति  हुई  है  ।  तीसरी  बोजना
 के  पहले  एक  दो  सालों  में  हमारी  प्राथिक
 व्यवस्था  में  जो  जत्नति  हुई  उस  के  मुकाबले
 में  योजना फरे  प्राछिरी  एक  दो  खातों  मे ंहमारी
 झ्राथिक  व्यवस्था  में  कुछ  कभी  प्राई  i  इस  का
 धसर  रेलबेज  पर  भी  पड़ा  गौर  उस  को  भ्राय
 में  कमी  हुई  ।

 इस  के  झ्तिरिक्त  रेलबेज  के  लिए  झ्राव-
 श्यक  चीजों  के  मूल्यों  में  वृद्धि  के  कारण  भो
 गेलबेज  को  भ्ारथिक  उन्नति  में  बाधा  पड़ो  ।
 आंकड़ों  को  देखने  से  मालूम  होता  है  कि  रेलवेज
 की  आशिक  व्यवस्था  धौर  उस  की  आय  में

 जो  कभी  हुई  है,  वह  एक  दो  साल  का  पवनति
 के  कारण  नहीं  ठुई  है,  कल्कि  रेलबेज  से  संबंधित
 आवश्यक  चीजों  के  मूल्यों  में  बद्धि  के  कारण
 हुई है  ।  जहां  खोहे  भ्ोर  इस्पात  का  संबंध  है,
 पहली  योजना  के  पहले  साल  में,  र्चानू  9  5a

 ‘S51  में  जहाँ  उस  को  कोमत  00  रूपये  थो,
 बहां  1968-66 aH में  उस  की  कीमत  225  Fo
 हो  गई  1  मतलब  यह  कि  25  प्रतिशत
 इस्पात  बौर  लोहे  के  मूल्य  में  वृद्धि  हुई  है,  उसी
 तरह  से  रेलवे  कर्मचारियों  के  वेतन  के  संबंध
 में  84  प्रतिशत को  वृद्धि  हुई  है  ।  कोयला  जो
 उसके  लिए  मुख्य  साधन  है,  उस  में  लगभग
 8  प्रतिशत  की  मूल्य  में  वृद्धि  हुई  है  ।  इन  सब

 को  वृष्टि  में  रखते  हुए  यातायात  और  सम्पत्ति
 के  साधनों  को  बढ़ाबा  देने  के  लिये  किराणों
 झौर  माल  के  भाड़ों  में  भो  द्वि  हुई  है,  वह  केवल
 48-7 प्रतिशत की  हुई  है  ।  प्रायः  इस  सदन के
 माननीय  सदस्थ--हस तरफ  के  बीर  विरोधी
 दलों  के--बागनीय  राजाराब  जी  थी
 कहा  करते  हैं  कि  रेलवे  कर्मचारित  के  1: ड
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 ज्यादा  वच  होना  चाहिये  |  इन  कर्म  बारियों
 प्रौर  कोयले  तथा  लोहे  में  बृद्धि  के  कारण
 जो  खर्चा  बढ़ा  है,  उस  के  मुकाबले  में  हमारी
 जो  धाय  हुई  है,  बह  कहीं  कम  हुई  है  ।  दो-
 तीन  साल  पहले,  862-63,  में  एक  रेलवे
 कर्मचारी  के  लिये  iys3  ३०  खर्च  होता
 भा,  लेकिन  ‘1965-66  में  2328  vo  खर्च
 होने  लगा  ।  लोहा  धीर  इस्पात  के  मूल्य  में  इन
 पिछले  सालों  के  मुकाबले  में  rs  ८  at
 बृद्धि  हुई  है  ।  कोयले  के  मृत्य  के  संबंध  में  32
 प्रतिशत  वृद्धि  हुई  है  |  इस  प्रकार  जो  खर्च
 बढ़ा  है,  वह  रेल  की  कार्यक्षमता  में  दोष  प्राने
 के  कारण  नहीं,  बल्कि  सारी  दुतिया  में  जो
 चीजों  का  भाव  बड़ा  है,  उस  के  कारण  भी  हमारी
 प्राय  में  कमी  हुई  है  ।  इस  से  हमारा  बजट
 बागे  के  लिये  कुछ  इशारा  नहीं  करता  है--
 यानी  कोई  नई  योजना  नहीं  है,  कोई  नई
 रेलबे  लाइन  नहीं  है,  सुविधाशों  की  नई  बातें
 नहीं  है  ।  इस  समय  तो  58  करोड़  रूपये  को
 कमी  हो  रही  है.  उस  कमी  को  पूरा  करने  के
 लिये  कहीं  न  कहीं  से  देश  में  पैसा  प्राना
 चाहिये,  वह  पैसा  द्रायेगा.  कहां  से---
 यात्तियों  से  भाये  या  साल  आई  में  वद्धि  के  हारा
 आये  ।

 यह  मही  है  कि  कुछ  सालों  से  यह  सरकार,
 जो  इस  समय  सत्तारूढ़  है,  प्राय:  नजदीफ  के
 यात्रियों  के  भाड़े  में  किसो  प्रकार  की  वृद्धि
 नहीं  करती  थी,  लेकिन  इस  साल  उस  कमी
 को  पूरा  करने  के  लिये  किराया  बढ़ा  है,  भी
 जो  माननीय  सदस्य  बोले  हैं,  उन्होंने  खास
 तौर  पर  उसकी  तरफ  इशारा  किया  है  |  लेकिन
 जैसा  मैंने  पहले  कहा  बह  वृद्धि  चीजों  के  मूल्यों
 में  बृद्धि  क ेकारण  है  ह. अ  वह  भी  जितनी  मूल्यों-
 में  बृद्धि हुई  है,  उतनी  नहीं  है  रेलवे क  मे  धारियों
 के  च  में  जितनी  बृद्धि  हुई  है,  उतनी  नहीं  है,
 उस  ले  कहीं  ज्यादा  है।  इस  संबंध  में  यह  भी
 कहा जा  सकता  है  कि  हमारी जो  नई  योजनाएं
 हैं  क्या  यह  कजी  उन  के  कारण  भी  है  ?

 General  Dis.

 यहां  पर  एक्सीडेन्ट्स  के  बारे  में  चर्चा
 हुई  t  श्राप  जानते  हैं  कि  एक्सीइन्ट्म  के  संबंध
 में  जो  रिपोर्ट  झाई  है,  उस  से  यह  स्पष्ट  हो  जाता
 है  कि  पिक्रले  कई  सालों  वेः  मुकावसे  में  1  06  Ss
 6५  मे  मव  से  कम  रेलवे  एक्सीडेम्ट्स  हुए  हैं  t
 यदि  पहली  योजना  के  काल  से  भी  इस  का
 मकाबला  करें  तो  हम  देखेंगे  कि  965-66
 में  सत्र  से  कम  एक्सीडेन्ट्स  हुए  हैं  1  इस  तरह
 में  इस  में  सुधार  तो  हुआ  है,  लेकिन  यह  सही  है
 कि  हमारा  जो  माल  या  सम्पत्ति  बाहर  प्लाती-
 जानती  थी,  उस  में  उतनी  तेजी  नहीं  है,  जितनी
 रेलब्रें  के  मुकाबले  में  रोइस  ट्रैफिक  में  हुई  है
 ग्रौर  इस  से  एक  प्रकार  से  रेलके  के  साथ  कम्पी-
 टीशन  [प्रतिद्वंद्विता)  बढ़  रही  है  |  इस  में
 मुधार  हो  सकता  है  बहुत  जाहों  पर  माल
 का  नुकमान  होता  है  या  माल  देर  से  पहुंचता
 है,  इस  कारण  माल  के  मालिक  झपने  माल  को
 कोए  से  ले  जाने  की  कोशिश  करत ेहैं  1  यटी  कारण
 है  कि  श्राम  जनता  का  रुझान  यातावात  श्राथना
 माल  ने  जाने  के  लिये  रोड  ट्रांस्पोर्ट  को  तरफ
 ज्यादा  होता  जा  रहा  है|  ऐसी  हालत  में  जब
 कि  रट  और  रेल  यातायात  में  कस्पीटीशन
 चत  रहा  है,  रेल  मबालय  न  जाने  ब्यों  भाउट
 एजेन्सीज  स्थापित  करने  के  मामले  में  प्धिक
 सक्रिय  नहीं  है  ।  मेरी  कांस्टीचुएन्सी  में  रुधपुर
 तथा  कमपा  के  थारे  में  मैंने  स्वयं  पहले  कहां
 था  कि  यदि  वहां  पर  रेलवे  की  तरफ  से  घ्राउट
 एजेन्सी  स्थापित  हो  जाय  तो  माल  रेखबे  के
 द्वारा  काफी  वड़ी  तादाद  में  श्रा-जा  सकेगा  ।
 लेकिन  इस  संबंध  में  उदासोनता  है  t  ये  बातें
 बचपि  छाटी  हैं,  देखने  में  छोटी  लगतों  है,
 बक्िन  बही  महत्वपूर्ण  हैं,  प्रोर  रोड  प्रतिईं-
 ट्विंता,  का  सामना  करने  में  सहायता  पहुंचा
 सकती  हैं  ।

 जो  ड्रेनें  दूर  के  स्थानों  में  चलती  हैं,
 उन  में  बहुत  ज्यादा  भीड़  रहती  है।  भी
 LO  दिन  पहले  जब  हम  लोग  प्रा  रहे  थे,  तक
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 हम  ने  देखा  कि  त  केवल  अर्ड  क्लास  बल्कि
 सैकण्ड  बनास  को  भी  यह  हालत  थी

 पक  बैठते  को  बात  तो  दूर,  बढ़े  होते
 में  भी  कठिताई  हो  रही  थी,  खडे
 होते  के  लि०  भी  जगह  नहीं  थी  t  न  जाने
 क्यों  इस  बार  न.  ट्रेनें  बचाने  को बात  बिलकुल
 नहों  हुई  है,  हो  सकता  है  कि  पैसे  को  दिक्कत
 के  कारण  ऐमा  हुमा  हो,  लेकिन  जब  हम

 'किरायों  में  बडढ़ोलते  कर  रहे  हैं  तो  यह  भी
 जरूरो  था  कि  हर  लाइन  पर  कुछ  नई  ट्रेनों
 की  व्प्र  ःस्था  को  जातो  झोर  उन  में  कुछ  डिब्बे
 खास  तार  से  थई  तबा  सैकण्ड  क्त्ास  के  बढ़ाये
 जाते।  रेजजे  क्मेबारी  शोर  कुछ  ऐसे  लोगों
 की  संख्या  याज  बहुत  बढ़  गई  है,  जो  टिकट
 न  होने  पर  भो  इन  डिब्बों  में  चढ़  जाते  हैं  प्रोर
 उन  को  वजह़  से  यावियों  फो  काफ़ों  दिक्कत
 होती  है,  इस  जिये  ट्रेनें,  मे  कुछ  डिब्बे  बढ़ाने
 को  ज्यादा  जहारत  है।
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 दब  fort  कटितार्ट  को  शोर  8  परापका
 ध्यान  दिलाना  चाहता  हूं,  बह  किसी  एक
 लाइन  की  नहीं  है,  बल्कि  सभो  जोनज़  में  है
 बौर  वह  पैसेन्ज्)  एवनिटोर  के  बारे  में।
 गर्मियों  में  पानी  की  दिकत  सभो  जगहों  पर
 होती  है  1

 एक  बात  इस  में  खास  तोर  पर
 ध्यान  देने  को  है  ।  देश में  पिछले  ii-is
 बर्षों में जो.  छोटे  मोटे  करनें  थे,  उन
 में  बहुत  बिकास  हमा  है,  उन  को  प्राबादी
 बढ़ी  है,  जैसे  देवरिया  छोटे  स्थान
 भज जडे  होते जा  रहे  हैं  तथा  जो  पहले के
 बनाये  हुए  छोटे  छाटे  स्टेशन  हैं,  के  ह. द  वहाँ
 की  श्रावश्यकता  तेः  भ्रनुसार  बहुत  छोटे
 पहले  जा  रहे  हैं  ।  उन  स्टेशनों  के  प्रगल-
 बगल  में  जो  प्याने-जाने  के  रास्ते  हैं,  वे  कभी-
 कभी  एक  एक  बन्दा  बन्द  रहते हैं,  जिसको
 बजह  से  ट्रकों  शोर  यात्रियों  को  घस्टा-घस्टा
 सके  रुका  रहना  पड़ता  है  ।  उन  के  आने-जाने
 में  रुकाकट न  पड़े  इस  दृष्टि  से  कहां  भ्रण्डर  तथा

 श्रोबर  ब्रिजिज  की  स्यथस्था  की  जानी  चाहिंगे  1

 MAY  39,  General  Dis.  74598

 यहां  यह  भी  कहा  गया  'है  कि  छोटी-
 छोटी  बास्थ  लाइमों  से  ला  नहीं  हो  रहा
 है  तथा  उन  के  बन्द  किये  जाते  का  सुझाव
 दिया  गया  है  ।  मैं  यह  बतलाना  चाहता
 हूं  कि  कई  द्वान््च  लाइनें  ऐसी  हैं  जो  थोड़ी
 दूर  तक  यदि  बढ़ा  दी  जांग,  तो  उमकी  भाम
 बनी  बहुत  बट  सकती  है--जैसे  टृण्डला,
 बरतन,  एटा  अ'स्य  लाइन  को  यदि  कासगंज
 तक  बढ़ा  दिया  जय  तो  उसको  भाम  इनो  बहुत
 बढ़  सकती  हूँ  wt  6  तरह
 से  और  भी  ब्रास  लाइनें  है  शिनमें  थोड़ा
 बढ़ाने  से  उनको  घाव  बद  सकती  है  ।

 मैरों  गेज  लाइन्ज  को  सरकार  नैजनला-
 इज  कर  सकती  है,  उस  को  नैशनलाइज
 कर  के  उन  को  माटर  गेज  या  ब्राड  गेज  के
 प  में  बदला  जा  सकता  है  तथा  उन  के
 घाटे  को  कम्र  किया  जा  मकता  है  इस  से  जो
 मैरो  गेज  लाइनें  बहुत  पुरानी  हो  गई  हैं,
 उनको  प्रामदनी  बह  सकक्तो  है  ।

 इन  हच्दों  के  साथ,  सभापति  जी,  मैं
 रेलवे  मंत्रालय  से  या  भी  अनुरोध  करना
 चाहंगा  कि  जहां  टिक्टलेत  ट्रेबलिग  को  खत्म
 करने  का  प्रयत्न  किया  जाय,  वहां  रेलवे
 कर्मचारियों  की  कठिनाइयों  की  तरफ  भी
 ध्यान  दिया  जाय  are  बहुत  से  विरोधी
 दल  के  सदस्य  ऐसा  कहते  है  कि  घेर।  डालों,
 स्ट्राइक  करो,  लेकिन  $भ  प्रकार  के  धेरों  का,
 स्ट्राइक  का  राष्ट्रीय  सम्प्ति  पर  बहुत  प्रभाव
 पड़ता  है,  इस  में  राष्ट्रीय  सम्पत्ति  का  बहुत
 तुकसान  होता  है  ।  इस  प्रकार  को  कार्य-
 वाहियों  का  सब  से  ज्यादा  प्रभाव  झाज  कल
 बंगाल  भर  बिज्ञार  में  पहा  है,  इस  राष्ट्रीय
 सम्पलि  को  नुकसान  से  बचाने  को  जिस्मे-
 दारी  उस  के  ऊपर  भी  है,  उनका  कर्सम्य  है  कि
 में  लोगों  को  इस  राष्ट्रीय  सम्पत्ति  को  नुक-
 सान  से  रोके,  उन  को  इस  के  लिये  समझायें  1
 आज  विरोधी  पार्टियों  के नोग  पब्लिक  het
 की बात  करते  हैं,  अधिक  से  प्रश्िक
 पब्लिक  हैक्टर  के  उद्योग  अलाने  का
 सुन्नाद  देते  हैं,  रेखबें  जौ  पण्लिक  सैक्टर
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 कॉ  एक  सबसे  बढ़ा  उद्योग  है,  उस  को  सफल
 बनाया  उनका  भी  कर्तव्य  है,  वहां  पर  ो

 ह  chaotic  slate  in  the  country.

 They  declared  in  the  past  that  they
 would  arrest  the  rise  in  the  price  in-
 flex,  put  they  will  go  on  doing  what
 will  precipitate  further  crisis.

 33  hee

 The  Railway  Minister  jn  his  budget
 speech  hax  staleg  that  thic  year  the
 railways  will  incur  @  low  of  Rs  32
 crores.  He  says  that  the  reduction  of Rs  17  crores  jn  earnings  and  the  in- crease  of  Rs.  4  crores  In  expenditure
 creates  a  gap  Of  Rs,  3)  crores  in  the
 Budget  95  prenented  jn  March  last.  In

 in  March  I  had  told  him  that
 the  rates  should  be  what  the  traffic
 could  bear  but  In  the  case  of  railways,

 ignored  and
 people  have  beer  taxed

 beyond  their  capacity.  |  had  told  him

 burden.
 For  whatever  little  they  travel,  they will  have  to  pay  extra,

 I  request  the  Railway  Minister  to
 consider  this  aspect.  Definitely  this
 will  be  very  wrong  if  he  increases  the
 fares  and  freights,  and  therefore,  I
 request  him  not  to  increase  the  fares

 and  freights  at  all.
 Let  me  take  it  for  granteg  that  the

 during  1965-66  suffered  @  setback  duc
 to  adverse  weather  conditions,  and
 that  the  employees  had  aleo  to  be  paid

 allowance  accord-
 Sng  to  the  rise  prise  index  Definitely.
 there  wil}  be  «om  recommendation  by
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 LShri  J,  M.  Biswas)

 cit,  Why  are  the  railways  showing
 a  deficit?

 MAY  29,  7907  General  Dis.

 {age  charges,  I  can  tal)  him  that  ¢rores

 was  on  8-!!-966-—-why  the  railways
 were  paying  a  higher  price  for  the
 same  coal  while  the  DVC  and  other
 Public  sector  undertakings  paid  a
 lower  rate,  The  then  Minister  of  Rail-
 ways,  Dr.  Ram  Subhag  Singh  gave  an
 incorrect  reply  that  the  rate  charged
 by  the  colliery  was  fixed  by  tender.
 It  was  not  so;  it  was  done  on  the  basis

 show  you  the  figures  relating  to  these
 demurrage  charges,  of  »  small  station,
 namely,  Barang  in  SE.  Railway.

 against  Jhunjhonwala  and  Bros.  was
 Rs.  -2.30.378.65.  But  a  sum  of
 Rs.  ‘1,67,498.43  was  waived  by  the  rail-
 way  administration,  In  respect  of  de-
 murrage.  there  was  a  sum  of
 Rs,  34,725  which  was  due,  but  a  sum
 Rs,  9,856  was  waived.  All  this  hap-
 I  do  not  know  if  any  of  the  hon.  Mem-
 bers  has  heard  the  name  of  this  sta-
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 will  be  arrested  and  taken  up.  But
 the  real  and  big  culprits  are  not
 caught.  I  was  told  by  an  officer  of

 against  a  big  boss  of  the  railways.

 Mr,  Chairman;  His  time  is  up.

 cave.  ९356  was  instituted  against
 a  big  official  of  the  Railway  Board.
 The  man  who  was  entrusted  with  the
 case  had  to  run  from  house  to  house,
 i  i  :
 40  city  to  fing  out  th
 But  when  the  culprit  was  finally
 caught  and  fifty  pages  of  the  case  was
 typed  direction  came  from  Delhi  not to  proceed  with  the  case.  The  CBI
 Director  asked  them  not  to  proceed
 further.  This  is  the  real  position.  I

 rein  Se  tion,  after  it  was  national-
 isod,  it  is  running  at  a  loss.  How?
 There  is  a  reason  behind  it.

 Mr,  Chairman:  But  the  time  is
 short.

 Shri  J.  M.  Biswas:  Sir,  you  are  giv-
 ing  me  30  minutes.  I  have  taken  only
 2  minutes.



 told  that  there  was  a  box
 no  machine.

 An  bon,  Member:  What  has  the

 n
 remain  in  Delhi  if  they  are  not  kept

 The  whole  system  is  like
 So  the  passengers  are  given

 t,  fish  and  vegetables  which  have
 kept  for  four  days  continuously

 without  any  refrigerator.

 Again,  Sir,  there  is  no  rest  for  these
 catering  people.  There  are  five  din-
 ing  cars.  One  car,  they  said,  went

 I  believe,  are  to  be  surrendered.
 If  in  a  small  division  like  Kurdah

 24  posts  of  ASM  are  not  filled

 is
 the  position  of  the  officers?  Up  to
 4960  there  were  43  officers  in  Adta
 Division  of  8.8.  Railway.

 I  want  the  House

 the  Safety.  Department.
 enquired  what  duties  these  safety
 officers  are  performing  other  than
 going  to  the  club?  There  is  a  Direc-
 tor  of  Safety  and  so  many  officers  in
 each  railways,  safety  officers,

 ie
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 fa  responsible  for  a  number  of  acci-
 dents,

 The  second  thing  is  about  curtail-

 <

 The  impact  of  the  accidents  that  is

 The  failure  of  human  element  is
 responsible  for  a  large  number  og
 accidents.  There  are  certain  reasons
 for  it.

 First  of  all,  we  find  that  the  gang

 ust.
 -  ४

 mical.  The  whole  thing  should  be
 rationalised.  I  should  reming  the
 Government  that  some  of  the  sub-
 urban  railways  are  becoming  un-

 mical  beca  we  have  not  been

 |

 4]  प्र  oF
 -
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 ह्  -
 588
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 a  li  tf
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 able  to  extend  them  to  the  full  length,
 for  instance,  extension  of  Tundla-
 Etawah  line  by  another  nineteen
 miles;  if  that  is  done,  it  would  become
 an  economical  proposition.

 Coming  to  my  own  State,  I  should
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 the  Byrahmaputra  at  J
 Ghoppa  and

 i
 the  broad  gauge

 line,  it  not  t  least

 prised  to  find  the  condition  of  third
 class  compartments  and  also  the  other
 Classes.  About  the  reservation  that

 ple  are  pushed  in  afterwards  in  a

 Then  with  regard  to  catering,  much

 convert  it  into  a  bar  instead  of  making
 it  a  rendezvous  for  all  time  to  come!

 JYAISTHA  5  880  (SAKA)

 Shri  Nambiar:  Perhaps  the  list  has
 mot  been  sent  to  you.  Disorder  need mot  creep  in  every  now  and  then.
 Occasionally  disorder  can  be  there,
 not  often.

 Mr,  Shri  Nambiar  may not  be  fearing  disorder  every  time.
 Shri  Tennetl  Vishwanatham  (Visa-

 &  on  Mr.  Chairman,  the  Rail-
 way  Minister  is  a  very  innocent  gen-

 Shri  Nambiar:  Sturdy.
 Shri  Tenneti  Vishwamatham:

 very  gentle,  and  yet  he  hag  produced a  very  bad  budget.  Why  it  js  so,  one
 is  not  able  to

 I  understand  from  certain  proceed-
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 got  &  higher  voice,  We  have  always been  saying  that  Waltair  should  be
 included.  Not  only  that.  Now  that

 sie

 to  say  that  by  reason  of  the  DBK
 Railway  being  closed,  there  is  a  great deal  of  trouble  caused  to  the  emplo- yees,  Most  of  them  were  taken  from
 several  railway  zones.  Now  they  are
 being  asked  to  go  back  to  their  Parent raikways.  Most  of  them  have  beer with  this  railway  for  seven  and  eight years;  their  children  have  taken  to
 schooling  in  the  regional  language  and
 they  are  finding  it  very  difficult  to  go back  to  their  own  original  areas,  be- cause  in  that  case  they  have  to  restart the  education  of  their  children,



 the  Southern  Railway  are  taken
 wway  from  the  South  Eastern  Railway,
 these

 |  E  Fg  §
 <

 Fs

 than  that  of  two  persons  or  one  officer
 either  at  the  Madras  or  at  the  Calcutta

 Therefore,  I  pleag  that  these  people
 ‘who  are  serving  on  the  DBK  Railway,
 which  is  now  being  wound  up,  might
 be  retained  at  Waltair  by  being  taken
 into  the  South  Eastern  Railway  itself
 ii

 when  they  want  to  remain

 Fi, He  | in  fe  2 ul
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 own  statistics  show  that  apart  from
 the  third  class  passengers  even  the

 I  am  waiting  for  the  day  when  I
 can  travel  in  g  train  between  Visakha-
 patnam  and  Delhi  or  between  Visakha-

 Shri  M.  B.  Krishna  (Peddapalli):
 That  is  your  bag  luck.
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 place.  In  the  olden  days  we  used  to
 have  a  special  reservation,  and  a  com-

 or  22nd  in  the  waiting  list.  Till  the last  moment  you  are  always  on  ten-
 terhooks,  you  do  not  know  whether
 you  have  got  the  reservation  or  not  for
 Madras-Waltair  or  Waltair-Hyderabad.

 Hyderabad  is  one  of  the  most  impor- tant  places.  As  you  know,  it  is  the
 very  centre  of  Indie,  capital  of  Andhra

 absolutely  nil.  Catering  arrangements there  are  easily  the  worst  in  India.
 After  the  Government  have  taken  over
 catering,  all  kinds  of  cooks  who  are
 rejected  elsewhere  are  brought  to  the



 give  you  two  pillows  and  the  torn  pil-
 low  cover  is  put  underneath  and  the
 better  one  is  put  above,  and  then  if
 by  any  chance  you  turn  it  up,  you
 will  find  how  torn  it  is.  There  is  such
 absolute  recklessness,  there  is  no

 a  bridge  on  the  Ganges,  he  said  that

 dge
 was  sanctioned  there  but  [  do  not
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 miles  and  take  mail  trains
 throug,  that  place.

 I  would  suggest  that  at  Waltair

 If  only  wastage  had  been  prevented,
 you  need  not  have  increased  the
 and  it  is  having  an  indirect

 E

 द
 ordinary

 hotels  increase  their  prices.  If  the
 prices  increase,  the  public  and  the
 students  do  not  keep  quiet.  The  Rail-
 way  authorities  do  not  perhaps  know
 what  is  happening  in  our  parts.  If  the
 cost  of  coffee  or  tea  increases,  people
 have  a  direct  method  of  dealing  with
 these  things  and  that  will  again  create

 म् प  ।
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 पर  बहुत  सारी  बातें  हो  चुकी  हैं  प्रोर  बहुत
 सारे  ह... अ  ar  चुके  हैं  ।  मै  श्रपते  विचार
 रेल्वे  बजट  के  तम्  में  कुछ  सुझावों  के
 रूप  में  क्न  wer  t  1

 सब  से  पहुली बात  तो  यह  कि  हमारे
 शेल  मंत्री  महोदव  ने  कहा  कि  ओ  तेज  ट्रेत
 writ हैं,  जैसे  कि  दिल्ली  एक्सप्रेस  है,
 उस  में  नजदीक के  'खिन्जर  ज्यादा  होते
 हैं  इस  लिये  उत  पर  उन्होंने  किराया  बढ़ाया
 है  ।  इस  सम्बन्ध में  मस्ते  यह  सुझाव  देना
 है  कि  जो  पैसेस्जर  गाड़ियां  चलती  है,  जित
 में  भजदीक  के  पैंसेम्जरों  को  जाना  चाहिये
 उन  कौ  जगह  पर भगर  वह  उत  को  थोड़ा
 धौर  फास्ट  कर  देत ेतो  उस  से  उन  का
 काम  भी  चल  जाता  और  मेरा  वरुयाल है
 कि  उन्होंने  a0  बैसे से 15 पैसे  किराया
 बढ़ा  दिया  है  उस  को  वजह  से  जो  झसन्तोष
 लोगों  को  है  वह  भी  न  होता  ।  लेकित
 आुँकि  कर्मचारियों  पर  ौर  इस्टैब्लिशर्मट
 पर  रेलवे  का  बहुत  भ्रधिक  लाच  होता  है
 इसलिये  उस  को  महेतजर  रखते  हुए  उन्होंने
 जो  माल  ढोने पर  और  यात्रियों पर  किराया
 बढ़ाया है  कस  पर  प्रापत्ति नहों  करता  हूं  t
 लेकिन  चूंकि  किराया  बढ़ाया  हैं  इसलिये
 केरा ख्याल है कि उन को थ कि  उन  को  यडं  क्लास  के
 कैसेस्जरों  को  ज्यादा  प्रमेनिटीज  देनी  चाहिये
 सब  से  पहलो  धौर  भावश्यक  बात  इस  सम्बन्ध
 में  #  बतलाना  चाहता  हूं  कि  दिल्ली  एक्स-
 प्रेस जो  दिल्ली  से  चलती  है  वह  कानपुर
 6  या  7  बजे  पहुंचती है  t  tee  मंत्रालय

 को  चाहिये कि  वहां  पर  थर्ड  क्लास के  बालियों
 के  नहाने  का  (Mass  Bath  Hall),  ea
 झादि का प्रबन्ध का  प्रवस्थ  करें  धौर रेस वहां रेस  वहां  कुछ
 अयादा  देर  तक  रुके  जिस  में  कि  यात्री  लोग
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 [मो  सोता  राम  केसरी]
 सुविधायें  होती  भाहियें,  उन  के  लाभ  को
 श्लौर  सूख  सुविधा  को  बात  ज्यादा  होनी
 चाहिये  t

 रेलवे  की  रेवन्यू  के  बढ़ाने  के  सम्बन्ध में
 मैं  रेलवे  मंत्री  का  ध्यान  इस  तरफ  भौ  दिलाना
 चाहता  हूं  कि  रेलवे  लाइनों  के  दोनों  तरफ
 लाखों  बीभे  जमीन  बेकार  पड़ी  हुई  है  1
 यदि  मंत्रालय  उन  जमीनों पर  फसल  उसवाने
 का  कुछ  प्रबन्ध कर  दें  तो  मैं  समझता हूं  कि
 करोड़ों  रुपयों  की  बचत  भी  हो  सकती है
 जो  कि  हम  भन्न  मंगाने  पर  करते  हैं  पौर
 रेले  बोर्ड  की  प्रामदनी भी  बढ़  सकती है  t

 बहुत  सी  जगहों  पर,  जहा  पर  कि
 रेलवे  के  बढ़े  बड़े  ज  कशन  हैं,  तालाब  होते
 हैं  ।  प्रगर  उन  में  मछलियों का  हव्य
 कर  दिया  जाये  तो  उस  से  भी  काफ़ी  पंसा  aT
 सकता  हू  t

 इस  के  पश्चात् मैं  एक  घौर  बाता की. की
 तरफ  रेलवे  मंत्री  महोदय का  ध्यान  विस्वाना
 चाहता हूं  कि  लबे  बैंगल्स में में  जो  कोयला
 अलता है  उस  में  से  रेलवेंमैनों  की  गालती
 से  या  उनके  लोभ  के  कारण  बहुत  सा  कोयला
 बेकार हो  जाता है  t  ये  लोग  मनों  कोयला
 रास्ते  में  गिरा  कर  भागे  चले  जाते  हैं  ।  मैं
 कह  सकता  हूं  कि  सोनपुर  की  तरफ  छोटों
 छोटी  ट्रेनों  को  यह  हालत है  t

 आपने  जितनी  &@  डिसम्रेंटल  की  थी
 उन  में  से  कई  ट्रेनों  को, कई  लाइन्ज़  को  झापने
 रेस्टोर  कर  दिया  है  लेकिन  कुछ  को  नहीं
 किया  है।  मैं  प्रापका  ध्यान  सुपोत  की  तरफ
 दिसाना  चाहता  हूं  जो  नाथ  ईस्टर्न  रेलवे  पर
 है  ny  उसको  आपने  रैस्टोर  नहीं  किया  है  ।
 अगर  उसको  भाप  कर  दें  तो  उधर  जूट  का
 जो  उद्योमधंधा  चलता  है  उससे  उसको

 धापको  कष्फी बहुव  पौर
 रैबम्यू  भी  उससे  हो  सकता  है  ny

 उनको  पीने  के  लिए  पानी  नहीं  मिलता
 तीतरे  दर्ज  के  थाव्रियों  की  इस  तकलीफ  की
 झोर  भी  भ्रापको  ध्यान  देता  चाहिये  !

 मेरे  माननीय  दोस्त  ने  झभी  बहुत  सी
 बातें  कही  हैं  1  उन्होंने  अहां  बहुत  सी  बार्ते
 कही  हैं  उनमें  से  एक  बात  का  मैं  समर्थन  करता
 हैं)  वह  रिफ्रेशमेंट  के  बारे  में  है,  जाने  प्रीने
 की  चीजों  के  बारे  में  है  i  खाने  पीने  का  जो
 प्रबन्ध  ट्रेनों  पर  या  स्टेशनों  पर  होता  है  बह
 बहुत  ही  रेचिड  होता  है।  उस  में  न  तो  सफाई
 होती  है  शौर  न  ही  वह  भ्रच्छा  होता  है  ।
 खाने  पीने  की  चीजों  का  प्रापको  चाहिये  कि
 प्राप्त  उचित  प्रवन्ध  करें  ताकि  यात्तियों  को
 उत्तम  भोजन  की  सुविधा  मिल  सके  ।  खाने
 पीने  के  सम्बन्ध  में  झापका  प्रबन्ध  होना
 चाहिये  |

 कटिहार  से  गोहाटी  तक  प्रापने  ब्राड  गेज
 लाइन  डाली  है  ।  डिफेंस  के  दृष्टिकोण  से
 यह  लाइन  बहुत  महत्वपूर्ण  है  नागालैंड  के
 नजदीक  तक  प्रसम  के  इलाके  में  होकर  यह
 लाइन  जाती  है  ।  वहां  जो  फ्रंट  है,  सीमा  है,
 उस  तक  हमारी  सेना  इसी  गाड़ी से  जाती  है  ।
 मैं  चाहता  हूं  कि  इधर  जो  लाइन है  उसकी
 तरफ  भी  झापका  ध्यान  जाना  चाहिये  ।

 झाप  देखें  कि  बरोनी  से  लेकर  कटिहार तक
 झ्रापकी  मीटर  बेज  है  ।  भ्रगर इसको  भी  भाप
 ाद  गेज  बना  दें  तो  म्ह  बहुत  लाभदायक
 हो  सरुता  है  1  इससे  यातायात  बहुत  सुगम

 हो  जाएगा  ।  सेत. को  झरे  जाने  में  सुविधा
 होगी  t

 मालगाड़ी  बहुत  सारे  क्षामान  होवे
 जाते  हैं  ।  मैं  भाहता हूं  कि  इसमें  भापको
 प्रतियोगिता की  भावना  पेदा  करनी  चाहिये  !
 ढको  के  साथ  झापको  प्रतियोगिता  करती
 जाहिये भौर  जितनी  सुविश्ञां |... ड  से  माल
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 याले  होते  हैं,  उनको  ज्यादा  सुरक्षा  का  भ्रनुभव
 होता'  है  ।  शुरक्षा  की  भावना  भेजने  बालों
 के  विमाग  में  स्यावा  रहती  है  यह  बांत,
 जब  मालगाड़ी  से  सामान  भेजा  जाता  है,
 नहीं  होती  है।  एक  छोटी  सी  बात  मैं  प्रापको
 इस
 से
 भेजे  जाते  हैं  तो  कभी  कभी  ऐसा  भी  होता  है
 कि  जिसको  झाम  भेजे  जाते  हैं  उसको
 खाली  टोकरी  ही  मिलती  है  ।  भ्रगर  कोई
 रैफिंजरेटर  भेजता  है  एक  स्टेशन  से  दूसरे
 स्टेशन  को  तो  कभी  कभी  ऐसा  भी  हो  जाता
 है  कि  उसके  स्थान  पर  लोहे  को  ग्रलमारी
 सिलती है । है।  इस  तरह  की  जो  बातें  हैं  इन  पर
 आप  निगरानी  रखिये

 विजिलेंस  डिपार्टमेंट  के  बारे  में  भी  मैं
 दो  शब्द  कहना  चाहता  हूं  ।  एक  माननीय
 सदस्य  ने  कहा  है  कि  इस  डिपार्टमेंट  को
 अुबालिश  कर  दिया  ऊना  चाहिये  1
 मैं  उनसे  सहमत  नहीं  हूं  ।  भाष
 इसको  एआलिश  न  करें  मैं  कहता  हूं  कि
 आप  इस  डिपार्टमेंट  को  सीधे  रेलवे  बोर्ड  के
 लीचे  रख  दें  ।  इस  दिपार्टमैट  को  बनाये

 रखने  में  बहुत से  फायदे हैं  1  इस  से  रेसवे में  काम
 करने  बालों  पर  निगरानी  तो  अवश्य  रहनी
 आहिये  भौर  निगरानी  रखने  वाला  भी  कोई
 होना  चाहिये  ।  झाप  आनते  हैं  कि  प्राज
 आ ध्टाचार  बहुत  फैला  हा  है।  जीवन  के
 हर  क्षेत्र  में  देखने  को  प्रापफो  यह  मिल  जायेगा  |
 इसका  उन्मूलन  करना  सगस्त  राष्ट्र  की
 जिम्मेदारी  है।  लेकिन  झगर  कोई  भनुचित
 लाभ  उठाता  है  या  पालिटिकल  रोमांस  के
 दृष्टिकोभ  से  साभ  उठाने  की  कोशिश  करता
 है,  यह  उसकी  बात  है,  परन्तु  कोई  तो  होना
 आाहिये  जो  उस  पर  तज़र  रख  सके  ।  बह  यही
 डिपार्टमेंट हो  सकता  है।  लेकिन  इस  डिपार्ट-
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 बैट  को  भाप  भ्रहमियत  प्रदान  करें  ।  इसको
 ऊंचा  स्थान दें  धौर  यह  तभी हो  सकता है  जब
 र  डिपार्टमेंट  को  प्राप  रेलवे ओर  के  नीचे
 ला  दें  भ्रौर  यह  डिपार्टमेंट  दाइरेक्टली  उसके
 अंडर हो  t

 pe  al  तो  टिकट  ले  4  44  44  ने
 &

 ज्यादा  हो  तो  भापकों  सप्लीमैंटरी  ट्रेनें
 लाने  का  प्रबंध  करना  चाहिये।  इसी
 लरह  से  बई  क्लास  में  जो  स्लोपिग  कोच
 होती  है  उसको  भाफने  देखा  ही  होगा
 कि  उसका  एक  सप्ताह  पहले  हो  रिजबेंशन
 हो  जाता  है  t  प्रगर  भौर  भी  मुसाफिर
 सलीपिंग  कोच  में  जाना  चाहे ंतो  उसके
 लिये भी  झाफको  बाकी  सब  बातों  को
 देख  कर  स्पलीमैंटरी कोच  प्रलय  से  देगी
 च्वाहिये  ।  यात्रियों  को  सुविधा  प्रदान
 करते  की  दृष्टि  से  यह  बहुत  भावश्यक  है।
 जो  यह  कहा  गया  है  कि  गाड़ियों  में  भीड़
 घट  गई  है,  इसको  मैं  नहीं  मानता  हूँ।
 जो  लोग  ट्रेज  में  सफ़र  करते  हैं  वे  इसको
 नहीं  मान  सकते  हैं।  यात्रियों  की  संख्या
 दिन  प्रतिदिन  बढ़ती  जा  रही  है।  एस
 संबंध  में  मैं  एक  उदाहरण  देता  हूं  कि
 किसी  गांव  में  झगर  बस  साजिस  नहीं
 @  भौर  उस  शाव  में  झगर  आप  सब
 साविस  इंट्रोश्यूस कर  दें  तो  श्राप  देखेंगे  कि
 जो  पैदल  चलने  वाले हैं  वे  भी  बसों
 से  चलना  प्रारम्भ  कर  देगे।  यह  मनुष्य
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 बोर्ड  झाफ  इंडियन  रेखबेज  हमको  दी  गई  है
 इसके  पप्रा  72  को  घोर  मैं  धाप  का  ध्यान

 झूठ,  चोरों  और  बदमालों,  वे  दलों  में इतनी  oo  खींचना  चाहता  हूं  -  मैं  ने  जय  पपना  eee
 शुरू  किया  तब  कुछ  मातनोय  सदस्यों  ते
 मुझे  टोका  था  ।  लेकिन  मैं  कहना  चाहता
 हूँ  कि  आराप  देखें  के  यहां  पर  कया  लिखा  हुभा

 “The  number  of  passengers,  rall-
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 शुरु  करें  t
 एक  साननीय  लास्य :.  झच्छी  बात

 जाज  फरनेंडीज  (बंबई-दक्षिण)

 गई .. $

 कहू
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 भाप  कह  सकते  हैं  कि  इस  में  भ्रात्म  हत्या
 के  केसिस  भी  हो  सकते  हैं,  ट्रैसपासज  के  केसिस
 भरी  हो  सकते  हैं  लेकिन  इसके  बो  धांकड़  हैं  ने
 अलग  से  दिये  गये  हैं।  रेलवे  लाइत  पर
 चलने  वाले  ध्रादमियों  के  जो  शांकड़े  हैं  ने
 इसके  प्त्दर  शॉमिल नहीं है. नहीं  है  |  वे  जो  भरे  हैं
 उनके  धकड़  झलग से दिये गए. से  दिये  गए  हैं।  ने  इस
 प्रकार हैं  :

 “Number  of  trespassers

 Number  of  suicides

 Total  deaths  due  to  these
 two  cAUfeg

 4239
 332

 43eT"

 जब  मैं  ने भूठ  भौर  बदमाशों  का  जिक्र
 किया,  तो  we  लोगों  को  बुरा  लगा,  लेकिन
 झाज  भें  आहूंगा  कि  रेलवे  मंत्री  साहब  चाहे
 बीच  में  खड़े  हो  कर  इस  बात  का  श्ुसासा
 करें  कि  इस  रपट  में  एक  बात  को  लिखने पौर
 रेल  बोर्ड  को  इस  लम्बी  रपट  में  दूसरों बात
 को  लिखने में  उत  की  क्या  हुशियारी  है
 ध्रालिर  किसको  बनाने  की  कोशिश  की  जा
 रही है  ?  क्यों  झूठ  बोलने  का  काम  होता  है,

 यह  सारी रेलबें  झूठ  पर  चल  रही  है  रेलये
 के  अष्टाचार  के  बारे  मैं  काफ़ी  कुछ  कहा

 बया है, है,  लेकिन इस  बारे  में  जितना  कहा  जाये
 बह  कम  है।

 यह  झूठ  पौर  भ्रष्टाचार  एक्सिईटस  के
 मामले  में  शुरू  होता  है  i962  में  एक
 कमेटी  बसौ--शायद  कुंसरू  कमेटो;  उस
 से  सात  ात  साल  पहले  एक  कमेटी  बनी---
 शायद  शाहतवासध  कमेटी  -  इन  दोनों  कमेटियों
 में  काफ़ी  सिफ़ारिशें की  1  लेकित बड़े  चालाक
 होते  हैं  थे  मंत्री  लोग  |  ये  रपद  में  लिखते
 हैं  कि  सरकार ने  300  में  से  275  तिफ़ारिशें
 मान ली  हैं।  कोन  सो  सिफ़ारिशें मान  ली हैं
 बहू  कि  यहां  ठंडा  पानी  रखा  जाये  धौर  वहां
 धर्म  पाती  रखा  जाये,  भ्रादि  |  लेकिन  जो
 धुनिमादी  few  रिलें  होती  हैं,  उन  पर  बिल्कुन
 भ्रमल  नहीं  किया  जाता  है।  जैसे,  इन  दोनों
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 wel  में  एक  सिफारिश  यह  की  of  कि
 पर्मानेंट  व  इंस्पेक्टर की  इस  समय  जो  i20
 ये  50  मील  लम्बी  पटरी  की  किम  करनी
 पढ़ती  है,  उस  को  कम  कर  के  ठत  लोगों को को
 लगभय  50,  60  मील  बटरी की चैकिंग की  चकिग
 की  जिमेदारी दी  जाये  ।  तेकित  पाथ  तक

 उस  सिफारिश को  प्रभल  में  महीं  साशा  गा
 है।  इस  प्रकार की  प्रत्यन्त  महत्वपूर्ण  लिफ़ा-
 रिशों  को  तो  बणल  में  रख  दिया  गया  है  आौरजों जो
 विल्कूल  छोटी  पझौर  वेमतलब  सिफ़ारिशें  है,
 उन  को  भमल  में  खाया  गया  है।  रेलवे  सेफ्टी
 के  बारे  में  कितना  बड़ा  काम  किया  थया  है
 शौर  कितनी  सिफ़ारिशों  को  मन््जूर  कर  लिया
 गया  है,  यह  बताने  के  लिए  मंत्री  साहब  यह
 ब्हाइट  पेपर ले  आए  हैं।  कितना झूठ  बल
 रहा  है।

 मैने  we  में  ही  कहां  है  कि  रंसबवं  के
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 [श्री  जाऊं  फरनेन्डजि]
 उठाना  चाहिए  कि  रेखवे  बोर्ड  को  खत्म  किया  देखने  बोर्ड  कैसे  एस्टीमेट  पास  नहीं  करता
 जाने  t  ag  एक  बिल्कुल  निकस्मी,  भालायक
 और  देमतलव  संस्था  हैं।  उसमें  पुराने  लोगों
 को  भौर  परप  रिश्तेदारों  को  भर्ती  करने का
 काम तो  शायद  होता  हो,  लेकिन  उसके  द्वारा
 रेशबेज  को  एफ़िशेंसी  बढ़ाने  का  कोई  काम
 नहीं  होता  है  ।

 मेरे  पास  यह  गत  साल  की  भोाडिट
 रिपोर्ट है  ।  मेरी  समझ  में  नहीं  बाता  कि

 यह  भाड़िट  रिपोर्ट  क्यों  पेश  की  कली  है  ।
 करोड़ों  रुपयों  का  व्यवाहार  करने  बाली---
 और  छोटे  बड़े  लोगों  से  करोड़ों  रुपयों  की
 बोरी  करने  वाली--रेलवेज़  की  तीस,  चालीस
 थन्नों  की  प्राडिट  रिपोर्ट  किसी  साहब  के
 हस्ताक्षर से  हम  लोगों  के  सामने रखे  दी
 जाती  है  |  लेकिन  इस  भाड़िट  रिपोर्ट  में

 भी  रेलवे  बोर्ड  के  काम  के  बारे में  कई  छोटी-
 मोटी  बातें  देखने  को  मिल  जाती  हैं  t

 इस  साल  के  बजट  में  रेलवे  बो्द  को
 लाने  के  लिये  i20  लाख  रुपये  ककी  श्ास्ट
 आंगी  गई  है  t  मैं  ध्राप  को  एक  दो  उदाहरण
 अताना  चाहता  हूं  कि  यह  रेलवे  बोर्ड  किस
 डंग  से  काम-काज  चलाता  है|  इस  में  कहा
 जया  है  :

 “The  total  amount  of  expend
 ture  held  under  objection  as  at  the
 end  of  the  year  and  not  regularis—
 ed  up  to  I5th  October,  966  was
 Rs.  08  crores.”

 है  भौर  कैसे  रकावट  डाली  जाती  है  इसका
 एक  उदाहरण  देखिए  ।

 “In  one  case  the  estimate  sent  vo
 the  Railway  80870  for  sanction  en
 3998  March,  1984,  wag  returned  to
 the  railway  edministretion  on  4th
 September,  1986,  that  is,  after  a
 lapse  of  nearly  24  years”

 for  what?

 “for  recasting.”

 मंत्री  साहब  से  सेरा  निवेदन है  कि  जिस  रेलबे
 बोर्ड  के  मेम्बर  का  इस  से  सम्बन्ध  है  उस  को
 कस  ही  नौकरी  से  बरक्षास्त  कर  दें,  या  उसके
 ख़िलाफ़  ऐसी  कानूनी  कार्यवाही  करें,  जिस
 से  हम  लोग  करोड़ों  रुपयों  की  बदमासी  को
 थोडा  बहुत  रोकने  में  काभयाव  हो  सके  ।
 हैं  झाज  मंत्री  साहब  के  सामने  एक  सीधा
 सुझाव  पेश  करना  चाहता  हूं  कि  वह  रेलवे
 बोर्ड  को  बरलास्त  कर  दें  f  उस  का  कोई  काम
 नहीं है।  भगर  लग  झलग  बोन  की  रेलवे
 के  काम  को  कौधाहिनेट  करने  का  प्रश्न  है  तो

 कह  काम  मंत्रायल के  द्वारा  किया  जाये,  सेकिन
 रेलवे  बोर्ड  को  तुरन्त  बरखास्त  कर  दिवा
 जाये  |

 रेलवेज़  और  रेलवे  बोर्ड के  बारे  में  हमेशा
 ही  यह  टीका  की  आती  रही  है  कि  यह
 पुराने  राजाप्रों  की  रियासतों  जैसा  संस्थान  है  1
 रेलवे  बोर्ड  के  मेम्बरों  को  मालूम ही  नहीं है  कि
 हिन्दुस्तान  भाजाद हो  गया  है  wie  सोक-सभा
 उन  के  ऊपर  पावर  रखती  है।  भाप  उन
 की  रपट  को  देखिये  ।  रेखबें  बोर्ड  की  रपट

 के  वांचवें पन्ने |. ड  पर  कहा  गया  है  :



 हग भोगी  पर  उन  की  बढ़ी  बेइएबां  है।
 “The  general  discussion  took

 place  on  such-and-euch dates.  As
 ‘waual  it  covered  a  variety  of  sub-
 fects”.

 रेलवे बोर्डे के थो भी दो  के  वो  भी  चेवरमेत  हैं--अंदेल-
 ऑल-वाहे थो जो  कोई  थी  है  उन्होंने  केबल
 यह  कह  किया  है,  द  पूजयप्रल  इट  कब

 eq  बैरायटी थाफा सबजेगट्स” थाफ  बजेग्ट्स"  |  दस  खत्म  |
 बांलिपामेंट में  क्या  आव  दिये  गए,  ज्ष्टाचार
 के  बारे  में  कया  कहा  गया,  उन  लोगों  के
 औलू्ों तारे  में  क्या  कहा  गया,  रेलवे
 खोह के  बार  में  क्या  कहा  बयां  आडिट
 बीतो,  के  बारे  में  क्या  कहा  गया,  इस  सब  का
 ब्कोई  जिक  नहीं  है  i  बस  बह  कहना  ही  पर्याप्त
 नता  गया,  “ऐश  यूक्यप्रल  इट  कबई  ए
 आरा टी  ars  सबजेक्ट्स  ra  श्रागे  कल  कर
 बहा गया  है

 उन  की  बदमाशी  जौर  भ्रष्टाचार के  बारे  में
 कौ  प्रननहींथाया, बेज  को  कैसे  ुस्स्त
 कियां  ज.ये,  wt  बारे  में  कोई  प्रश्न  नहीं  धाया,
 जे  रेलवेज  कंसे  गन्दे  धौर  गलत  तरीके से  चल
 रही  है  इस  बारे  में  कोई  प्रश्न  नहीं  धाया  |
 बलिया मेंट  के  520  सक्स्यों ने  क्या  प्रश्न
 फिे  ?  |...  कि  चे  के  िक  में  चाय  गहीं
 'शिनती है, है,  स्टेशन  पर  यह  नहीं  मिलती
 है।  वह  रेलवे  बोब  ce  सोक-तभा की  क्या

 अदर
 2  बबी  महोदग रेलने  बोर

 पिये  i290  ना  काने  भांग  रहे  हैं।  गहीं
 लेंगे  पैसे  |  इस  रेचयें  बोड  को  बर-
 ब्योक्त कर दिया जाये कर  दिया  आपे  ।  एस  को  कने  रहते का
 कोई  भंजिकार नहीं  है।  बेरा  सीधा  दुआव  है
 Wee को  वरकास्त  कर  या  खाये ।

 General  Dis.  ras

 करेंग ेहो  मैं  समझता  हूँ  कि  मामला  बहुत
 बिग  जायेगा  t  इस  के  बारे  में  मेरा  कई  वर्षों
 का  प्रनुभव है,  मैंने  मार्च  महीते  में  भी  कहा था  और  भाज  बंत्री  सहाब  को  नोटिस  देना
 चाहता  हूं,  मुझे  नोटिस  देने  को  भादत  है,
 कि  यह  जो  इने  लोगों  की मैंनुस्य हैं,  इत  के
 बारे  में  कुछ  कीजिए,  ये  जो  इग  के  एशो-
 झाराम  की  चीज़  है,  इस  के  लिए  कुछ  कीजिए  t
 यदि  पैसा  खर्च  करना  है  तो  ऐेसे  कर्मचारियों
 के  लिये  कोजिये,  बढ़े  भ्रफसरों पर  मत  कीजिये  t
 tee  का  यह  a  पूरा  ब्य साप  है,  इस  को
 ठीक  ढंग  से  चलाने  का  जो  काम हैं  वह  रेखबे

 दर्जे के  हैं  उन  के  हर  भावभी  के  पीछे  40  ६०
 की  भांग है  t  मैंने  सोचा  कि  शायद  प्रभी तक
 ये  लोग  क्लास  4  के  लिये  भकान  बनाते  रहे
 होंगे,  भफलर  लोगों  के  लिये  नहीं  बनाये  होंगे,
 थे  लोग  नाम  फुटपाय  पर  पढ़े  होंगे, इस
 लिए  उन  के  वास््ते  ज्यादा पैसा  बांगा  है  L
 लेकिन  जब  मैं  लाइश्रेरी में  मया  भौर  पिछले
 समाम  क्यों  कौ  खोज  को  तो  मैंने  देशा  कि  हर
 सान  यही  हिसाब है,  40  te  क्लास  &
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 wo  क्लास  i  ate  2  |  भप्राखिर  कहीं  तो
 इस  मामले  को  रोकना  पड़ेगा,  कहीं  पर  तो
 कम  बारियों  के  बास्ते  सोचना  बेग  |

 गर  रेलवे  को  ठीक  ढंग से  बेलाना
 हों,  तो  उस  के  चलाने  का  काम,  जेसा  मैंने
 पहले  कहा,  ये  |. ड  बोर्ड  के  दफत्र में  बैठने
 वाले  सांग  नहीं  कर  रहे  हैं,  बल्कि
 रेल  कर्मचारी  कर  रहे  हैं  लेकिन  उनकी  जिन्दगी

 माज  कितनी सल्ती  है,  मैं  इस  का  एक  उदाहरण
 झापकों  दूं  ।  हमारे  मंत्री  साहब  ने  रेलके
 बोर्ड  की  तरफ  से  जो  गह  हमारे  सामने  हिसाक
 किताब  रखा  है,  उसके  भाधार पर  बताता  हूं---
 टी०  बी०  के  मरीजों  की  तादाद  हूर  साल  बढ़
 रही  है,  टी०  बो०  से  हर  साल  ज्यादा  से
 ज्यादा  लोग  मरने  लगे  हैं,  पिछले  साल  जितने
 मरे  थे,  उस  से  ज्यादा  लोग  इस  साल  मरें
 हैं,  उससे  पहले  जितने  मरे  थे,  उससे
 ज्यादा  भये  साल  मरे  थे,  टी०  to  के
 मरीजों  की  तादाद  हर  साल  बढ़ती  जा  रहो  है  ४
 जो  गरीब  मजदूर  है,  जो  रेल  चलाता  है,  उसकी
 याज  यह  हासत  है,  भेकिन  उसकी  तरफ  कोर्ड
 विचार  नहीं  किया  जा  रहा  है।

 मैं  इन  के  संगठनों  के  बारे  में  भी  कुछ
 कहना  चाहता  हूं  2  भाज  सुबह  ही  मेरे
 प्रास  एक  तार  भाया  है--कलकत्ता  में  काफी
 पहले  ईस्ट  रेलवे  के  मजदूरों  ने  जैनरल
 बैंनेजर  के  दफतर  के  सामने  प्रदर्शन  किया  था
 उस  का  नतीजा  यह  ह््भा  कि  वहां  की  यूनियन
 के  10-15  पदाधिकारियों  को  सेस्पेण्ड  कर
 दिया  यया  है,  मंत्री  साहेब  यहां  बंठे  हुए  हैं,
 थे  कुछ  इस  का  भी  जवाब  द,  क्या  प्रदर्शन
 करना  इतना  बड़ा  गुनाह  है  ?

 जी  शक्षिरंगन  (पपरी  )  :  वह  मैनेजर
 बड़ा  जालिम  é  |

 -औ  कार्ण  फरनस्डोीज  :  क्या  प्रदर्शन
 करना पाप  है  ?  प्रदर्शन के वास्ते उस को के  वास्ते  उस  को
 काम  से  बैठा  देना  कहां  का  न्याय है  t
 इन  कर्मचारियो ंके  संगठनों पर  जो  झत्पायय

 ए  घत्ाचार  होता  है  इस  &  श्रधाएति
 महीर्वय  किस्से  बु,  गये-बर्ों  की
 इन  रेल  भ्रधिकारियों की  हमेशा  यह  कोशिश
 रही  है  कि  कर्मचारियों  के  संगठनों  को  तोड़ा
 जाये  |  उन  लॉगी  ने  इस बात  की  कोशिश
 की  कि  रेल  मजबूरों  का  एक  मजबूत  सैयठनले
 बनायें,  जे!  मजदूरों को  दिक्कतों  के  धरे  में,
 उन  को  मांगों के  बररे  में  ऐेश  श्रधिकारियों के
 स्ब  बैठ  कर  बात  करें,  लेकिन इन लोगों में इन  लोशों  ने
 हमेशा  लग  प्लग  तरीकों  से  उन  को  तोड़ने
 की  कोशिश  की,  जहां  मौका  मिला  उन  लोगों
 को  काम  से  निकाल  देन ेकी  कोशिश की
 ऐसे  विस  कण्डक्ट  रूल्ज  बनावे,  जो  बिल्कुल
 लांछनास्पद  हैं  एक  भाजाव  मुल्क  के  लिए  |
 रेल  कर्मचारी  किसी  राजनीतिक  दल  का
 सदस्य नहीं  बन  सकता  ,  लेकिन  सबिस  कन्डक्ट
 ख्ल्ज  तो  यहां  तक  पहुंच  गये  कि  प्रगर  उसका
 रिश्तेवार  भा  किस!  राजनीतिक  दल  का  सदस्य
 है,  उसको  भपने  घरमें  जामूसी  का  काम  करना
 पड़ता  है,  उस  को  रेल  भ्धिकारियों  को  बतलाना
 पड़ता  है  कि  मेरी  बीवी  या  मेरा  बेटा  या  मेरा
 भाई  फर्ला  राजतीतिक  दम  से  सम्बन्ध  रखता
 है धाज यह  नियय  एक  झाजावद  मुस्क के
 भन्दर है.  t

 a  3  लाख .  कर्मझरो  ऐसे  हैं  जो
 परमानेंट हैं  भ्रोर  भाठ  लाल  ऐस्रे  हें  यो
 टम्परेरी  हैं  f  यानी  हिन्दुस्तान  के  हर
 80  इन्सानों  में  एक  इन्सान  रेल  कर्मचारी

 है,  ऐसी  ब्या  में  यदि  प्राप  इस  किस्म  का
 नियम  बना  कर  रख देते  है ंजिसके ह्वारा  श्राप
 रेल  कर्मचारियों  के  तमाम  भंधिकारों  को  छीग'
 कर  उनको  भ्रपने  ही  धर  में  जासूस  बनाते  हैं--
 यह  कितने  ीच  किस्म  का  काम  पाप  उन  के
 कराते हैं।  मैं  चाहता  हूं  कि  इस  चीज  के
 बारे  में  सोचा  जाय,  प्राज  जमाना  बदल
 रहा है,  बहुत  तेजी  से बदल रहा है, भाज भाष रहा  है,  बाज  भाष
 उस  तरफ  हैं,  किसी  दिन  इस  तरफ  भी  भाचायेंपे
 इस  का  भरोसा नहीं  है  -  कम  से  केम! इस
 शीजों: के ये  बारे  में  सोचना  चाहिये कि  जिस  से-
 रेल  मजदूरों  को  भी  फनी  इज्यत  नें



 “a  wy  स  हमला  के  लय  रहन
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 बय में मैं  एक  दो  सुझाव  पेश  करता  चाहता
 हैं--रेशों  में  जो  दुर्ध्यस्था है.  जो  चोरी,  छूठ
 शौर  बदमाशीं  है,  वह  लोक  सभा  में  चार
 दिन  की  बहस” कर  के  मिटने  वाली  नहीं
 है।  मैं  एक-दो  ठोस  सुझाव  पेंश  करना
 चाहता हूं हूं  जित पर  रेल  मंत्री  साहब  तत्काल
 भ्रमल  करने  की  कोशिश  करें!

 i-  tat  की  ओ भ्यवस्था  है,  जो  मैंनेज-
 मेन्ट है  उस  के  साथ  रेल  कर्मचारियों  को
 भी  हिस्सा  देने  का  काम  करें  ।  रेल  कर्म-
 जारियों  को  रेल  की  पूरी  व्यवस्था  के  बारे
 में  हर  एक  स्थल  पर,  सब  से  ऊपर  से  ले  कर
 नीचे  तक,  रेल  मजदूरों  का  रेल  का  काम
 चलाने  के  लिये  सहयोग  लिया  जाय  ।
 झगर  श्राप  वर्क्ज॑  पारटीसिपेशन  इनदी
 बैंनिजमेन्ट की बात कहते हैं की  बात  कहते  हैं  तो  उस  को
 रेखवे  में  फौरन  भ्रमल  में  लाइये।

 2.  यह  जो  विजिलेंस  कमीशन  का
 इस  में  जिक्र  किसा  गया  है,  यहू  विज़िलेन्स

 कमीशन  जैसे  मैंने  पहले  कहा,  उसी  का  एक
 हिस्सा है।  हम  ने  जो  रिपोर्ट  पढ़ी  है
 उस के  भनुसार गये  साल  में  कुल  चार  लाख
 रुपये  की  चोरों  पकड़ी  गई,  जब  कि  करोड़ों
 रुपये  को  चोरी  होती  है,  यह  सभी  मानते  हैं  t
 अगर  सचमुच  विजिलेन्स करना  हो  तो  रेल
 कर्मचारियों  को,  रेल  मजदूरों  को  हर  एक
 स्थल  पर  विजिलेन्स में  स्थान  दिया  जाय
 ताकि थे  धता  दें  कि  चोरी  कहां  पर  होती  है,
 कितनी  ऊंची  घौर  कितनी  नोची  जगह  पर
 होती है  ।

 3.  रेल  के  पूरे  व्यवहार  के  बारे  में  इस
 सदन  के  कुछ  लोगों  तथा  इस  देश  के  कुछ
 प्रमुख  लोगों  की,  जो  हिसाब  किताब  ो  भ्रच्छे
 ंग  से  जातते  हों,  उन  लोगों  की  एक  जांच
 कमेटी  बनाइसे,  तब  भापको  पता  लगेगा  कि
 शाप 'उने  के  ढ्वारा  चोरी  पकड़'  सकेंगे  प्रणवा
 बहू  जो  चोपड़ी  देंते  हैं,  इस  से  चोरी  पकड़

 सकते  ।  ग्रगर  इस  लॉक  सभा क॑  कुछ
 "खबस्पों भौर  देश  के  कुछ  अ्रमुझ  नागरिकों की
 कोई  जांच  कमेटी  झापने  बना  दी  तो  शायद
 सभापति  महोदय ,  रेलों  की  चोरी,  बदमाशी
 भौर हूठ  में  सुधार  करने में  हम  लोगों  को
 मौका मिल  सकेगा  |  इतना  कह  कर,  इस
 रेखवें  बजट  केज़ार ेमें  जो  बोलने  का  मौका
 झापने  दिया  उस  के  लिये  शुक्रिया  झदा

 Chet  there  is  a  deficit.  To  make  up this  deficit  is  @  problem.  For  the

 cREESUIERLEET Tere द

 स्

 Teed

 889

 ६

 a

 ii,

 BE:

 ryigeitelest® १४३४8
 i  :  5  E

 rg
 g  g

 sent
 z  3  Hi  2  az

 88



 Rly,  Budget  =  MAY  2,  General  Dis.  aS 1gor

 gan

 “

 833

 ssgayegesggayuae?

 द

 2६88

 zz

 ६4

 ‘fimal

 ः

 fa

 aut

 fatto

 a

 2345

 i

 ie

 ज

 [3

 ;

 gui

 tt

 j

 डिन

 tate

 Gh

 sop

 ्

 dpi

 in

 i

 a

 Hl

 git

 (is

 eT

 ual

 5

 िम

 मी

 आकाश

 dag

 li

 i

 cau

 TTS,

 HAE

 stata

 eat

 ि

 प् :

 Hr

 a

 :

 Hee

 834

 E

 ह «

 3

 32

 it

 Pani

 ail

 a

 ay

 ड



 1504 ‘1503  Ry.  Budget-—  JYAISTHA 8,  880  (SAKA)  General  Dis.

 ‘|

 i-  I

 ्

 345%

 स्

 887

 क

 फिक

 ay

 =

 tall

 jig

 ष्

 प

 ्

 भज

 st

 ि

 स्ट EoAy

 3

 ing

 ह्

 प्

 if

 il
 i

 8

 थे

 da!

 in

 j

 ai

 ra

 ite

 ey

 |

 0

 ्

 Ae

 6085

 ्

 ६85

 ि

 bt

 22

 pe)

 BE

 he

 ne

 i

 my

 ay

 hy

 [228

 ड्

 स्
 i

 a =

 ley

 bali

 pity

 if

 it

 ज्

 i
 i

 abit

 ३६६

 |

 i

 कई द

 HTT

 स

 स्म्य

 i

 fi

 ina!
 ii

 a

 ह्
 दि
 a पप

 Aceh



 T50g  Rly.  Budget—  MAY  7967  General  Dis:  $1906

 (Shri  Jyotirmoy  Basu)  ey
 Government,  You  have  same  privileges  that  the  Britishers  hed

 your  own  grave,  and  you  are  trying
 to  tell  others  what  has  happened  that
 the  grave  has  been  dug.  You  have
 dug  it  yourself.  Who  asked  you  to
 decontrol  cement  and  steel,  giving
 them  a  chance  to  anhance  prices  with-
 out  any  rhyme  or  reason?  This  is  the
 suicide  that  you  have  committed,

 throttled,  and  taking  advantage  of  this
 price  rise,  the  capitalist,  the  producer.
 will  make  enormous  profit.

 High-rated  traffic  is  at  present  onty
 27  per  cent  of  the  total  revenue  traffic.

 This  has  been  on  the  decline  in  the
 t

 The  House  wes  aesured  that  he

 --Mg  Obairman:  That  Is  a  transferred
 epithet.

 not  give  them  any  advances  in  their
 careers  and  he  will  not  recruit  any
 further.  It  is  the  same  old  story.  Why

 wrong  accounting  figures,  I  small
 place  it  on  the  Table  of  the  Housé,

 after  I  ‘conclude  my-  speech.  7

 ee  br  i  = t  it  up
 thé  PY  4  budget  "he  conpastec  Bas

 particular'to  do-with  the
 ways  Interruptionr.)
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 got  these  machinery  from  the  I.B.M.
 ‘Company  of  U.S.A.  and  these  machines
 were  hired  at  the  rate  of  Rs.  500  per
 hour.  Previously  it  was  Rs.  35,000  per
 month  but  the  machine  was  working
 24  hours  and  the  company  proposed
 the  new  rate  for  this  machine.

 Mr.  Chairman:  Let  Mr.  Basu
 #inue  his  speech.

 con-

 Shri  Jyotirmoy  Basu:  This  electro-
 Mic  machine  is  a  job  eating  demon

 and  I  do  not  know  how  they  can  think
 ef  bringing  in  a  thing  like  this.  I
 asmderstand  that  there  was  quite  severe
 pressure  by  the  American  godfathers
 atid  so  it  was  pushed  into  this  Govern-
 ment.  The  Railways  being  weaklings
 could  not  resist  860  say:  we  do  not
 require  them  because  they  are  un-
 suitable  for  us.  In  the  railway  ac-
 counting  department,  there  is  a  ban
 on  promotion.  There  are  people  who
 are  getting  just  Rs.  80  a  month,  and
 they  will  continue  to  get  Rs,  80  for
 the  rest  of  theirservice.  Imagine  such
 @  situation.  You  start  at  Rs.  180;  an
 unmarried  man  starts  his  career  at
 Rs.  80  a  month,  he  gets  married  in
 a  respectable  family.  Of  course,  he
 may  practise  family  planning.  But
 he  gets  another  child.  And  yet  he
 Femains  on  Rs.  80  a  month.  Rs.  80
 to  start  with  and  Rs.  80  even  at  the
 very  end  of  his  career!  I  have  seen
 this  and  know  what  tne  railways
 have  been  doing.

 87  brs.

 As  I  have  said,  the  electrical  mach!-
 mes  create  blunders.  Take  the  Cal-
 eautta  Telephones.  A  bill  for  Rs.  90
 wag  shown  as  Rs.  900.  Similarly,  that
 machine  can  be  showing  Rs.  90  in-
 stead  of  Rs.  900.  We  camnot  afford
 to  have  this  machine.  We  cannot  aff-
 ‘Ord  to  have  these  imported  American
 machines.  Ther2  is  another  danger.
 his  machine  should  be  fed  with  data.
 Tf  it  is  feq  with  certain  data,  they  will
 ‘give  the  secrets  Of  railway  movement.
 In  case  you  have  a  war,—you  have
 ‘the  IBM  officers  who  are  the  slaves  of
 the  Americans,  or  the  Americans  them-
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 selves—they  will  be  knowimg  all
 about  the  secret  movement  of  Our
 wagons,  troops,  trains  and  everything.
 Can  we  afford  to  have  these  people
 taken  inside  places  where  the  security
 of  the  country  is  to  be  preserved?  No.
 These  accounting  machines  should  be
 done  away  with.  Otherwise,  we  shall
 bring  into  effect  a  movement  against
 this.  I  would  warn  the  Railway  Mini-
 ster  against  this,  and  would  say  that
 he  would  not  be  able  to  face  the
 movement.

 Mr.  Chairman:  Please  conclude  now.

 Shri  Jyotirmoy  Basu:  I  would  only
 say  this.  What  is  meant  by  the  word
 “ovedcrowding”?  The  definition,  ac-
 cOrding  to  the  Railway  Board,  the
 hon.  Members  of  the  Railway  Board,
 the  lieutenants  of  the  Railway  Minis-
 ter,  is  this.  Excess  occupation  in  any
 train,  over  and  above  80  per  cent  of
 the  seating  capacity,  is  considered  as
 overcrowding.  Imagine  _  that.  It
 means,  as  against  00  persons,  if  a
 ९०४८४  carries  75  persons  more,  it  is  not
 considered  overcrowding,  even  when
 it  carries  I75  persons  as  against  00
 persons!

 The  railways  have  a  saq  record  of
 devotees  and  pilgrims,  especially  in
 relation  to  the  third-class  passengers.
 I  would  invite  the  Railway  Minister
 to  travel  from  Kurudwadi  to  Pand-
 harpur  in  Maharashtra—I  would  ask
 him  to  travel  us  a  third  class  vassen-
 ger—and  then  he  wiil  be  asked  to
 travel  in  a  goods  wagcn.  You  must
 try  that,  Mr.  Railway  Minister.

 About  retiring  rooms,  the  perform-
 ance  of  the  railways  has  been  wonder-
 ful.  For  7,000  railway  stations  in
 India,  in  1962-63,  they  have  construc-
 ted  only  2  retiring  rooms.  What  are
 the  officers  going?  Why  not  they  find
 cut  that  during  the  British  regime,
 once  upon  a  time,  they  had  good  hotels
 attacheq  to  the  railway  stations?
 You  should  develop  the  retiring  rooms.
 That  is  a  real  help  to  the  passengers.
 It  costs  you  nothing,  it  costs  only  a
 little  to  erect  two  rooms  at  most  of
 the  important  stations.
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 {Shri  Jyotirmoy  Basu]
 Take  next  the  punctuality  of  trains.

 Here,  I  must  say  that  you  have  a
 very  efficient  statistician  in  the  Rail-
 way  Board.  He  requires  increment.
 If  I  were  the  Chairman  of  the  Board,
 I  would  give  him  a  special  increment.
 The  railways  claim  that  during  1965~
 66,  the  punctuality  rate  was  89.94
 per  cent.  You  will  not  believe  it.
 I  take  thig  information  with  a  big
 dose  of  salt;  t  big  pinch  of  salt.  It
 is  all  bunkum.  The  most  precious
 thing  that  the  railways  offer  is  in-
 security  while  travelling.

 Mr.  Chairman:  Please  conclude
 now.

 Shri  Jyotirmoy  Basu:  We  had  four
 accidents  in  four  days.  What  a
 wonderful  performance?  There  should
 be  an  award  for  the  Railway  Bvuard
 for  carrying  the  passengers  wit  such
 great  care.

 At  least  it  brings
 safe-

 Mr.  Chairman:
 Members  of  Parliament  here
 ly.

 Shri  Jyotirmoy  Basu:  Mr.  Chatter-
 jee  was  injured,  Sir.

 I  must  warn  the  Government
 agaist  infiltration  of  US  foreign  capi-
 tal  in  our  railways,  which  is  the  big-
 gest  public  sector  enterprise  with

 Rs.  3000  crores  of  capital.  As  a
 matter  of  fact,  they  have  succeeded
 considerably  in  making  their  head-
 way  in  traction  and  administration,
 the  two  major  hands  of  the  railways.

 I  come  to  switching  over  to  diese-
 lisation.  I  have  reasons  to  suspect
 that  our  former  Railway  Minister,
 Mr.  S.  K.  Patil,  had  conspired  with
 the  private  US  capital  and  took  the
 decision  to  switch  over  to  diesel.  We
 find  that  in  Varanasi,  disel  engines
 are  being  assembled  with75  per  cent
 imported  components.  They  will  call
 them  Indian-made_  diesel  engines,
 but  it  is  clear  clean  bluff.  Railways
 have  imported  377  disel  engines
 till  3i-3-967.  The  value  of  compo-
 nents  for  Varanasi  so  far  imported

 MAY  29,  967  General  Dis.

 mostly  from  US  is  worth  Rs.  l.9
 crores  and  new_  orders’  worth
 Rs.  2,220,000  Canadian  dollars  have
 been  recently  placed.  For  this  dieseli-
 sation,  you  have  to  import  diesel  fuel.
 In  1965-66  railways  imported  662,000:
 tonnes  of  diesel  fuel  while  the  con-
 sumption  of  high  speed  diesel  oil  was
 only  258,000  tonnes.  I  wonder  why
 this  accumulation—the  difference  bet-
 ween  consumption  and  _  importation.
 You  were  trying  to  finance  the  Ameri-
 can  exporter  there.  Now  we  do  not
 know  what  we  are  going  to  qo  with
 coal  miners,  locomotive  workshops  and
 workers.  The  Government  is  anxious’
 to  do  away  with  them  to  benefit  the
 American  investors.
 portant  national  issue  has  to  be  de-
 cideq  after  taking  into  consideration
 every  aspect  of  it.  Parliament  should
 go  into  this  and  the  Railway  Minister
 must  fully  explain  its  outcome.  In
 case  of  a  war,  the  supply  of  fuel  and
 spares  will  be  stopped.  We  shall  he
 blackmailed  by  the  capitalists  ab-
 road  and  the  Indian  Railways  wilk
 come  to  a  standstill.

 Another  example  of  wasteful  ex-
 penditure  and  extravagance  is  in  the
 fabrication  of  electric  coaches.  The.
 inner  lining  has  sunmica  which  costs
 about  Rs.  5  per  square  foot  and  the
 flooring  has  aluminium  chequere®
 plates  costing  Rs.  6  per  square  foot,
 made  by  the  Indian  Aluminium  Com-
 pany,  the  subsidary  of  an  Americar
 company,  who  are  their  godfathers.
 Who  are  the  people  travelling  in  it?
 People  who  may  not  have  two  meals.
 a  day!  Yet,  they  have  to  travel  in  it.
 because  it  brings  money  to  the  Ame-
 rican  financier.

 Shrimati  Lakshmikanthamms
 (Khammam):  The  use  of  the  word
 ‘godfather’  often  does  not  add  dignity
 to  the  hon.  Member.  Nobody  is  any-
 body’s  godfather.

 Shri  Jyotirmoy  Basu:  Let  the  Chair
 talk  about  it.

 The  suburban  passengers  travel  like
 packed  sardines  and  they  are  bemg

 I5IQ

 This  most  im-



 Shri  Sradbakar  fSupakar  (Sam-
 balpur):  Mr.  Chairman,  Sir.  both
 the  railwny  fares  and  freights  have

 “While  appreciating  the  policy
 of  development  of  transport  faci-
 lities  following  specific  major

 jects  for  the  expansion  of  the
 new  industrial  mining  and  multi-
 purpose  agricultural  programmes, the  Committee  feel  that  in  certain
 undeveloped  areas,  transport.

 should  precede  and.
 supply  necessary  facilities  for
 economic  development.  In  that
 context,  the  Committee  note  that.
 the  ‘South  Eastern  Railway  has
 not  sufficiently  penetrated  into  the

 Orissa,  Madhya

 In  this  connection,  the  same  report
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 the  workload  of  the’  running  staff
 must  not  be  too  heavy  and  they  must
 be  given  adequate  rest.  That  is  one
 of  the  best  ways  of  preventing  acci-
 dents.

 With  these  words,  I  thank  you  for
 giving  me  this  opportunity  to  speak.

 Shri  N.  Shivappa  (Hassan):  Mr.
 Speaker,  Sir,  I  am  happy  to  have  my
 Say  ior  the  first  time  on
 the  floor  of  this  hon.  House
 with  regard  to  the  Railway
 Budget.  I  was  expecting  that  we
 would  get  a  very  inspiring  Railway
 Budget.  Raiiways  is  a  very  big  and
 major  industry  ang  it  should  fetch
 high  profit  for  the  country  but  it  is
 unfortunate  to  receive  a  Budget  of
 the  type  which  has  got  only  one  eye,
 0976  ear  and  one  nose.  ft  is  g  great
 injustice  done  by  formulating  such

 a  Budget  which  is  only  taking  away
 the  life  of  the  poor  man’s  economy
 by  the  enhancement  of  heavy  fares
 and  freight.  Unfortunately,  the  prob-
 lemis  are  there  in  spite  of  the  high
 ton2  and  voice  of  the  Railway  Minis-
 ters  in  these  two  decades.

 it  is  the  poor  masses  who  are
 paying  enhanced  fares  after  every
 Budget.  What  about  their  amenities?
 They  are  not  there.  What  is  the
 basis  of  enhancing  the  fares?  If,  at
 all  any  amenities  are  accorded  to
 them,  of  course,  I  feel  there  is  some
 justification  for  them  to  enhance  the
 fares  reasonably.  But  there  is  no
 justification  at  all  for  the  enhance-
 ment  of  fares  every  time  without
 giving  them  more  amenities.  This  is
 the  pathetic  situation.  That  is  why
 I  submit  that  the  enhancement  in
 freight  is  baseless  and  the  enhance-
 ment  in  fare  is  baseless.

 TI  would  like  to  draw  the  aftention
 of  the  hon.  Railway  Minister  to  cer-
 tain  suggestion  of  mine  because  they
 are  very  necessary  in  the  interest  of
 the  society.  They  talk  of  welfare
 society  under  the  democratic  consti-
 tution.  They  are  saying  that  they  are
 going  to  provide  all  facilities  to  the
 passengers.  But  what  have  they
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 are  going  to
 instance  aS  a

 done?  Even  if  they
 show  one  ordinary
 betterment  of  facilities  towards  the
 poor  and  the  oppressed  third  class
 passengers,  I  think,  I  will  congratu-
 late  them  on  behalf  of  fhe  generous
 people  of  the  country  who  are  pay-
 ing  them  enhanced  fares  every  time.
 I  am  sorry  to  make  this  remark.  Not
 even  an  ordinary  facility  or  amenity
 is  provided  to  the  passengers  who  are
 huddling  themselves  on  _  the  third
 class  carriages  without  having  an
 ordinary  place  for  an  _  unfortunate
 old  lady  if  she  is  going  to  travel  by
 third  class.  This  is  not  beyond  the
 knowledge  of  the  hon.  Railway
 Minister.  I?  he  had  the  experience  of
 travel  in  the  third  class  carriage,  5
 think,  he  would  never  have  levied
 such  an  erihanced  fare  on  the  unfor-
 tunate  and  oppressed  third  class
 passengers.  It  is  my  earnest  request
 even  at  this  hour  to  the  hon.  RaiJ-
 way  Minister  to  reconsider  the  en-
 hancement  of  the  fares.  It  is  highly
 arbitrary;  it  is  beyond  reason;  it  is
 beyond  any  justification.  There  is  no
 justification  at  all;  there  is  no  basis
 at  all.

 I  am  giving  certain  suggestions  for
 the  consideration  of  the  hon.  RaiJ-
 way  Minister.  I  would  like  to  draw
 the  attention  of  the  Chair  as  well  as
 the  hon.  Railway  Minister  to  a  simple
 fact  that  there  is  no  mobile  hospital
 on  the  railways.  There  are  innume-
 rable  mobile  hospitals  for  the  benefit
 of  railway  employees.  There  are  also
 a  few  mobile  hospitals  which  will  be
 simply  moving  without  medicines.  I
 do  not  want  that  such  mobile  hospitals
 should  be  established  on  the  railways.
 If  mobile  hospitals  are  to  be  provided
 on  the  railways,  there  should  be  one
 attached  to  every  train.  It  will  serve
 the  passengers  and  more  so  at  the  time
 of  an  accident.  It  will  treat  the  in-
 jured  passengers  and  more  number
 of  lives  can  be  saved.  Just  one  T.T,

 who  is  expected  to  have  training  in
 first-aid  cannot  attend  to  unfortunate
 passengers  who  are  going  to  succumb
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 ‘benefit  out  of  it

 37.35  brs.
 SUPPLY  OF  U.8,  ARMS  TO

 PAKISTAN®*®

 “the  U.S.  authorities  have  in-
 formed  us  that  the  supply  of  spare
 Parts  ig  subject  to  a  case-by-case
 examination  of  al!  requests  and
 that  each  case  wil]  be  considered
 dearing  in  mind  the  verioug  consi-
 -derations.”

 “They  have  also  assured  us  that
 this  policy  is  directed  solely  to
 preserve  the  interests  of  peace  and
 ‘to  reduce  tension,  and  that  they
 do  not  intend  to  act  to  the  detri-
 ment  of  our  security  interests”.

 I  do  not  know  how  of  all  persons  our
 ‘very  wise  External  Affairs  Minister

 S¥AISTHA  8,  689  (SAKA)  U.S.  Arms  to
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 think,  by  Shri  Hem  Barus,  whether
 the  supply  of  spare  parts  the  US
 to  Pakistan  had  vated  the  situa-

 “FRESH  THINKING  LIKELY
 ON  US  ARMS  TO  PAK—Pindi
 closes  down  American  military
 installations.”

 The  item  reads:
 “The  disclosure  that  Pakistan

 has  aliated  against  US
 sion  of  arms  to  it  by  closing  down
 some  US  military  installations  in
 North-Westcrn  Pakistan  seems
 likely  to  reopen  the  debate  within
 the  US  Government  over  whether
 or  not  Washington  should  continue
 to  withhold  arms  aid  to  Pakistan”.

 “Both  in  public  pronouncements
 and  in  their  talks  with  Indian
 leaders  from  Mrs.  Gandhi  down-
 wards,  US  leaders  had  given  the

 that  there  is  no  likeli-
 hood  of  US  resuming  arms  aid  to
 Pakistan  in  the  foreseeable
 future—at  least  not  unti]  Pakistan
 fulfilled  one  primary  condition,  Its
 willingness  to  live  at  peace  with
 India”.
 Despite  all  this,  Pakistan  threatened

 to  close  down  certain  American  mili-
 tary  installations  necessary  for  their
 expansio nist  tendeicies  and  des’ igns.  So
 ultimately  they  decided  to  give  in  to
 Pakistan  and  resume  the  supply  of
 arms,

 Previously  also,  I  would  draw  your
 kind  attention  to  the  fact  that  certain



 “BONN  SALE  OP,  JETS  MAY
 START  INTERNATIONAL  ROW.”
 Tt  was  knuwn  that  jets  were  being

 an  international  row  on  our  bor-
 der.

 “Large  numbers  of  fully-opera-
 tiona]  Luftwaffe  Sebre  jets  sold
 by  West  Germany  to  Iran  at
 knockdown  prices,  are  making
 thelr  way  to  the  Pakistan  Air
 Force.”

 ‘This  was  objected  to  by  our  Govern-
 ment.  I  doubt  whether  we  have  re-
 ceived  any  reply  to  our  protest.  I  am
 tolq  that  these  countries,  who  are
 allies  or  satellites  of  American  impe-

 Hindustan  Times  of  i2  June,  1966,

 “PAK  TO  SPEND  l2  PER  CENT
 MORE  ON  DEFENCE”

 sion  and  is  meant  for  peace.  This  is
 wrong,  What  they  are  doing  in  Viet-
 nam,  doing  in  other

 ance  factories  have  been  set  up  or  are
 being  set  up  in  Mast  Pakistan  with
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 ओऔ  कंबर  साल  -  (टिल्सी  सदर)  :
 mr”

 के

 “HE  बात  हो  याए  तो  कांग्रेस  की  बात  करन
 शुरू  कर  दिया  जाता  हूँ
 Mr,  gpeaker:  I  will  ask  Shri  Tiwary

 to  sit  down.  He  is  a  senior  member.

 Shri  Dp.  श्र.  Tiwary:  He  was  accusing
 ™e  and  therefore,  I  have  to  retort.

 according  to  the  rules.

 att  कंबर  शाल  गणप्त  :  पाकिस्तान  कौ
 सू०  एस०  To  ने  ाम्हं  दिये  हें  दौर  हों
 कारण  है  कि  टैगन  ट्न्दिस्तान  भौर  पाक्स्तान
 के  बोच  बढ़ा है।  यह  एक  नैवी  एक्ट
 भो  यू०  एस०  ए०  के  पाद.  पर।  हमारे
 बनर्जी साहब  a  कहा  कि  wT  एलावेंस  में
 शामिल  हो  जाएं,  ्ू०  एस०  एस०.  OIto

 के  साथ  एसार्येंस कर  लें।  में  न  इस  हक  में

 4046:
 एस9.  एस०  ार ०  के  साथ  एलायेंस

 जाए  प्लौर न  ही  इस  हक  में  हूं  कि  झमन
 रीका के  साथ  किया  आए  ।  इस  को  भे  गलत
 समझता  हूं  i  tes  इंटिरेस्ट में  जो  काम  हो
 कंट्री  के  इंटिरेस्ट  में  जो  काम  हो  उसको  झाप
 करें।  उसी  को  ब्यान  में  रखते  हुए  हमारी
 फारेन  पालिसी  बननी  चाहिये।  न  हम
 अ्रकरीका  की  तरफ  जाये  बॉर  रूत  को  तरफ

 ने  डिक्टेटरलिप की  तरफ  और न  डेमोकसी
 की  तरफ  1  फ़ारेन  पालिसो  का  जहां तक



 Supply  of

 [भी  कबर  लाल  गुप्त]
 अम्बस्ध  है  दुनिया  में  न  कोई  किसी  का  दोस्त
 जोता है भौर स दुश्मन, है  भौर  स  दुश्मन,  देश  के  हिला  में  जो

 बात  हो  वह  होनी  चाहिये  1  प्रमरोका  की
 आज  पालिसी  यह  प्रतीत  होती  है  कि  हिन्दुस्तान
 “उसके  सामने  हमेशा  हाब  पसारे  बड़ा  रहे।
 टैक्नीशियनों  के  मामजे  में,  फूड  के  मामले  में,
 प्रार्म्स  के  मामले  में,  एक्सपर्टंस के  मामले  में,

 -सभी  मामलों  में  इतना  इनफिलट्रेशन  ू  एस  ०
 To  का  हमारी  लाइफ  में,  हमारे  देश  की
 लाइफ  में  हो  गया  है  कि  झ्ाज  कहने  को  ती
 हम  इंस्पेंडेंट हैं लेनिन हैं  लेकिन  सोचने  वाली  बात  यह
 &  कि  क्या  हम  सही  मानों  में  इंचिपें जेट  हैं?
 अमरीका  एक  तरफ  हट  जाए  तो  हमारे  देश

 “का  क्या  बनेगा  ?  इस  तरह  की  हालत  प्लाज
 हो  गईं  है  1  इस  वास्ते  भाषकों  सोचता  भाहिये
 कि  किस  तरह  से  देश  भपने  पैरों  पर  खड़ा  हो
 सकता  है  |  कहीं  पर  भ्रमरीका  के  पीस  कोर
 के  वालेंटीयर  झा  रहे  हैं,  बद्ों  पर  टेक्सीकल
 गुक्सपटंस भा प्रा  रहे  हैं  दोश  agi  पर  कुछ  घोर  भा
 “रहा  हैं।  यह  भोग  बन्द  होनी  ब्बाहिये  ।
 फारेन  ऐड  जो  हम  से  रहे  है  इसको  हमें  बन्द
 करना  चाहिये,  फिर  थाहे  वह  रूस  हो  या  प्रमरी-
 'का  हो  या  कोई  दूसरा  मुल्क  हो  हस  किसी
 के  ऊपर  निर्भर  न  रहें  1  मैं  जानना  चाहता

 हूँ  कि  इसके  बारे  में  भाप  क्या  कर  रहे  हैं।
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 भ्रमरीका  बही  पालिसी  श्रदरयार  कर
 रहा है  जो  जब  प्रंग्रेज  किया  करते  थे  ।  ये
 हिस्  मुखलसानों  को  लड़ाया  करते  थे  t
 झाज  प्रमरीका  ने  पाकिस्तान  को  पकड़  लिया
 है  बौर  उसको  पकड़  कर  हमेशा  के  लिए

 हैगन  को  खा  खड़ा  कर  दिया  है।  &  समझता
 हूं  कि  प्रमरी  ह  को  बता  दिया  जाना  चाहिये  कि
 यह  उसका  एक  प्रनफ्रड्सी  शकट  है
 झौर  इस  को  हिन्दुस्ताता  कभी  टालरेट
 करने  को  तैवार  नहीं  है  7  झगर
 अमरीका  इसको  नहीं  मानता  है  तो

 आम  झपते  जिहे-यर  भौर  एक्शन  से  जितना
 अयादा  से  ज्यादा  'प्रोडैस्ड  कर  सकते  हूँ
 ें  करता  चाहिये  ।  #
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 अमरीकी  हथियार  पाकिस्तान  मे  भारत
 के  खिलाफ  इस्तेंमाश किये  थे  भौर  तद  भी
 भ्रमरीका  ते  कहा  था  कि  मे  हमारे  खिलाफ
 इस्तेमाल नहीं  होगें  p  मैं  सबाल
 चाहता  हूं  ।  मंत्री  महोदय  वावे  कि  प्राम्से
 एड  बगेरह  पाकिस्तान को  कितनी  मिली  है
 भर  यह  एड  जो  रिज़्यूम  को  गई  है  क्या
 यह  सही  तहीं  ह ैकि  पिछले  कमफ़्लिक्ट
 में  कितना  पाविस्ताल  का  नुकसान  हुभा  था
 बहू  सारा  मेक  प  हो  गया  है  और  उससे

 कुछ  ज्यादा ही  प्राम्स उसको  मिल  गए  हैं  ?

 चीनी  हमले  के  समय  जितते  झार्म्स:
 मध्  एस०  ए०  ने  हमें  देने  का  वादा  किया  था
 उन  में  से  कितने  प्राम्सं  प्रभी  तक  मिले  हैं,
 यह  भी  मैं  जानना  चाहता  हूं  ।  मेरी
 इनफार्मेशन यह  है  कि  मुश्किल  से  झाधा
 माल  ही  हमें  मिला  है  शौर  पाकिस्तान  के
 मुकाबले  में  हमें  कुछ  भी  नहीं  मिला  है  t

 objections  not  to  give  any  military
 assistance  to  Pakistan  which  will

 the
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 viously  when  they
 through  the  Dulles  Mission  we  had
 raised  a  lot  of  objections,  but  in  spite
 of  the  objections  they  had  given  arms
 aid  to  Pakistan,  and  that  created

 the  United  Nations  Organisation.  Do

 without  alinging  itself  with  the  Soviet
 bloc  or  some  other  bloc?  Will  the
 Government  clarify  the  position?

 Shri  D.  C.  Sharma  (Gurdaspur):
 As  a  result  of  the  new  orientation
 of  their  policy,  the  United  States
 Government  is  going  to  resume  aid
 to  Pakistan  by  way  of  supply  of  spare
 parts  etc.  Pakistan  has  been  getting
 from  USA  military  aid  as  a  member
 of  SEATO  and  CENTO  which  con-
 sists  of....

 Mr.  Speaker:
 the  details  now;
 them.

 You  do  not  go  into
 everybody  knows

 Shri  9,  C.  Sharma:  In  view  of  all
 this,  I  want  to  know,  what  is  the
 total  amount  of  aid  which  Pakistan
 is  geeting  ag  a  member  of  the  treaty
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 Shri  Indrajit  Gupta  (Alipore):
 Apart  from  making  plaintive  appeals
 and  protests  to  the  US  and  hoping
 against  hope  that  Pakistan  will  behave
 itself,  may  I  know  what  positive
 initiatives  in  the  field  of  foreign
 policy,  if  any,  had  been  taken  by  the
 Government  in  order  to  meet  the  new
 threat  by  widening  our  circle  of
 triends  and  our  potential  allies  so  that
 in  case  the  worst  happens  we  are  not
 left  all  alone?

 “Having  been  unfortunately  the
 victims  of  Pakistani  military
 aggression,  we  have  been  consis-
 tantly  pointing  out  to  the  U.S.

 US.  case.



 We  have  entirely  with  this
 and  we  have  point  out  the  impli-
 cations.  We  strongly  both

 policy  which  the  United  States  had
 initiated  will  be  most  prejudicial  to
 India  and  far  from  working  for  peace
 will  increase  tension  between  Pakis-
 tan  and  India.  Unfortunately  the
 USA  always  equates  India  with
 Pakistan;  that  has  always  been  the
 trouble.  They  say:  we  wi)!  give  you
 the  same  as  we  give  to  Pakistan  We
 will  s.udy  your  requests  case  by  case
 aud  we  will  give  you  spares  as  we
 give  to  Pakistan.  The  US  forgets
 that  the  whole  military  establishment
 in  Pakistan  was  built  by  American
 arms.  We  have  hardly  any  American
 arms  so  that  by  giving  spares  to
 Pakistan,  they  are  reactivising  the
 whole  military  machine  of  Pakistan.
 What  spares  can  we  ask  from  the
 United  States?  We  have  hardly
 nought  any  arms;  we  have  either
 pought  them  from  the  United  King-
 dom  or  from  the  USSR.  Therefore.
 the  whole  fallacy  lies  in  this.  While
 saying,  “Oh,  we  are  impartial,  we  are
 objective,  we  are  treating  both  the
 countries  alike,”  we  have  pointed  out
 to  them  that  in  saying  this,  “you  are
 in  fact  acting  in  a  manner  prejudi-
 cial  to  India",  I  quite  agree  with
 Shri  Banerjee  that  the  result  of  the
 promise  has  been  to  incretse  the  ten-
 sion.  Pakistan  is  in  this  favourable
 position.  She  has  got  arms  from
 China  who  is  the  enemy  of  the  United
 States;  she  has  got  arms  on  a  large
 scale  from  there.  She  will  now  get
 spare  parts  from  the  United  States
 which  will  make  it  possible  to  restore
 the  military  machine  as  it  was  before
 the  Indo-Pakistan  conflict,  We  have
 also  pointed  out  as  to  Pakistan's
 behaviour  in  the  Kutch  conflict  and
 the  Indo-Pakistan  conflict,  As  the
 House  will  remember,  President
 Eisenhower  had  given  us  @  solemn
 assurance  that  the  atms  supplied  :o
 Pakistan  will  not  be  used  against
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 India;  they  were  intended  to  be  used

 know  it  to  our  cost.  It  was  the  Ameri-
 can  tanks,  the  American  aircraft,
 which  took  part  in  the  conflict  in
 Kutch  and  more  so  in  the  conflict  of
 September,  1965,  It  was  with  Ameri-
 can  arms  that  Pakistan  fought  us;  it
 was  due  to  the  bravery  of  our  jJawans,
 it  was  due  to  the  machines  which  we
 had,  which  were  perhaps  not  a8  good
 as  the  American  machines,  and  be-
 cause  of  the  will  and  determination
 of  our  people  that  we  won  that  war.
 We  pointed  this  out  to  them.  We  said,
 how  can  we  trust  a  country  which
 has  violated  an  assurance  given  by  it
 to  you;  and  we  have  told  them,  “What
 is  the  guarantee  that  any  assurance
 that  you  might  get  from  Pakis‘an  now
 Will  be  kept’?  Therefore,  it  is  wrong
 to  befieve....

 Shri  Indrajit  Gupta:  So  you  stil)
 helieve  in  the  innocence  of  the
 Americans.

 Shri  M.  C.  Chagla:  We  have  pro-
 tosted.  We  have  said  this  is  wrong.
 Again,  it  is  very  illogical.

 Shri  Kanwar  Lal  Gupta;  Are  you
 quite  convinced  about  the  US  inten-
 tions?

 Shri  M.  C,  Chagla:  The  United
 States  tells  us  that  “We  are  very
 much  interested  in  the  reduction  of
 arms  in  India  and  Pakistan.  We  are
 very  much  interested  in  sccing  that
 this  arms  race  does  not  go  on.  Cut
 down  your  arms  and  we  will  try  to
 persuade  Pakistan  to  do  so”.  While
 they  say  this  on  the  one  hand,  they
 give  spare-parts  to  Pakistan,  which
 compels  us  in  our  defence  for  our
 own  security  to  take  measures  for
 our  security.

 Shri  5.  8,  Kothari
 What  about  the  arms  promised  to
 vou  at  the  time  when  the  Chinese
 invaded  us?

 Shri  M.  0.  Chagia:  We  did  get.
 Shri  8.  SB  Kothari:  Have  you  got

 them?
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 Shri  M.  a  Chagia:  At  that  time,
 we  did  get.  There  is  no  doubt.

 Shri  5.  cs  Kothari:  Only  «  part.
 Shri  M.  a  Chagia:  We  got  them.

 But  that  was  intended  for  the  speci-
 fic  purpose  of  mountain  warfare
 against  China.  It  was  not  intended
 for  any  fight  which  we  may  unfortu-
 nately  have  in  future  with  Pakistan.
 These  arms  were  specifically  intended
 for  any  aggression  by  China.

 Shri  Ranga:  Now,  what  is  it  you
 ave  going  to  dat

 Shri  M.  C,  Chagia:  My  hon.  friend
 asks,  “What  is  it  you  are  going  to
 do"?  There  is  one  thing  that  this
 country  can  do,  and  that  is,  what  was
 suggested  by  the  hon.  Member  there.
 We  must  learn  to  stand  on  our  own
 feet  and  take  every  measure  possible
 to  see  that  our  defence  is  strong,
 that  we  are  vigilant,  and  we  are  not
 caught  napping  by  the  strength  that
 Pakistan  is  building  up.  It  was  said,
 “Have  we  made  diplomatic  represen-
 tations  to  countries  which  are  sup-
 plying  arms  to  Pakistan"?  Let  me
 make  this  clear.  Pakistan  is  shop-
 ping  all  over  Europe  for  arms.  When
 we  come  to  know  of  some  country
 supplying  arms,  we  take  up  this  ques-
 tion,  as  we  did  in  the  case  of  Ger-
 many.  Shri  Banerjee  referred  to  this.
 Germany  sold  aircraft  to  Iran  which
 we  found  had  gone  to  Pakistan;  we
 took  up  that  question,

 नी  भ्  लिखवे  (मुंगेर)  :  सब  बातों  का
 बाद  में-प्राफ्ट:  दि  इज्रेस्ट-पता  चसा  ।
 हमर  दूतावास  बहले  कया  करते  रहे  ?

 ओ  ae  क०  चर  गला  :  जब  पता  चला,
 तो  इस  बा  में जरू  कार्रवाई  की  गई  |

 I8  brs.
 Shri  Piloo  Mody  (Godhra):  The

 hon.  Member  is  surprised  that  you
 did  not  know  about  it  before.

 Shri  M.  c  Chagla:  West  Germany
 Ve  Us  an  assurance  that  these  u:-

 We  are  told  both  by
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 Germany  and  Iran  that  barring  I0  ०
 2  of  the  Sabre  jets,  the  rest  have  gone
 back  to  Iran.

 Shri  P.  Venkatas@bbaiah:  So,  Iran
 is  the  villain  of  the  picce.

 Shri  M.  C.  Chagla:  Let  me  make
 one  thing  clear.  Very  often  arms  are
 purchased  from  private  commercial
 firms  dealing  in  atms,  over  which
 we  have  no  control,  In  many  coun-
 tries,  there  is  no  control  over  sale
 of  arms.  I  think  it  is  a  shameful
 thing.  The  fact  that  a  private  con-
 cern  should  make  money  out  of
 endangering  peace  is  a  disgraceful
 thing,  but  there  it  is.  In  many  Euro-
 pean  countries,  there  are  private

 fac  Ts  facturing  arms
 and  they  are  entitled  to  sell  it  to  any
 coun.ry,  Therefore,  if  Pakistan  goes
 shopping  round  Europe  buying  arms,
 there  is  nothing  we  can  do,  except
 to  take  the  necessary  steps  to  safe
 guard  our  interests.

 श्री  'रणबोर  सहि  :  कैटन  टैंक  धौर  सबर
 जट  का  मुका  बला  किस  चोज़  से  करना  है
 आर  उसे  कहां  से  सेंगे  ?

 श्री मु०  क०  चागता  :  दुनिया  में  जो
 हमार  मित्र  देश  हूँ  उन  से  लेंगे  ।
 Shrimati  Sushila  Rohatgi  (Bilhaur):

 Im  spite  of  the  various  assurances
 given  by  the  US  Government  and  in
 spite  of  the  various  protests  lodged
 by  our  Government,  if  Pakistan  still
 takes  action  against  Indie,  is  the  US
 Government  prepared  to  give  a  com-
 mitment  that  it  will  eome  to  our
 ussistence  in  that  case?

 Shri  M.  0.  Chagia:  As  I  said.  the
 assurance  was  given  to  us  last  time
 by  President  Eisenhower.  But  I  do
 not  believe  in  any  assurance,  I  believe
 .n  our  own  strength.  If  we  are  stro.  hb
 we  can  defend  ourselves.  Assurances
 depend  upon  political  considerations.
 ‘13.03  hrs.

 The  Lok  Sabha  then  adjourned  ti't
 Eleven  of  the  Clock  on  Tuesday,  May
 30,  967/Jyaistha  9,  889  (Saka).


